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 ment  of  Education)  Reserva-
 tions  for  and  Employment  of
 Scheduled  Castes  and  Schedu-
 led  Tribes  in  the  University
 Grants  Commission  and  ad-
 mission  and  other  facilities
 provided  to  Scheduled  Castes
 and  Scheduled  Tribes  by  the
 Universities.

 Qi)  Forty-third  Report  on  the  Mi-
 mstry  of  Home  Affairs  Pre-
 Examination  Traimng  Centre,
 Allahabad.

 RAILWAY  CONVENTION  coM.
 MITTEE

 Nintn  REPORT

 SHRI  3.  5.  MURTHY  (Amalapu-
 ram)  I  beg  to  present  the  Ninth  Re-

 port  of  the  Railway  Convention  Com-
 mittee  on  Social  Burdens  on  Indian
 Railways

 12.05  hrs.
 ELECTION  TO  COMMITTEES

 (i)  NATIONAL  SHIvPING  Boarp

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  SHIPPING  AND
 TRANSPORT  (SHRI  H  ल  TRIVEDD:
 Sir,  with  your  permission,  on  behalf
 of  Dr  G  §  Dhillon,  I  beg  to  move.

 “That  in  pursuance  of  sub-section
 (2)  (a)  of  Section  4  of  the  Merchant
 Shipping  Act,  1958,  the  Members  of
 this  House  do  proceed  to  elect,  in
 such  manner  as  the  Speaker  may
 direct,  four  members  from  among
 themselves,  10  be  members  of  the
 National  Shipping  Board  with  effect
 from  the  date  it  is  reconstituted.”
 MR.  SPEAKER’:  The  question  15:

 “That  in  pursuance  of  sub  section
 (2)  (a)  of  Section  4  of  the  Merchant
 Shipping  Act,  1958,  the  Members  of
 tms  House  do  proveed  to  eiect  in
 such  manner  as  the  Speaker  may
 direct,  four  Members  from  among
 themselves,  to  be  members  of  the
 National  Shipping  Board  with  effect
 from  the  date  it  is  reconstituted.”

 The  motion  was  adopted.
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 EMPLOYEES’  STATE  INSURANCE  CORPO
 RATION

 THE  MINISTERF  OF  LABOUR
 (SHRI  RAGHUNATHA  REDDY):  Suir,
 I  beg  to  move:

 ‘That  in  pursuance  of  section  4(i)
 oi  the  Employees’  State  Insurance
 Act,  1948,  read  with  rule  2A  of  the
 Employees’  Stale  Insurance  (Central)
 Rules,  1950,  the  Members  of  this
 House  do  proceed  to  elect,  in  such
 manner  as  the  Speaker  may  direct,
 two  Members  from  among  them-
 selves  to  serve  ag  members  of  the
 Employees’  State  Insurance  Cor-

 MR  SPEAKER  The  question  15:

 “That  in  pursuance  of  section  4Q)s
 of  the  Employees’  State  Insurance
 Act,  1948,  read  with  rule  2A  of  the
 Employees’  Siute  Insurance  (Cent-
 ral)  Rules,  1950,  the  Members  of  this
 House  do  proceed  to  elect,  in  such
 manner  as  the  Speaker  miv  direct,
 two  Members  from  among  themsel—
 ves  to  serve  as  members  of  the  Emp-
 Iuyees’  State  Insuranze  Corporation  ”
 poration.”

 The  motion  was  adopted.

 12.06  hrs.
 MOTION  OF  THANKS  ON  THE

 PRESIDENT'S  ADDRESS—contd.
 MR  SPEAKER.  The  House  will

 now  take  up  further  consideration  of
 the  following  motion  moved  by  Shri
 Dinesh  Chandra  Goswamy  and  second-
 ed  by  Shri  Shankar  Dayal  Singh  on
 the  6th  January,  1976,  namely:

 “That  an  Address  be  presented  to
 the  President  in  the  following
 terms: —

 ‘That  the  Members  of  Lok  Sabha
 assembled  m  this  Session  are
 deeply  grateful  to  the  Presi-
 dent  for  the  Address  which  he
 has  been  pleased  to  deliver  to
 both  Houses  of  Parliament
 assembled  together  on  the
 5th  January,  1976’.”

 Shri  K.  Lakkappa  will  continue  his
 speech,  He  hag  taken  9  minutes  25
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 [Mr.  Speaker]
 seconds;  the  balance  left  is  4  minutes
 35  seconds.  I  will  request  him  to
 finish  his  speech  within  this  time.

 SHRI  L.  LAKKAPPA  (Tumkur):
 Mr.  Speaker,  yesterday  I  was  re-
 ferring  to  the  process  of  the  declara-
 tion  of  Emergency  and  saying  that  the
 leadership  of  this  country  has  taken
 the  country  from  political  freedom  to
 economic  freedom.

 MR.  SPEAKER:  I  am  sorry.  1
 think  he  took  two  minutes  onky  yes-
 terday.  So  he  can  continue.

 SHRI  K.  LAKKAPPA:  The  other
 side  was  commenting  on  the  declara-
 tion  of  the  emergency.  Sometimes
 they  agreed  with  it;  sometimes  they
 said  that  it  was  unconstitutional.
 This  is  not  an  experiment  made  by
 the  Prime  Minister  of  this  country
 against  the  Constitution,  but  she  has
 exercised  the  powers  available  within
 the  ambit  of  the  Constitution  under
 art,  352.  So  I  think  my  friends  are
 wrong  in  saying  that  the  emergency
 has  been  declared  against  the  Consti-
 tution  and  against  the  interest  of  the
 nation.  This  is  precisely  “what  is
 indicateg  in  art.  352.  Under  this
 article,  the  President  is  empowered,
 whenever  there  is  a  danger  to  tha
 sovereignty  of  the  country,  or  4
 threat  of  sabotage  or  a  threat  to  exter~
 nal  or  internal  cecurity  of  the  coun-
 try,  whenever  म  situation  is  develop-
 ing  which  constitutes  ,  threat  क  out
 democracy  and  sovereignty.  to  pro-~
 claim  an  emergency.  What  is  the
 Opposition’s  grievance?  From  the  be-
 ginning  of  our  freedom  til]  today,
 they  have  been  opposing  certain  poli»

 "cies  and  programmes  of  the  Govern~
 ment  which  are  of  a  socialist  charac-
 ter,  Some  people  eroded  and  also
 obstructed  the  path  of  social  revolu-
 tion  in  this  country,  a  revoiution  im
 the  history  of  Indian  politics  for  which
 the  Prime  Minister  is  responsible.

 ‘This  js  the  only  grievance  against  the
 Prime  Minister  of  India  on  the  part
 of  these  people  who  have  been  en-
 joying  the  privileges  that  freedom

 gave  them  to  accumulate  wealth,  in-
 dulge  in  hoarding.  end  black-market-
 ing  and  also  enter  into  smuggling
 activities,  These  are.  the  orivileges
 the  princes  and  the  Maharajas  were
 enjoying  after  getting  freedom.

 Freedom  is  for  the  people  of  this
 country.  That  is  why  the  Prime
 Minister  of  India  is  justified  in  not
 only  having  an  cmergency  proclaimed
 but  also  in  exercising  her  ming  to  sea
 that  structural  changes  are  introduced
 iy,  the  Constitution  slong  wiih  reform
 of  election  process  and  machinery  so
 ag  to  bring  about  prosperity  and  eco-
 nomic  integrity  in  the  country.  This
 is  the  first  time  in  the  history  of
 India  that  Prime  Minister  Indira
 Gandhj  has  taken  this  country  to  eco-
 nomic  prosperity.  The  system  ‘hat
 has  been  applied,  the  mechanism  that
 has  been  applied,  has  been  welcomed
 by  the  entire  country,

 Actually  it  ig  uot  an  emergency
 that  has  been  declared  but  a  process
 of  economic  freedom  has  been  started
 with  the  launching  of  the  20  point
 programme,  This  is  One  of  the  im-
 portant  aspects  to  fulfil  the  aspirations
 of  the  people  of  India.  The  Consti-
 tution  has  hitherto  been  static,  but
 now  she  has  converted  it  into  a  living
 instrument.  It  has  become  2  Tiving
 instrument  to  reflect  the  aspirations
 of  the  dum  millions  of  the  country.
 There  are  subversive  activities  coupl-
 led  with  international  conspiracy.
 Foreign  agencies  work  in  this  country
 to  sabotage  freedom  ang  the  rights  of
 the  dumb  millions  of  the  people
 They  had  mutilated  freedom  in  |  the
 name  of  freedom.  Freedom  according
 to  them  means  explvitation  of  the
 dumb  millions  and  using  the  Constitu-
 tion  to  sabotage  democracy,  secuiarism
 ang  socialism.  Using  the  name  cf
 freedom  they  enter  Parliament  and
 the  legislatures  through  the  mecha-
 nism  of  elections.  We  have  to  see
 whether  the  election  procesg  is  reflect-
 ing  the  real  views  mf  the  people,  the
 dumb  millions.  This  is  the  ‘question
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 that  was  answereg  by  the  emergency
 declared  by  Shrimati  Indira  Gandhi.

 She  is  bringing  in  real  socialism  and
 Teal  democracy  in  this  country.
 Rightists,  vested  interests  and  their
 agents,  extreme  leftists  al]  indulge  in
 violence  and  terrorism.  Those  were
 the  events  which  the  President  had
 described  in  his  address.  After  the
 declaration  of  the  emergency,  there  15
 discipline  jn  every  walk  of  life.  But
 even  after  the  declaration  of  the
 emergency,  reactionaries  and  vested
 interests  have  infiltrateg  into  various
 organisations  including  the  govern-
 ment  machinery  and  that  is  whv  the
 Prime  Minister  savg  that  the  country
 cannot  be  complacent.  Unless  the
 economic  programme  announced  is
 implemented  with  a  Measure  of  disci-
 pline  and  the  invcivement  of  the
 people  is  there  jn  its  implementation,
 other  people  will  toke  advantage.  1
 have  seen  fascist  forces  and  their
 organisations  also  welcoming  the  *co-
 nomic  programme  and  the  declaration
 of  the  emergency.  That  is  why  our
 leadership  is  warning  people  not  to
 be  complacent  over  the  situation;  they
 must  watch  the  situution  carefully  and
 guard  against  infiltration  of  the  ad-
 ministrative  machinery  by  subversive
 forces.  In  my  own  State  fascist  orga-
 nisations  ang  their  agents  are  very
 active  and  are  trying  to  create  an
 atmosphere  of  unrest.  In  colleges  and
 in  cities  they  want  to  do  so;  they
 infiltrateq  into  bureaucracy.  That  is
 why  the  economic  programme  has  to
 be  implementegq  and  disciplinary  ac-
 tion  has  to  be  taken  against  those  why
 try  to  put  impediments  and  the
 ‘bureaucracy  has  to  be  disciplined.
 Unless  bureaucracy  is  controlled  and
 guideq  by  popularly  elected  statutory
 committees  with  power  +o  supervise
 the  imnlementation  of  the  20  point
 economic  programme,  they  try  to
 sabotage  the  economic  programme  In
 one  breath  they  accept  the  economic
 programme:  in  ancther  they  indulge
 in  a  whispering  campaign  in  Karna-
 taka  and  they  publish  literature.
 Every  day  I  am  receiving  literature
 containing  lies;  they  want  to  create
 an  atmosphere  of  terror  and  violence.

 (M)
 And  even  in  spite  of  these  things,

 action  has  not  been  seriously  taken  so
 far.  Therefore,  the  leadership  should
 see  to  it  that  disciplinary  action  is
 taken  against  this  system,  that  is  the
 bureaucratic  system  that  15  operating,
 which  is  not  conducive  to  the  country.
 That  is  why  I  and  the  Members  on
 this  side  have  suggested  in  various
 ways  for  bringing  in  structyral
 changes  in  certain  Articles  of  the
 Constitution  including  Article  आ.

 Sir,  in  the  name  of  regional  organi-
 sation,  they  are  taking  advantage  of
 the  situation.  In  the  name  of  regional
 organisation,  Shiv  Sena  is  taking  ad-
 vantage  of  the  situation.  Terrorism
 has  been  let  lose  in  the  name  of  Shiv
 Sena  in  Maharashtra.  In  the  name  of
 regional  organisation,  Kannada  Chelu-
 valigars  are  taking  advantage  of  the
 situation  in  Karnataka.  If  you  exa-
 mine  and  investigate  into  their  ante-
 cedents,  you  will  know  how  much
 terror  they  have  created,  how  muh
 violence  they  have  created,  in  Maha-
 rashtra  ang  Karnataka,  Such  are  the
 fascist  organisations  which  are  still
 raising  their  heads  and  they  are  tak-
 ing  advantage  of  the  emergency.  They
 are  working  against  the  democratic
 system  and  they  are  sabotaging  what
 is  called  the  social  structure  of  the
 system  and  also  standing  in  the  way
 of  implementathion  of  the  economic
 programme.  Therefore,  the  leader-
 ship  should,  see  that  these  regional
 fascist  organisations  are  dealt  with
 severely.  Those  fascist  prganisaticns
 are  more  responsible  for  sabotaging
 our  economic  programmes.  In  the
 end,  I  would  again  like  to  suggest
 that  structural  ~hanges  in  the  Consti-
 tution  are  very  necessary  including  the
 change  of  Article  311.  These  organi-
 sations  which  are  sabotaging  our  20-
 Point  economic  programme  should  be
 put  down  immediately  and  by  tak'nz
 very  stringent  action.

 SHRI  P.  K.  DEO  (Kalahandi):
 Mr.  Speaker,  Sir,  the  President  in  his
 apeech  has  highlighted  two  things,
 that  is,  the  declaration  of  emergency
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 on  the  25th  June,  1975  and  is  on  the
 20-point  economic  programme  an-
 nounced  on  14th  July,  1975  which
 according  to  him  have  a  dramatic
 effect  on  the  health  of  the  nation.
 Sir,  I  will  deal  with  the  emergency
 afterwards.  But  coming  to  the  econo-
 mic  programme  I  was  one  of  the  first
 Persons  who  welcomed  1  and  trans-
 lated  1t  in  the  vernacular,  printed  the
 same  in  thousands  of  copies  and  dis-
 tributed  them  in  my  own  constituency
 because  my  constituency  happens  to
 be  a  rural  constituency  and  I  definitely
 know  that  the  people  in  my  constitu-
 ency  will  be  greatly  benefited  if  this
 economic  programme  is  implemented
 in  the  true  sense.  In  my  constituency
 there  has  been  a  glaring  economic
 disparity  between  the  rural  rich  and
 the  rural  poor  and  it  उड  my  sincero
 hope  that  the  rural  poor  will  be
 greatly  benefited  if  this  programme  is
 properly  implemented.  We  all  know
 how  these  poor  people  have  been  de-
 Prived  of  their  Jand  by  the  rich  land-
 lords  by  dubious  methods  ‘Under  one
 pretext  or  the  other  the  lands  of  the
 Poor  people  have  been  taken  away  by
 the  landlords.  These  poor  people
 have  been  subjected  to  great  hardship
 to  by  the  usurious  money-lenders  ond
 the  Mahajans.  They  do  not  hesitate
 even  to  charge  50  per  cent  interest
 for  the  small  loan  given  by  them,
 whether  it  is  in  the  shape  of  paddy or  in  the  shape  of  money.  Last  year
 because  of  the  drought,  they  diq  not
 hesitate  to  charge  75  per  cent  inte-
 rest  against  mortgage  of  gold.  उ  sin-
 cerely  feel  that  this  20-point  economia
 Programme  will  go  a  long  way  10
 ameliorate  the  condition  of  the  poor
 in  my  constituency

 Coming  to  land  reforms,  there  has
 been  constant  tension.  It  may  be  a
 legacy  of  the  past  but  it  still  conti-
 nues.  Even  though  there  is  no  Naxa-
 lite  or  leftist  movement  in  my  cons-
 tituency,  at  least  one  or  two  heads  of
 rich  landlords  roll  every  year.  1  who
 have  got  all  along  tremendous  support,

 love  and  affection  from  the  poorer
 sections  of  the  people  from  1952  on-
 wards,  cannot  but  support  this  econc-~
 mic  programme,  if  the  intention  of  the
 government  is  to  implement  it  in  the
 correct  way.

 I  welcome  the  action  taken  against
 hoarders,  tax  evadergs  ang  smug-
 glers.  I  congratulate  the  government
 On  their  having  unearthed  Rs.  1500
 crores  of  black  money,  but  I  feel  they
 have  hardly  touched  the  fringe  of  the
 problem.  It  is  only  the  tip  of  the
 Iceberg.  If  you  go  through  the
 Wanchoo  Committee  report,  you  will
 see  the  underworld  economy,  where
 there  has  been  a  parallel  black  money
 economy  to  a  great  magnitude.  I
 urge  on  the  government  to  take  strong
 action  to  completely  eradicate  this
 €  I  am  glad  it  will  bring  an  an-
 nual  revenue  of  Rs.  250  crores  to  the
 public  exchequer.  I  sybmit  that  this
 entire  revenue  should  be  earmarked
 for  irrigation  and  hig  power  projects.
 There  should  be  no  complacency  so
 far  as  irrigation  nng  power  generation
 programmes  are  concernéd.~  Even
 though  there  has  been  a  bumper  crop
 thig  year,  still  there  are  various  poc-
 kets  in  the  country  which  have  been
 chronically  affected  by  drought  and
 famine.  My  constituency  happens  to
 be  one  like  that.  Within  the  veriod
 of  the  last  10  years,  Kalahandi  has
 witnesseq  two  worst  famines  of  the
 century.  The  Prime  Minister  has  also
 visited  this  area  and  Seen  for  herself
 the  conditions  prevailing  there.  The
 only  answer  to  this  acute  famine  and
 chronic  drought  is  the  Upper  Indravati
 project.  I  am  glad  the  Government  of
 India,  by  using  their  good  offices,  have
 brought  about  an  agreement  among
 the  contesting  States  about  the  alloca-
 tion  of  Godavari  waters.  Out  of  the
 200  TMC  allocated  to  Orissa,  if  9
 TMC  is  earmarked  for  the  Upper
 Indravati  project,  we  will  be  able  to
 irrigate  about  5  lakh  acres  of  this
 chronically  drought-affected  lang  in
 my  constituency  and  generate  hydro-
 power  to  the  extent  of  600  MW.  Very
 near  to  this  area,  the  Geological  Sur-
 vey  of  India  has  recently  established
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 the  occurrence  of  10,500  million  tonnes
 of  high  grade  bauxite  ore,  which  is
 the  second  largest  in  the  word  and
 the  largest  deposit  in  this  country.
 The  aluminium  complex  for  this  elec-
 tro-metallurgical  jndustry  woulg  re-
 quire  about  400  million  kilowatts  of
 power  which  could  be  easily  available
 from  this  project.

 Coming  to  the  price,  as  there  is  a
 bumper  crop,  I  will  be  failing  in  my
 duty  if  I  do  not  inform  the  House  that
 the  poor  cultivators  have  to  part  with
 their  produce  because  the  procurement
 poncy  is  faulty.  Even  though  the
 President  hag  expressed  a  pious  wish
 that  the  peasants  will  be  given  remu-
 nerative  price  according  to  the  pro-
 curement  price.  T  know  for  certau)
 that  many  of  the  poor  peasants  had  to
 sell  paddy  to  meet  their  various
 requirements  at  a  price  much  below
 the  procurement  price.

 Coming  to  the  emergency,  I  will  be
 failing  in  my  duty  af  I  do  not  point
 out  and  it  is  a  fact  that  emergencv
 has  geared  this  nation  to  discipline
 and  a  new  awareness  of  duty  has  been
 felt  hv  every  individual.  But,  Sir,  at
 the  same  time,  1  would  request  that
 this  power  should  not  be  used  as  an
 instrument  of  oppression  and  repres-
 sion  for  the  various  political  parties
 and  for  those  who  sincerely  differ
 from  the  policies  of  the  Government.
 It  pricks  the  conscience  of  free  living
 citizens  when  they  fing  that  some  vf
 the  Opposition  leaders  are  behind  bars
 without  any  trial  Neither  ‘heir  case
 is  justiciable  nor  they  are  told  what
 what  their  crime  is.  I  would  request
 the  Government  to  free  them  and  if
 they  have  committed  any  crime,  they
 should  be  tried.  If  they  are  found
 guilty  and  are  hanged  for  that,  I
 would  not  be  sorry.

 I  am  sorry  to  inform  you  that  Shri
 Jayaprakash  Narayan  was  released
 from  the  jail  in  a  very  precarious  con-
 dition  and  पह  ‘has  to  survive  on  arti-
 ficial]  kidney.  It  is  God's  desire  how
 Jong  he  will  survive,  There  is  another
 identical  case,  the  former  Chief  Minis-
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 ter  Shri  Naba  Krishna  Choudhary  had
 to  be  released  because  he  had  part
 paralysis  inside  the  prison.  The  for-
 mer  Minister  Shrj  Prahlad  Mallik  is
 also  suffering  from  some  incurable
 disease.  On  behalf  of  all  those  I  urge
 upon  the  Government  to  immediately
 fre.  them.

 Sir,  I  do  not  agree  with  my  friend
 Shri  Indrajit  Gupta  who  has  blindiy
 supported  all  the  actions  of  the  Gu.-
 ernment  He  may  pcrmit  a  totalita-
 rian  regime  but  we  cannot  allow  our
 country  to  be  a  Gil  अ  Archipelago  ot
 to  be  a  satellite  of  uny  big  power.  He
 has  referred  to  Anpola  and  the  Pre-
 sident  has  mentioned  regarding  South
 African  arms  intervention  in  Angola.
 But  this  is  a  matter  uf  concern  to  all
 of  us  that  all  the  hig  powers  have
 been  sucked  in  rushing  to  All  up  the
 vacuum  there  whether  they  are  the
 volunteers  from  Cuba  or  the  military
 hardware  from  USSR  or  the  mercina.-
 Tics  from  western  countries.  It  has
 become  a  place  for  international  in-
 trigue  and  a  theatre  io  experiment  ull
 the  latest  gadgets  fur  annihilatior.  of
 mankind.  On  behalf  of  my  party,  I
 fully  condemn  this  putside  interfe-
 rence,  It  should  be  left  to  the  people
 of  Angola  to  decide  their  own  future
 ang  to  have  a  government  accurding
 to  their  own  aspirations.

 Sir,  I  now  come  ts  the  recent  Paris
 talks  on  international  economie  co-
 operation.  Some  constructive  dialogue
 might  have  taken  place  there.  But
 there  js  a  very  correct  statement  made
 by  Egypt’s  Ismail  Sabre  Abdullah
 who  said  that  no  nation,  no  matter
 how  rich,  can  help  any  other  country.
 It  means  that  if  we  want  to  improve
 ourselves,  we  have  ty  raise  our  GNP.
 We  should  lay  stress  on  agricultyral
 development.  We  should  not  only  feed
 ourselves,  but  should  also  provide
 sufficient  savings  to  face  bad  days.
 Cheap  credit,  technical  help,  remune-
 tative  prices  for  farm  produce  against
 higher  costs  of  fertilizers  and  other
 inputs,  assured  tenure  as  also  econo-
 mic  holdings  are  the  factors  which  go-
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 &  long  way  towards  agricultural  deve-
 lopment.  I  do  not  oppose  the  laad
 ceiling;  but  it  should  be  fixed  once  for
 all.  The  tenant  should  know  where  he
 stands  so  that  he  can  put  in  all  his
 efforts  to  have  the  maximum  trom  his
 land.  We.  must  also  limit  our  popu-
 lation  growth.  There  Jas  been  an
 anxious  race  foing  on  between  de-
 mography  and  development.  Unless
 we  restrict  the  production  of  children,
 it  would  not  be  possible  to  give  even
 two  square  meals  a  day  to  the  present
 generation.  I  must  also  urge  thet  we
 reform  our  education,  so  as  to  pro-
 duce  more  of  technicians  and  mecha-
 nics,  instead  of  more  of  lawyers  and
 arts  graduates.  Some  radical  steps

 have  to  be  taken  for  this  purpose.

 Lastly,  I  request  that  all  impetus
 and  incentives  should  be  given  tc  the
 local  entrepreneurs.  As  Rajaji  has
 been  telling  us  all  these  years  wnen
 we  were  in  the  Swatantra  Party,  the
 creative  genius  of  our  local  entrepre-
 neurs  has  to  be  fully  developed  for
 ensuring  More  preduction.  Unless  we
 produce  more,  we  cannot  survive
 Since  our  technizians  get  a  better  deal
 outside,  there  has  been  a  bruin  dian
 from  India  10  foreign  countrirs  So,
 I  say  that  unless  our  gross  national
 product  increases  there  is  no  meamng
 in  this  20-Point  Programme

 Before  I  conclude,  I  want  an  assu-
 Trance  from  the  Government  because
 i®  the  Address,  I  ind  that  no  men-
 tion  has  been  abnyt  the  widesp:ead
 speculation  on  making  drastic  changes
 in  the  basic  structure  of  the  Consti-
 tution.  I  also  want  an  assurance  that
 the  Supreme  Court  ing  the  High
 Courts  would  not  be  depnved  of
 their  power  to  interpret  the  Constitu-
 tion  and  the  other  laws  and  to  give
 relief  to  the  citizens  under  Article  32
 or  Article  226  of  the  Constitution
 against  the  excesses  of  the  Executive,
 Sir,  I  want  a  categorical  answer  to
 this  query.  I  say  this  because  some

 time  back,  we  learnt  thet  a  full  bench
 was  constituted  in  the  Supreme  Coyrt
 to  review  the  Keshavananda  Bharati
 case,  we  do  not  know  under  what
 circumstances  that  Bench  had  to  be
 dissolved,  We  want  a  definite  as.u-
 rance  that  the  judiciary,  which  has
 been  independent  so  far,  will  continue
 to  safeguard  the  various  rights  of  the
 individuals  guaranteed  under  the
 Constitution.  At  the  same  time,  there
 should  be  a  provision  in  the  Constitu-
 tion  also  defining  our  duties  towards
 the  country  We  clamour  for  rights,
 but  we  do  not  care  for  the  duties
 which  we  have  to  perform  to  safe-
 guard  the  integrity  and  independence
 of  this  country.

 आओ  रामसहाय  पांडेय  :  (राजनंद-
 गांव)  अध्यक्ष  जी,  गराष्ट्रतिजी  ने
 अपने  अभिभाषण  मे  राष्ट्रीय  और  अन्यथा-

 प्रिय  परिस्थितयों  का  मि हा लोकन  किया
 है।  आपकी  परिस्थितिकी  जिनका
 अनुभव  उन  को  निभाने  सालन  दश  था,  सम
 केप्रति  उन्होंने  मन्ता  कट  की;  हिंसा के
 वातावरण  कन्धा  उन  कान  और  हुस्न
 उन  के  अभिभाषण  से  प्रकट  हुआ  ।  बे
 कारे  राप्ट्रकसर्वोनम  नागरिक  हैं,  सब

 से  बडे  मुखिया  हे,  रट  वे  प्रति  उन  की
 मानना  और  सदभावना  को  आर्शीवाद
 के  रुप  मेज कार  नी  चिप  1

 ओमन  'णपिच्मी  सरहद  पर  इक्ट्ठी
 फोटो  को  तरफ  हमारी  प्रधान  मंत्री  जी
 ने  भी  इशारा  क्या  था  और  हमारी  आसन-
 रिक  सुरक्षा  और  लोकतन्त्र  के  प्रति  जो
 खतरा  ओर  पत् यन्त्र  हमा  था.  उस  की  रक्षा

 के  लिये  जो  करम  आमनी  इन्दिरा  गांधी
 ने  उठाये,  उम  के  पति  सराहना  की  आना
 और  साधुवाद  को  भावना  प्रकट  करता  हूं।

 श्री मन,  लोकतन्त्र  के  सन्दर्भ  ने  इस
 वात  का  निर्णय  बड़ा  स्वाभाविक  है
 कि  इस  की  रक्षा  बन्दूक  से  होगी या  सन्दूक
 से  होगी,  बुलेट  से  होगी  या  बैलेट  सोहेगी।
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 ह ६ 6  प्रास्वा को परम्परागत को  परम्परागत  नेहरू  जी  ने  और
 उनके  बाद  श्रीमती  इन्दिरा  गाधी  जी  ने  अपने
 प्रतान  मान्यता  काल  मे  बार-चारे  दोहराया--
 कि  लोकतन्त्र  की  रक्षा  हमारे  लिये  कितनों
 महत्वपूर्ण  है--हम  ने  अजादी  की  लडाई
 लडकर  उन को  खू  से  सच  रार  अजादी  का
 बडी  मुष्टिका  ने  प्राण  किया  है  इस  की  रक्षा
 बैनेट  से  होनी  चाहिये,  बुना  मे  नही,  हिसा
 और  करा  से  नहीं,  वधावन से  नही,  प्यार  से
 महावत  से,  जजबात  से  होनी  चाहिये  और
 उसी  परम्परा  को  रक्षा  ओलती  इन्दिरा  गाधी
 नेकी।  क्या  मै  यह  कहने  का  साहस  कर-
 माता  ह  कि  इमरजेन्सी  के  पहले  अब  बसे
 जगाई  जा  रही  थी,  क्रान्ति  का  नारा  दिया
 गया  था,  अनशन  का  दवाव,  सत्याग्रह  कर
 के  दबाव,  हिट-बिलो  दि-वेल्ट  का  दवाव  और

 खुले  आम  आर्मी,  कीज  और  पुलिस  की  बगावत
 की  ललकार-क्या  य  मन  बाते  इस  आत  का

 सुबह  नहीं  थो  नि  इग  देख  का  ब  लोग  विम
 किम  ओर  ने  नाना  चाहत  है।  कौन  थे-
 बाग  ~  पान  21 ल  a—t  a  नो गधे
 -मासिक  फोन  मानस्वी  वा  ही  जिक्र  बरता

 ह  उन्ही  क  स्टेट  मेट्स  पढता  हु--कल  मणि-
 बेन  बोल  रही  थी  कि  सम  तो  उम  प्रदेश  से
 आते  हैजगुजरान  से-  महा  हिसा  होती  ही
 नहीं  सबर  अहि  यादी  ¢-  लकिन  उस  ताथ
 नयना  गुजरात  म  कया  हुआ-सत्याग्रह  का
 दवाव,  मानवा  क  नाम  पर  कोई  व्यक्ति

 दुराग्रह  करे,  मर  न  जाय,  इस  बात  को  हट्टी
 मे  रखते  हए  दन्दिरा  जा  ने  चुनाव  के
 आवाहन  की  स्वीकार  कर  लिया  ।  और

 क्या  कहा  थाअ्यानमत्री जी  ने  *  क्लासिकी
 किरोन  है  समुंदरों  है,  अनाज  पहुचा  रहे
 है,  पानो  नही  हे  इसलिये  चुनाव  को  लग्जरी
 नहीं  उठा  सकते  है।  मोम  साहब  ने  कहा
 कि  पहले  नो  प्रधान  मतों  ने  कहा  था  कि

 चुनाव  नहीं  करायेंगे,  लेकिन  उस  के  बाद
 क्यो  कराये?  मै  उन  को  बताना  चाहता
 चाहता  हू  कि  चुनाव  न  कराने  की  वान  अधीन
 मंत्री  ने  इम  सदन  मे  कही  थो  कि  भुखमरी
 है,  रोबो  है,  अनाज  और  पाती  पहुचा  रहे  है,
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 बनासकाठा और  सावरकाठा  मे  पानी  नही
 था,  इसलिये  पहले  राहत  कार्यो  को  प्राय-
 मिलता देना  जरुरी  था।  फिर भी  मानवता

 के  नाम पर  यह  देख  कर  कि  एक  नेता  कही
 अपनी  जिद  मे  मर  न  जाय  इसलिये  नमता
 और  गा लीनता से  प्रेरित  हो  कर  उन्हों ने
 कहा  कि  चुनावों जाये।  मैं  पूछना  चाहता
 ह  कि  एसे  कठिन  समय  मे  सत्याग्रह  वरना
 कहा  को  औचित्य  था  ?  क्या  प्रधान  मंत्री  की

 यही  प्रतिष्ठा है  कि  उन  की  हर  मीटिंग  मे

 पत्थर  चलाये  गये।  वह  पत्थर  चलाने
 वाले  फासिस्ट  जो  जयप्रकाश  नारायण
 के  एक  छाते  मे  आ  गये  थे  नवीन-निर्माण
 समिति का  गठन  कर  के  और  हिसा  और

 घृणा  के  स्वर  पूजने  लगे  वह  देश  को
 किधर  ले  गये”  वह  स्वर  बुक  की
 तरफलेगय।  फौज आर  पुलिस  को  जब
 आदेश न  मानने  की  बात  उन्होने  रही थी

 तब  क्या  उन  का  इशारा  सद  की  तरफ  था

 या  बन्दूक  की  तरफ  था,  हिसा  की  तरफ

 था  या  अहिंसा  की  तरफ  जयप्रकाश  नारायण
 जी  जब  अमरीका से  पढ  करआये  खेतो
 पडितजी ने  उन  को  छाती  से  लगाया उन  का
 कैरियर  गुरु  होता है  दिउला  के  प्राइवेट
 सेक्रेटरी  की  हैसियत  से,  और  मोरारजी

 भाई  का  डिप्टी  कलक्टर की  हैसियत से  1

 अब  मैं  आप  के  सामने  तीन  लोगो  के
 स्टेट्मेट  पढता  ह।  क्या  हो  गया  इन
 लोगो  को  जीवन  भर  हमारे  साथ  रहे,
 जिन को  जीवन  भर  छाती से  लगाया  और

 मोराल  जी  भाई  का  प्रधान  मन्नी  जी  ने
 डिप्टी  प्राइम  मिनिस्टर तक  बनाया,  जय-

 प्रकाश  जी  को  अपने  कक्ष  मे  प्रधान  क्रि  ने
 बुलाया  और  कहा  कि  बताइये  भ्रष्टाचार  कैसे
 दूर  किया  जाय,  बताइये  चुनाव  मे  कैसे  सुधार
 किया  जाय  हम  आप  के  साथ  है।  क्रान्ति

 की  बात  का  क्या  अर्थ  है  i  उन्होंने कहा  कि
 हम  आप  के  साथ  सहयोग  करने  को  तैयार  हैं
 लेकिन  एक  ही  तरीका  है  कि  बिहार की
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 विधान  सभा  को  भग  कर  दिया  जाय  |  प्रधान
 मंत्री  ने  पूछा  किंग्स  का  औचित्य क्या  है?

 लेकिन  उन्होने  कहा  कि  यह  मेरा  कहना  है।
 जब  घान  मंत्री  हर  तरह  से  सहयोग  करने  को
 तैयार  थी,  तब  इस  प्रकार  का  दुराग्रह  करना

 कहा  तक  उचित था।  प्रधान मी  ने  कहा
 कहा  किहमआप के  साथ  हैऔर  इस  वात को
 मानते  है  कि  लोकतन्त्र  मे  भ्रष्टाचार  नहीं
 पनपना  चाहिये,  आप  सूझाव दे  हमे  स्वीकार

 होगा,  चनाव  सुधारो  के  सम्बन्ध  मे  भी  उनके
 के  सुझाव  प्रधान  मंत्री  ने  माने।  लेकिन
 जय  अकाश जी  ने  कोई  सहयोग की  वान  नहीं
 कहीं,  उन  के  मन  में  घृणा और  बगावत  थी।
 उन्होंने  जो  क्रान्ति  का  नारा  दिया  था  उस  के

 के  सहारे  बह  किम  मार्ग  पर  देश  को  ले  जाना

 चाहने  थे  मुझे  पता  नहीं  ।

 इसी  प्रकार  इसी  सदन  मे  सत्याग्रह

 करमे  की  बात  कही  गई  जिस  की  कि  इस
 सदन  के  नियमो  मे  कोई  प्रक्रिया  नही  थे  ।
 साधारण  कागजों  को  सदन  की  टेबिल  पर
 रखने के  लिये  सत्याग्रह  की  धमकी दी  गई।
 फिर भी  प्रधान  मन्नी  ने  लोकतंत्र  की  रक्षा  की
 और  स्पीकर  साहब  ने  उनकी  बात  मान
 लो।  इस  दुराग्रह  के  प्रति  प्रधान  मन्नी  ने
 शालीनता  का  परिचय  दिया  म  के  सम्बन्ध
 मे  अनर्गल  प्रलाप  शमीम  साहब  ने  किया

 चुनाव के  सम्बन्ध  मे  कहा  किआप  ने  यह  नही
 कहा  था  हम  वहा  जोतेगा।  चुनाव के  अभियान
 मे  हमारी  प्रधान  मचली  जी  पहने  से  कह  रही

 है  कि  हमे  पता  नही  है  कि  जानेंगे  कि  नही  ।

 सह  तो  एक  अभियान  की  प्रक्रिया  है.  हम  जब
 चुनाव  क्षेत्रो  मे  जाते  है  तो  इम  विश्वास  के  साथ
 जाते  है  कि  जीतेंगे,  और  हम  जीते  भी  बावजूद

 इस  के  कि  वहा  पत्थर  चल  रहे  थे,  बावजूद
 इसके  कि  प्रधान  मन्नी  पर  पत्थर  फैंके  जा  रहे  थे।

 श्रीमन गरब मैं तीन अब  मैं  तीन  आदमियों  वे  स्टेट-

 मेट  पढ़ता  हूं।  पहला  जयप्रकाश  जी  का  हैं
 “If  ‘sorte i  party  could  show  him

 successfully  the  path  of  violence  fo

 overthrow  the  present  Government
 he  will  follow  it,”

 यह  स्वर  क्या  थे
 *  इतना  मनोविज्ञान  क्या

 है?  बिहार  मे  आन्दोलन  कर  रहे  हैं,  कभी
 मोन.  कभी  मौन,  कभी  पट्टी  मुहं  पर
 बाध,  कभी  सत  तुलसीदास वन  जाते  है,  कभी

 आसिफ  बन  जाते  है  और  कभी  कहते  है  कि

 कोई  पार्टी  हिंसा  रास्ता  बताये  तो  हम  उस
 का  फोटो  करेगे 1

 रामलीला  उन्  मे  एक  बेडा  भारी
 नाटक  हुआ  था  जिस  ने  अटन  विहारी  जी  ने
 कहा  था

 “The  battle  would  be  decided  in
 the  streets  of  India”

 यह  कोन  से  स्वर  थे  *  यह  कहानी के
 शब्द है  *

 इसी  प्रकार  मोराल  जी  भाई  ने  एक
 इटालियन  अरास्पोर्ड  को  बहाया:

 He  would  not  give  his  strength  to
 any  One  trying  to  use  violence,  but  if
 anyone  wanted  to  kull  Smt  Indira
 Gandhi,  ‘what  could  I  do”

 यह  कौन  से  स्वर  थे
 ?

 यह  क्या  कहते है?
 मै  अधिकारपूर्वक  इस  को  कोट  कर  गह  हूं
 जो  उन्हों ने  एक  इटालियन  प्रैस  करोस्पोडेट को
 करे  थ  कि  अगर  आमजन  इन्दिय  गाध  को

 कोई  हत्या  वर  दे  तो  मै  क्या  करूगा  |  गरी  +  मझ
 मे  नही  आया,  साधारण  नता  की  समझ

 मे  नही  आया  जो  लोकतन्त्र  के  निकट  है
 उन  को  समझ  मे  नही  आया  कि  यह  कौन से
 स्वर 8  |  येह  डिग्री  कलक्टर यह  आइलेट
 सेक्रेटरी इन्ही  ने  कहा  से  बचा  देश  कौ  ला

 दिया,  और  सम्पूर्ण  क्रान्ति  को  बात  कडी  देश
 ao...  1

 SHRIMATI  थ,  LAKSHMIKAN-
 THAMMA  (Khammam):  Qn  a  point
 of  order.  The  hon,  Member  should
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 not  bring  in  the  names  of  those  who
 are  not  here  to  defend  themselves

 MR,  SPEAKER:  Under  what  rule?
 SHRIMATI  rt  LAKSHMIKAN-

 THAMMA:  He  should  not  bring  in
 those  names  They  are  not  here  to
 defend  themselves

 MR,  SPEAKER.  No
 Member  may  continue,

 आराम  सहाय  पांडे  वज़ाहत  संलोमो
 ने  कहा,  जरा  प्रधान  मन्नी  का  व्यवहार  देखिये

 हर  राष्ट्रीय  समर्पित  के  समाधान  के  निए
 उन्हों  ने  विरोधी  दलो  +  नेताओ  का  हमेशा
 वनाआ  आज  माननीय  एस०  एन०  मित्र
 मोराजी  आर्ट,  अटन  बिहारी  जी  और

 माननीय  जाति यं मय  बय  नहीं  है  1
 क्मिकादोष  है?  वह  स्वय  अपने  आचरण
 को  उजर  मे  यहा  नहीं  है।  हर  बार  इस
 बान  की  कोशिश को  गर्ई  फकिआपस मे  बैठ  कर
 विरोधी  नेताओ  से  बात  की  जाय  हर  सेशन

 से  पहने  प्रबाव  मंत्री  जी  निमंत्रण  देती  थी
 और  नेताओ  का  मार्गदर्शन  नाटी थी  ।  उन्होने
 हमेशा  भेद  वा आदर  किया ।  आ  इम
 जेमी  का  नाथन  प्रधान  मंत्रो  पर  लगा  दिया  |
 आप  देखकर  वि  क्या  हो  उहा  था
 गुजरात  और  बिहार  में  ग्सि
 प्रकार  वर्गो  ललित  बाबू  को  वालिदा

 दुखा,  शर  जिस  तरह  सै  गुजरात  मे  चुनाव  मे
 पत्थर  चले,  मैं  समझता  ह  परीक्षा  कान  था।
 इस  के  पहने  जय  बसे  जलायी  जा  रही  थी,
 विद्यार्थी  कैम्प  को  छोडे  कर  बहार  निकल  पढे
 थे,  हिसा  का  वातावरण  पैदा  हो  चुका  था
 तब  जाता  प्रधान  मंत्री से  पूछती  थी  और  जब

 हम  लोग  आपने  चुनाव  क्षेत्रो  मे  जाते  थे  तो  हमसे
 पूछना  थो  कि  प्रधान  मंत्री  ब्या  कर  रही  है
 जनता  को  प्रधान  मती  से  शिकायत  थी  उन
 की  उम  उदारता  और  शालीनता  के  लिए
 जब  कि  देश  मे  आग  लगते  रही है,  13विश्व-
 विद्यालयों मे  ताने  लटक  चके  थे  और  8

 कुलपतियों  को  इसी  क्रान्ति  मे  ठोका  गया
 5,400  विद्याथियों  से  अपनी  लड़ाई  छोड

 की  जफ़ाकश  जो  के  भारवाहक  पर,  आजवह

 The  hon.

 (M)
 अपने  करमों  पर  ह्य  रख  करो

 रहे  है  देश  मे  134  बसे  लायी गई,  1623
 हवाले  हुई,  रैले  कींनहबताल मे  529
 करोड  का  घाटा  हुआ  और  ललित  बाबू

 का  बलिदान  हुआ  |  जब  गुजरात मे  खाद्यान
 पहचायाजा  रहा  था उमस  समय  जाज
 फर्नाडीज ने  रेल  हमला  कराई।  भारत  के

 मुख्य  न्यायाधीश  पर  कातिलाना  हमला  हुआ

 शाति  स्थापना  के  लिए  हमे  कही  कही  कजे
 बुलानी  पडी  ।  हड़तालों  मे  350  करोड,
 रु  के  उत्पादन का  नुकसान  हुआ  ।  यह

 सब  नाटक  रचा  गया  यहा  सत्याग्रह से  और
 बाहर  अनशन  से।  और  अनशन शुरू  हुआ
 गुजरात  के  लियें  और  रामधन  के  साथ
 समाप्त  हुआ  |

 यह  सब  आप  जानने  है।  विहार
 मे  ललित  बाबू  को  बलिदान  देना  पड़ा  और
 आनन्द मार्ग  के  बारे  मे  मैं  प्रधान  भरी  जी  से
 एक  प्रश्न  पूछता  चाहना  ह  और  राष्ट्रपति
 के  अभिभाषण  पर  जब  वे  अपना  उत्तर दे  तो

 यह  बनाए  कि  क्या  गृह  मंत्रालय  के  माध्यम

 से  उन  के  पाम  कोई  एसी  खबर  आई  है  कि
 आनन्दमार्गियो  को  संस्था  ने  अवधूतो  को
 को  सरकूलर  के  हारा  यह  खबर  जी  थी  कि
 देश  भर  के  चोटो  के  नेताओ  का  सहार  किया

 जाए  यानी  उन  को  हया  की  जाए।  अगर
 यह्  बात  ठीक  है  तो  कितना  बडा  पाया
 हो  रहा था  |  प्रधान  नबी  जो  ने  सम्बन्ध  में
 और  चोट  जस्टिस  के  सम्बन्ध  मे  आप  ने
 पाया  को  देख  ही  लिया  ।  देश  भर  के
 चोटो  ने  नेताओ  के  खिलाफ  भी  षड्यंत्र
 होरहा था।

 श्रीमती  इन्दिरा  माधो  शान्ति  चहाती
 है  व्यवस्था  चाहती  है  और  लो क्त बर  की  रक्षा
 करना  चाहता  है  और  यह  धरोहर  उनको

 उन  के  पीना  से  मिनी है  और  बाप  से  मिली
 है।  वे  अझमुरण  रखना  चाहनी  है  सा वं भीम
 सत्ता  को,  लोक  सभ्य  को  मर्यादा  को  और
 20  सूत्री  कार्य  क्रम  के  द्वारा  उन्होने  राष्ट्
 का  मार्ग  दर्शन  किया  है  और  राष्ट्र  का  अवाहन
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 किया  है  बेकारी  दूर  करने  के  लिए  ।  खेतों में
 पानी  चला  जाए,  खेत  लहलहा  उठे  और
 हरित  क्रान्ति  हो,  बेकारो  के  हाथो  म ेऔजार

 पहुंचे  और  पानी  के  विवाद  दूर  हों,  और
 20  सिल्ली  कार्य  ऋम  के  माध्यम  से  हम  देश
 का  नव  निर्माण  कर  सके,  एक  नई  दिशा  की

 तरफ  हमारे  चरण  बढ  रहे  है  और  शान्ति

 एकता,  स्नेह  ओर  ममता  का  वातावरण
 देश  मे  कायम  हो।  बाहरी  खतरा  और
 अन्दर  के  खतरों  को  देखते  हुए  श्रीमती

 इन्दिरा  गाधी  ने  जा  कुछ  किया  है.  उस  के

 लिए  उन  को  साधूवाद  दिया  जाना  चाहिए।
 इमरजेन्सी के  पहले तो  जनता को  उन  से
 शिकायत  थी  लेकिन  इमरजेन्सी  के  वाद  अव

 जनता  उन  फो  साधूवाद  देनी  है  और  वत

 कहनी  है  कि  यह्  तो  एक  साल  पहने  ही  आ

 जानी  चाहिए  थी  और  अगर  ऐसा  हुआ  होता
 तो  हम  उत्पादन  की  ओर  तहत  आगे  बढ
 गये  होते  |

 अगर  ईमजेन्सी  न  होती  तो  ये  1500
 करोड  रुपये  न  मिलते  ।  प्राण  और  पैसा
 बडी  मुशिकल  से  मिलता है।  1500  करोट
 रुपये  बहार  निकल  आए  1  अधीन  मनी

 जीने  जिस  अकार  दूर  दर्शिता  से,  जिस  प्रकार
 सकल्प  से  और  जिस  प्रकार  दृढता  से  बगला
 देश  का  निर्णय  किया  था,  उसी  तरह  से

 आन्तरिक  सुरक्षा  के  लिए,  लोकतंत्र  की  रक्षा

 के  लिए  जो  कुछ  उन्होंने  किया  है,  उस  के
 लिए  उन  को  साधूवाद  देना  चाहिए  और
 जनता  उन  की  छुतजञ  है,  अन ग्रहीत  है  दम  सब

 के  लिए;  ।  इन  शब्दो बे  साथ  मै  राष्ट्रपति
 जो  केअभिभागण  आ  स्वागत  करना  हूँ।

 BHRI  TRIDIB  CHAUDHURI
 (Berhampore):  Somehow  or  other,
 we  seem  to  forget  that  we  have  been
 living  under  Emergency  for  so  many
 years.  On  25th  June  the  continuing
 emergency  was  only  reinforced  and
 meade  many  times  more  stringent.

 14
 ‘

 Since  then,  all  our  discussions  and
 even  discussion  today  have  been  going
 round  ang  round  the  questions  about.
 the  justification  or  otherwise  of  the
 Emergency.  Now,  it  is  more  or  less
 a  settled  fact  The  ruling  party  has
 decided  that  the  Emergency  will  con-
 tinue.  It  was  continuing  and  it  will
 continue  indefinitely  in  the  form  in
 which  it  has  been  reinforced  and  re.
 imposed  on  the  country.  We,  on  this
 side  of  the  House,  have  vehemently
 opposed  the  continuance  of  the
 Emergency,  not  only  now  and  not  only
 after  25th  June,  but  we  had  been
 agitating  for  the  lifting  of  the  emer-
 gency  earlier  also,

 Now,  emergencies  have  a  way  to  go
 on  idenfinitely  particularly,  when  they
 give  the  ruling  party  absolute  power
 They  have  a  way  of  prolonging  their
 lives  We  should  not  forget  that  we
 have  been  under  Emergency  right
 from  1962  which  continued  upto  1969
 and  only  for  1  1/2  years  thereafter
 thele  was  no  emergency,  But  then
 Emergency  was  reimposed  again  in
 1971  and  it  was  continuing  although
 the  cause  for  that  Emergency  long
 ceased  to  exist  None  of  the  powers
 that  the  Government  have  taken  or
 employed  to  curb  the  Opposition,
 whether  inside  the  House  or  outs:  le,
 was  lacking  Still  a  new  Emergency
 was  imposed  and  now  we  have  heen
 told  from  the  forum  of  the  ruling
 party  in  Chandigarh  that  it  will  con-
 tinue,  and  that  partiamentary  elections
 scheduled  this  year  will  be  post-
 poned  You  know  under  Art  83
 elections  to  Lok  Sabha  can  be  post-
 poned  and  ifs  term  extended  by  one
 year  at  a  time,  One  year  at  a  time
 means  1t  can  be  prolonged  indefinitely
 We  do  not  know  wha;  will  happén
 after  one  year  what  will  happen
 this  time  to  prolong  the  term  of  the
 present  Lok  Sabha.  There  is  a  con-
 certed  move  towards  consolidating
 absolute  power  in  this  country  and
 it  will  be  no  exaggeration  to  say  that
 the  entire  opposition  (its  composition
 is  varied,  there  are  large  differences
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 of  opinion  in  their  ideology)  would  be
 opposed  to  this  kind  of  absolutism.

 Having  said  that,  let  me  come  to  the
 more  urgent  immediate  problems,  The
 speeches  made  from  the  Congress
 benches  have  been  nothing  but  pan.
 egyric  not  only  to  Emergency  but

 8150  to  the  Twenty-Point  Programme.
 When  this  House  met  in  July  last  to
 approve  the  proclamation  of  Emer-
 gcncy,  without  exception  all  the
 leaders  of  the  opposition  who  were
 present  here  declared  that  they  had
 no  quarrel  with  the  Twenty-Point
 P.ogramme  as  such,  Not  only  that,
 some  of  us  have  been  clamouring  that
 those  points  to  which  Government
 wero  already  committed,  for  example,
 the  enforcement  of  land  ceilings,
 redistribution  of  surplus  lands,  mini-
 mum  wage  for  agricultural  workers
 and  the  like  should  have  been  im-
 pPlementeq  much  earlier.  The  Gov-
 ernment  were  not  committed  for  the
 first  tume  on  25th  of  June,  they  were
 committed  to  these  points  long  long
 ago  They  were  not  implemented  at
 all  I  thank  the  Prime  Minister,  she
 was  frank  enough  when  she  announc.
 eq  the  twenty-point  programme,  she
 declareg  that  these  programmes  are
 not  new:  she  only  claimed  that  there
 was  a  new  determination  about  them

 The  country  has  seen  what  has
 hoppened  during  these  six  months  and
 how  the  twenty.point  programme  par-
 ticularly  concerning  the  demands  of
 the  poorest  section  of  the  poor,  the
 landless  agricultural  labourers  and
 others  is  being  implemented,  There
 have  been  complaints  not  only  from
 this  side  of  the  House,  but  also  from
 the  other  side  of  the  House  that  these
 things  are  deliberately  not  being  im-
 plemented.  Opposition  is  being  put
 up  by  bureaucrats,  not  only  by  the
 bureaucrats but  also  by  the  in-built
 powers  of  the  yested  interests.

 MR,  SPEAKER:  Hon.  Member  may
 continue  after  lunch.

 T  have  to  remind  the  House  that  the
 debate  will  continue  for  the  whole  of

 (M)
 to-day  and  I  will  call  the  hon,  Prime
 Minister  first  in  the  morning  to-
 morrow  after  the  Question  Hour,

 13  hrs,

 The  Lok  Sabha  adjourned  for  Lunch
 till  Fourteen  of  the  Clock,

 The  Lok  Sabha  reassembled  after
 Lunch  at  three  minutes  past  Fourteen

 of  the  Clock.

 iMr.  Depriy-SpEAKER  im  the  Chair}
 MOTION  OF  THANKS  ON  THE

 PRESIDENTS  ADDRESS—contd.

 SHRI  TRIDIB  CHAUDHURI:  1  was
 saying  that  those  items  of  the  twenty-
 puint  programme  which  related  to
 agricultural  seclions  of  the  rural  poor
 and  agricultural  workers  were  opposed
 by  the  entrenched  position  of  the
 vested  interests  inside  the  admunistra-
 tion  and  the  implementation  machi-
 nery.  Unless  the  implementation  part
 of  it  1g  atienfed  to,  howsoever  you
 may  go  on  repeating  the  slogans  of  the
 20-point  programme,  nothing  will
 happen,

 Personally  speaking,  I  am  not  satis-
 fied  with  the  20-piont  programme  as
 it  is,  we-should  go  much  further,  Oniv
 the.  other  day  Government  had  given
 figures  about  census  of  land  holdings
 and  the  facts  which  have  come  but  are
 extremely  disquieting.  In  1961-62,
 39  per  cent  of  the  holdings  were  less
 than  one  hectare  and  in  1970-71,  in  the
 last  census,  the  Percentage  has  gone
 up  to  over  50  per  cent.  Only  4  per
 ent  of  our  landowners  own  holdings
 of  more  than  10  hectares.  Ten  years
 back,  these  large  landholders  had
 24.4  per  cent  of  total  landholdings.
 Now  they  have  31  per  cent  of  the
 haldings  aut  af  the  total  cultivable
 land  area.  So,  merely  giving  plots  to
 the  landless  alone  won't  do,  You
 cannot  also  give  plots  to  everybody.
 The  result  of  constant  increase  of
 small  uneconomic  holdings  will  be  that
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 there  will  be  endless  migration  to  the
 cities  of  the  pauperised  population  and
 howsoever  much  you  may  try  ta
 remove  them  by  demolishing  their  un-
 ‘authorised  structures  in  your  rich
 urban  areas,  aS  you  are  doing  today,
 poverty  from  all  sides  will  squeeze
 you.  Ultimately,  the  whole  —  social
 fabric  will  be  in  jeopardy.  So,  some
 more  radical  land  system  based  on
 sovialist  cooperative  and  collective
 liner  should  be  immediately  thought
 of.

 Similarly,  I  was  speaking  about  the
 implementation  of  Twenty-point  Pro-
 gramme,  According  to  the  present
 set-up  of  the  Government,  demons.
 tiations,  strikes  and  other  things  have
 djvappeared  The  Ministers  of  the
 Government  are  complimenting  them-
 sclves  that  now  the  industria]  relations
 are  much  better  Yes,  Sir,  industrial
 reletions  ave  much  better  But  what
 is  the  actual]  fact?  In  Calrutta,  the
 other  day,  when  the  Central  Trade
 Union  orgainsation  wanted  to  take  out
 3  deputation  to  the  Governor  about
 the  Bonus  Ordinance,  immediately  the
 police  banned  it,  This  is  the  way  that
 you  achieve  industrial  peace  But  I
 ask  the  Government,  as  to  what  have
 they  done  about  their  promised  legisla-
 tion  against  the  lock-outs,  lay-offs  and
 retrenchments,  At  least  half  a  dozen
 Ministers—I  am  not  speaking  of  other
 Private  Members  of  the  Congress
 Party—and  even  Shri  Jagjivan  Ram,
 the  Minister  of  Agriculture,  the  other
 dsy,  at  Chandigarh  said  that  the  Gov-
 ernment  was  not  going  10  tolerate
 these  lock-outs,  lay-offs  and  retrench.
 ments  in  this  period  of  emergency.
 Since  the  House  sat  last  July  you  have
 passed  29  ordinances—this  is  really  an
 Ordinance  Raj—but  could  vou  not  pass
 a  sigle  law.  a  single  order  against
 retrenchment,  lay-offs  and  Jock-outs?

 I  know  that  my  time  15  running  out.
 But  I  would  request  you  to  bear  with
 me  for  two  or  three  minutes.  I  have
 one  or  two  urgent  points  to  make.
 Many  Members  have  referred  to  the

 likelihood  of  constitutional  amend.
 ments.  I  will  not  beat  about  the  bush
 The  Bar  Council  of  India  has  circulat-
 ed  some  kind  of  a  draft  about  the
 authenticity  of  which  they  themselves
 ure  not  very  sure.  But,  that  draft  and
 the  suggestions  contained  in  it  which
 are  supposed  to  have  been  drafted  by
 ४  senior  official  of  the  Goyernment  sre
 very  disquieting.  This  draft  said  to
 be  under  the  consideration  of  the
 Government.  That  draft  has  proposed
 some  kind  of  a  Presidential  system
 of  Government  with  powers  of  Parlia.
 ment  completely  taken  away  and  gov-
 ernment  being  made  responsible  to
 the  President  alone.  This  is  the  sort
 of  thing  is  circulating  or  is  béing
 tallied  about  everywhere,  So,  I  want
 the  Government  to  give  a  categorical
 assurance  on  these  points,

 THE  PRIME  MINISTER,  MINISTER
 OF  PLANNING,  MINISTER  OF
 ATOMIC  ENERGY,  MINISTER  OF
 ELECTRONICS  AND  MINISTER  OF
 SPACE  (SHRIMAT]  INDIRA  GAN-
 DHI):  Sir.  let  me  straightway  tell
 the  hon.  Member  that  we  have  not
 chiculated  any  draft  on  behalf  of  the
 Government  or  the  Congress  Party.

 SHRI  TRIDIB  CHAUDHURI:  There
 is  also  a  second  set  of  proposals.  Of
 cuurse,  that  cannot  become  law  unless
 the  House  agrees  to  it.  It  has  been
 reported  in  the  press  that  a  Sub-Com-
 mittee  of  the  Congress  Party  has
 surgested  a  committee  procedure  about
 dealing  with  legislation  and  budget
 etc,  and  that  the  plenary  session  of
 the  House  will  be  confined  to  general
 discussion  only  ang  the  number  of
 planary  sittings  of  the  Parliament
 would  be  cut  down  drastically.  So
 whatever  happens,  I  would  request  the
 Government  to  consider  very  seriously
 whether  it  would  be  at  all  proper  to
 curb  the  powers  of  Parliament,  It  is
 One  thing  to  cal]  for  restraint  and  we
 should  all  be  restrained—from  the
 Government  35  well  as  from  the
 Opposition  side—and  be  responsible.
 I  remind  the  Prime  Minister  that  only
 the  other  day—after  the  election  of
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 the  Speaker—in  the  course  of  her
 felicitations  to  the  new  Speaker  she
 said:

 “After  the  first  general  elections
 under  the  Constitution  the  Luk
 Sabha  became  the  repository  of  the
 expressed  democratic  will  of  the
 people—Parliament’s  supermacy  is
 the  reflection  of  complete  sovereigni-
 ty.  This  sovereignity  1s  not  an  abstr-
 act  concept.  As  a  living  institution
 Parliament  should  mirror  the  evoly-
 ing  aspirations  of  the  people  and
 provide  solutions  to  various  old  and
 newly  emerging  problems.”

 She  also  said:

 “Tt  has  been  our  constant  ende-
 avour  to  preserve  Parliament's
 authority  and  to  enlarge  its  capacity
 to  deal  with  the  problems.”

 I  hope  this  is  a  commitment  to  the
 House  and  to  the  country  on  her  part
 and  on  the  part  of  Government  and
 that  nothing  will  be  done  to  curb  the
 supermacy  or  restrict  the  supermacy
 of  the  Parliament.

 In  the  end  प  would  lke  to  remind
 the  Government  now  that  they  have
 all  the  powers  in  their  hands—they
 had  all  the  powers  eyen  before  25th
 June—they  have  now  deliberately
 taken  much  more  powers  and  for  that
 thev  have  their  own  justification  per-
 haps,  we  do  not  agree  to  that,  bul
 it  is  a  fact  that  they  have  concentrated
 all  powers  in  their  own  hands.  If  the
 urgent  problems  that  confront  the
 country  today  are  not  solved  ‘he
 people  will  blame  them  and  none  else.

 Sir,  I  hive  in  my  hands  a  copy  of
 the  letter  purported  to  have  been
 written  by  Shrj  Jayaprakash  Narain
 while  he  was  in  detention  to  the  Prime
 Minister.  That  letter,  I  understand,
 still  remains  unanswered.  But  I  would
 like  to  read  a  few  lines  from  ‘hat
 letter.  I  quote:

 “Let  me  assure  you  that  “J.P.
 wrote—if  you  do  the  right  things,
 for  instance,  your  20  points,  tacking

 (M)
 corruption  Et  Ministerial  levels,
 electoral  reforms,  etc.  take  ine
 opposition  into  confidence,  heed  its
 advice,  you  will  receive  the  willing
 cooperation  of  every  one  of  us.  For
 that  you  need  not  destroy  demo-
 eracy.”

 That  (etter  might  net  have  been
 answered  at  that  partscular  time  when
 it  was  addressed  to  her  but  this  ts  a
 basis  on  which  perhaps  some  kind  of
 re-conciliation  and  understanding
 between  fhe  Government  and  Opposi-
 tion  Muy  yet  be  possible.  Sir,  I  hope
 the  Government  would  give  their
 serious  consideration  to  jt,

 SHRI  P  प.  SHENOY  (Udipi):  Sir,
 at  the  fag  end  of  this  debate  on  Presi-
 cits  Address  I  rise  to  support  the
 Motion  with  the  object  of  giving  ex-
 pression  to  the  feelings  of  common
 peuple  with  regard  to  some  of  their
 day  to  day  affairs.

 Su,  the  common  man  is  very  happy
 thai  the  Goyernment  has  at  last  been
 able  to  check  inflation.  Essential  com-
 mudities  are  not  scarce  any  more.
 Their  prices  are  not  going  up  any
 r.ore  In  fact,  the  prices  are  coming
 down  in  some  cases.  The  prices  would
 have  come  fown  substantially  for  ull
 essential  commodities  if  there  were
 no  false  fears  of  recession  or  loss  to
 the  producer,  expressed  and  nurtured
 in  some  quarters,  Sir,  the  prices  of
 foodgrains  have  been  kept  very  hizh
 by  putting  artificial  restrictions,  by
 imposing  restrictions  on  their  move.
 ment.  In  my  State,  that  is  in  the  State
 of  Karnataka,  there  is  ban  on  the
 movement  of  rice  even  from  one  dis-
 trict  to  another  district.  Permission  is
 necessary  to  move  rice  from  one  dis-
 trict  to  another.  Asa  result,  the  prices
 are  very  high  eyen  today.  The  price
 of  rice  is  very  high  even  today,  in
 seme  districts  and  in  some  other  dis-
 tricts,  the  price  is  very  low.

 Tyres  are  avsilable  freely  in  the
 ecuntry.  The  price  of  tyres  is  coming
 down.  But,  still,  an  artificial  scarcity
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 is  being  created  by  not  removing  the
 inter-State  restrictions  on  the  move-
 ment  of  tyres,

 Sir,  it  is  said  that  cement  stocks  are
 not  being  lifted.  This  problem  can  be
 easily  solved.  It  is  not  a  problem  of
 recession  or  demand.  When  the  prices
 are  coming  down,  producers  cannot
 expect  high  profit,  They  can  red  ace
 the  price.  The  price  of  one  bag  of
 come  -t  was  Rs,  12-13  घ  ycar  agi
 Now,  at  «  Rs,  अ]  per  bag.  If  thev
 reduce  the  price  of  cement  by  25  per
 ‘ent  there  will  oc  immediate  demand
 for  cement  After  all,  the  producers
 eannet  expect  very  high  rates  of  profits
 even  today

 Similarly,  in  the  case  of  textile  and
 sugar  industries,  an  attempt  is  being
 made  in  some  quarters  to  give  pro-
 tection  to  these  industries,  giving  ex-
 pression  to  the  false  fears  that  there
 may  be  recession  in  these  industries
 or  want  of  demand  There  1s  no  cause
 for  this  fear.  Let  us  face  the  problem
 of  recession  when  it  actually  cames

 If  it  is  a  question  of  less  profits  to
 the  producers,  Government  necd  not
 worry  about  it.  All  these  years,  the
 producers  were  making  good  profits.
 Now,  for  one  or  two  years,  1f  ther

 get  less  profits  or  cven  if  they  meur
 Josses,  there  wil  not  be  any  difficulty,
 Therefore,  Sir,  I  would  request  the
 Government  not  to  give  any  protection
 to  the  producers  on  the  plea  that  there
 will  be  recession  otherwise,  or  that
 there  will  not  be  any  demand  and  so
 on

 SHRI  P,  M.  MEHTA  (Bhavnagar):
 They  have  already  given  concessions
 to  the  textile  mills.

 SHRI  P.  R.  SHENOY:  If  they  have
 given  concessions,  there  will  be  some
 reason  for  that.

 Sir,  there  is  a  reference  in  the
 President’s  Address  to  the  rapid  pro.
 tress  that  has  been  made  in  the  allot-
 ment  of  house  sites  to  the  landless
 poor.  It  is  a  statement  of  fact
 But,  there  is  no  use  simply  allotting

 house  sites  to  the  landless  poor,  They
 must  have  houses  to  live  in,  and  there.
 icre,  each  State  Government  must
 have  a  housing  scheme.  In  Kerala,
 they  had  a  scheme  to  build  one  lakh
 houses,  which  I  think,  has  been  im-
 plemented  successfully  In  Karnatake
 also,  there  1s  a  Janata  Housing  Scheme.
 But,  there  is  no  rapid  progress  in  the
 implementation  of  fhis  scheme  for
 want  of  money.  I  do  not  know  what
 the  other  Sfafes  have  done  in  regard
 to  building  houses  on  these  lakhs  of
 sites  which  are  being  distributed  to
 the  landless  poor  in  the  villages.
 T!.erefare,  Goyernment  must  direct  the
 Lite  Insurance  Corporation  of  India
 which  is  having  crores  of  rupees,  to
 give  Joans  to  the  State  Governments
 to  finance  these  housing  schemes,

 Every  State  Government  must  have
 न  housing  scheme  to  put  up  houses  on
 these  house  sites  given  to  the  landless
 poor  For  this  purpose  all  State  Gov-
 ernments  must  be  financed  by  the  LIC.
 Only  then  this  scheme  of  distribution
 of  house  sites  to  the  landless  poor  will
 succeed  Moreover  these  house  sites
 are  heing  distributed  only  to  those  land-
 less  poor  who  are  sill  living  in  villa-
 ges  Some  poor  people  have  come  10
 neighhouring  small  tewns,  nol  cities
 ike  Bombay  or  Calcutta  Thev  have
 shifted  from  their  villages  te  these
 neighbouring  small  towns  in  search  of
 jobs.  But  such  people  do  not  ge{  the
 advantage  of  this  scheme  Their  num-
 her  15  not  small  They  do  not  get  any
 house  sites  They  are  prepared  to  co
 back  to  their  villages  and  put  up  hous-
 es  if  they  get  house  sites,  and  they
 can  come  to  the  nearby  towns  for  jobs.
 But  they  do  not  get  any  house  sites,
 Therefore,  this  scherne  of  distribution
 of  house  sites  to  the  landless  poor
 should  be  extended  to  these  poor  peo-
 ple  who  have  migrated  from  villages
 to  nearby  towns.

 There  are  thousands  and  thousands
 of  young  entreprensurs,  mostly  engi-
 neers,  technicians  and  giaduates,  who
 have  entered  into  self-employment
 with  the  hope  that  they  will  become
 prosperous  and  also  bring  prosperity  to
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 the  country.  But  unfortunately,  aue
 to  the  credit  squeeze,  the  high  rate
 of  interest  and  unitial  hurdles,  they
 have  landed  into  financial  difficulties.
 The  Government  must  set  up  a  machi-
 शल  to  Iook  into  the  difficulties  of
 29  young  entrepreneurs  and  =  give
 them  some  sort  of  relet  from  penal
 interest  and  even  part  ot  the  debts
 they  have  borrowed  from  banks

 There  is  a  reference  10  the  2U-poimt
 programme  in  the  President's  Address.
 It  1s  said  that  the  people  should  in-
 volve  themselves  in  the  implementation
 of  this  programme,  But  for  that  the
 forniation  of  powerful  people's  com-
 mittee:  at  village,  taluka  and  district
 levels  is  absolutely  necessary.  But  in
 many  States,  specially  in  my  State  of
 Karnataka,  there  is  no  district  level
 commities  at  all  for  the  implementa-
 tion  oof  the  20-point  programme.
 There  is  no  taluk  level  committee
 either  with  any  authority  worth  the
 name  Unless  there  are  smne  powerful
 people's  committees,  if  15  very  dificult
 to  get  co-operation  from  buteaucrats.
 In  the  case  of  MPs,  it  15  very  difficult
 for  them  10  approach  the  State  machi-
 ner,  unless  they  have  some  authority,
 unless  they  are  members  of  some  ecm.
 a  ees  Unless  they  have  some  wutho-
 rity,  if  15  very  difficult  for  them  to  आन
 volve  themselves  in  the  implementation
 of  the  20-point  programme  actively.  I
 therefore  request  Government  to  look
 mto  this  malter  seriously

 There  has  been  reference  to  the
 Kudremukh  Froject.  A  fear  was  ex-
 pressed  that  it  might  not  be  safe  to
 expurt  iron  ore  to  Iran  on  the  ground
 that  Iran  might  turn  against  us  आ
 fulure.  What  we  have  to  see  is  the
 present  relationship  with  Iran,  iran
 is  very  friendly  with  us  now  It  may
 have  a  different  relationship  at  a  dift-
 ferent  time,  After  all,  what  we  are
 doing  is  business  with  Iran.  India  is
 a  big  country  and  we  must  have  a
 very  large  foreign  market,  We  can-
 not  depend  upon  one  country  or  one
 group  of  countries  for  our  business.
 So  we  htive  done  a  very  good  thing  in
 entering  into  an  agreement  with  Iran
 for  exporting  our  iron  ore,  I  hope  that

 (M)
 this  project  will  be  implemented  as
 early  as  possible,

 There  is  talk  about  constitutional  re-
 forms  Iam  glad  there  is  no  reference
 to  it  in  the  President's  Address.  It
 ha,  heen  proved  that  our  Constitution
 is  a  flexible  one.  it  does  not  require
 any  ‘radical’  changes  If  we  want  to
 make  a  change  in  it,  we  can  do  it  very
 easily  by  way  of  amendment.  1  has
 never  been  lound  iifficvit  to  amend  our
 Constitution  at  any  time.  We  could
 amend  it  at  any  time  we  wanted.
 Therefore,  11  1s  not  necessary  to  change
 the  Constitution  rad.cally  without
 knowing  the  actual  problems.  We  can
 amend  if  ws  usua]  whenever  it  is  abso-
 lutely  necessary.  Only  in  the  case  of
 a  rigid  constitution,  we  may  have  to
 throw  it  out  because  it  could  not  be
 easily  changed,  then  only  we  may  have
 to  think  of  another  constitution  or
 some  radical  changes.  In  our  case  of
 ig  Not  necessary  to  hive  radical  chan-
 ges  m  our  constitution,  in  the  present
 situation.

 SHRI  H,  M.  PATEL  (Dhandhuka):
 Mr.  Deputy-Speaker,  I  am  somewhat
 surprised  at  the  attempt  on  the  part
 of  the  Government  spokesmen  conti-
 nually  to  refer  to  the  situation  in  re-
 gard  to  law  and  order  in  Gujarat.  Yes-
 terday,  the  Minister  of  Home  Affairs
 said  that  “the  performance  of  the  Cong-
 ress  in  the  panchayat  elections  and  the
 ervie  poll  in  Ahmedabad  in  the  face  of
 positive  hindrance  and  resort  to  vio-
 lente  should  serve  as  an  eye-opener  to
 the  critic,  of  the  Prime  Minister  and
 her  policies  the  Congress  woula  have
 got  80  per  cent  of  the  seats  in  the
 panchayat  pol],  had  the  elections  bean
 fair.’  This  particular  statement  calls
 for  observations  on  iwo  aspects,  firstly,
 in  regard  to  the  question  whether  vio-
 lence  had  taken  place,  whether  there
 Was  such  widespread  violence  as  was
 suggested:  and  secondly,  about  the  pos~
 sibility  of  the  Congress  winning  eighty
 per  cent  of  the  seats,  had  the  elections
 been  fair.  The  Chief  Minister  of  Gu-
 jarat  had  written  to  the  Prime  Minis-
 ter  saying  in  categorical  terms  that
 there  is  absolutely  no  truth  in  the  re-
 ports  thnt  here  had  been  violence  in
 Gujarat  before  the  elections,  that  Con-
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 gress  workers  were  being  arrested,  their
 houses  and  belongings  burnt  and  that
 Congress  workers  were  bang  mu.der-

 ved  He  says:  “As  head  of  the  Guja-
 rat  Government,  I  am  prepared  to
 furnish  replieg  to  each  and  every
 meident  if  the  Prime  Minister
 were  to  give  particulars  about  the  in-
 cidents  mentioned  by  hei  in  her  state-
 ment”.  Then  he  goes  on  to  say  We
 will  welcome  a  visit  of  an  all  party  in-
 vestigation  committee  .  the  Indian
 Parliament  appoints  one  and  sends  it
 to  Gujarat  to  enquire  into  the  manner
 in  which  elections  wor.  held  and  the
 extent  to  which  violen:e  took  place  in
 the  State  I  also  exteajd  un  cpen  invi
 tation  to  national  pressmcn  to  visit  Gu-
 jarat  and  make  an  independent  enquiry
 to  assess  the  iruth  gbout  the  allega-
 tion.”  When  there  is  a  clearcut  ental:
 of  the  incidents  and  an  open  offer  to
 hold  an  enquiry  at  the  same  {ume,  ui
 you  have  any  doubts  why  do  you  not
 accept  the  offer  for  an  open  enquiry
 Let  Parhament  send  out  a  comm  स
 of  its  own  to  enquire  into  1t  What
 ig  the  point  of  making  statements  here
 that  if  there  1s  any  State  in  the  whole
 counry  where  there  is  absence  of  luw
 and  order,  it  is  Gujarat?  That  is  an
 utter  and  absolule  falsehood  Such
 absurd  statements  snoula  not  be  made

 SHARIR  S  PANDEY
 three  Congressmen  kvled?

 SHRI  H.M.  PATEL  Iiis  only  when
 present  Government  came  into  power
 that  it  decided  to  have  free,  fair  and
 open  elections  for  panchavats  and  Muni.
 cipal  corporations  That  they  were
 free,  fair  and  open,  there  is  no  doubt
 ‘at  all.  The  Gujarat  Chief  Minister  1  as
 extended  this  invitation  for  an  enquu'y
 and  if  there  is  any  doubt  let  them
 accept  it  But  what  surprises
 me  is  this  The  Government
 says  that  it  could  have  won
 क  open,  free  and  fair  elections
 eighty  per  cent  of  the  panchayat  seats
 When  it  13  so  confident  of  emerging
 triumphant  in  elections  I  do  not
 undérstand  why  in  the  same  breath
 ‘they  proclaim  again  quite  loudly,  “no,
 we  are  going  to  postpone  the  elections

 What  about

 which  are  due  to  be  held  in  March”,  उ
 earn  that  1s  Government's  intention,  I
 do  not  know  whether  a  decision  has
 been  taken.  If  they  are  80  confident  of
 winning  80  per  cent  of  the  seats—ac-
 cording  to  them  in  free  and  fair  elec-
 tuons,  they  could  have  dune  so  in
 Gujarat  and  they  were  capa’  le  of  win-
 ning  quite  a  substantial  pe.centage  of
 seats  in  the  elections  even  in  the  con-
 ditions  which  they  were  held,  then
 whaj  is  at  that  they  apprehend?  Why
 1s  it  that  they  are  not  prepared  to  hold
 eleciong  when  they  are  due”  {it  can-
 not  be  merely  that  thev  are  .nxious  ‘o
 avoid  disappointments  to  the  candida.
 te,  of  the  opposition  paltics  as  and
 when  they  were  defeated  as  they  were
 certain  to  be  The  Congress  is  surely
 not  as  generous-hearted  as  all  that
 One  cannot  help  having  this
 suspicion  that  it  1  the  unde:-
 standable  wordly-wise  feeling  that
 a  bird  in  the  hand  is  woth
 two  or  half  a-dozen  in  the  »  sh  that
 ig  influencing  them  They  hare  wes
 majority  in  the  House  today  ‘Vhy
 take  a  chance”  After  all  cle  tions  are
 a  chancy  business  Anyihing  can  hap-
 pen  It  may  be  that  That  1s  indeed  1  ke-
 ly  to  be  the  case  They  may  also  be
 afraid  that  if  elections  are  held  and
 if  they  wish  {o  make  the  claim  ihat
 these  elections  are  frer  fair  and  open,
 then  they  would  have  to  it  the  emcr
 gency  The  restriction,  that  obtain
 today  under  th-  emergency  would  have
 to  go  Those  who  are  de‘ained  today
 Mm  prisons  wou'd  have  to  be  released
 The  press  would  have  to  be  allowed  to
 give  news  freely  md  also  be  permit-
 ted  to  comment  freey  This  would
 make  the  elections  even  more  chancy
 Why  take  thy  msk”  With  the  lifting  of
 the  emergency  there  would  perhaps  he
 apprehension  that  the  risk  may  be
 greater

 MR  DEPUTY-SPEAKER  You  are
 getting  only  the  balance  of  your  party's
 time.

 SHRI  H  M  PATEL:  57  as  I  have
 got  a  very  limited  amount  of  time  at
 my  disposal  I  would  now  refer  to  one
 matter  of  some  considerable  import-
 ante.  It  is  this.  About  the  20-point
 ecomimic  programme,  38  has  bewi  @m
 phadised  by  severat  epsskety,  1  Would
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 say  that  while  there  is  not  much  to
 quarrel  with  in  respect  of  any  item
 in  the  programme  what  causes  concern
 is  the  question  of  implementation
 and  how  effective  is  the  implementa-
 tion  going  to  be.  Now,  you  look  at  this
 item  of  development  of  raral  areas
 There  is  a  reference  in  the  President's
 address  to  this  question  of  rural  deve-
 lopment,  that  poverty  is  very  extensive
 and  that  it  cannot  he  eliminated  over-
 night,  and  that  special  programmes  are
 going  to  be  evolved  for  the  rural  areas.
 But,  Sir,  consider  what  has  happened”
 For  the  first  (ime,  m  these  28  years,  cen-
 sus  of  agriculture  was  taken  and  it
 ha,  brought  out  this  remarkable  ‘act
 that  there  are  about  79  million  agricul-
 tural  holdings  in  the  country  and  out
 of  these,  over  आ  per  cent  are  holdings
 of  less  than  a  hectare  25  years  car-
 lier,  the  number  of  cuen  hollings  was
 considerably  smaller,  What  thig  means
 i,  that  the  number  of  narginal  hold-
 Nes  15  increasing  Tho  sive  of  hold
 ings  is  becoming  less  and  less  cconomi-
 cally  viable  प  we  want  to  maximise
 our  agricultural  production,  then  the
 holdings  should  not  be  allowed  to  go
 below  a  certain  limit  This  is  as  imovor-
 tant  as  that  there  should  be  a  veiling
 on  agriultural  holdine s s

 MR.  DEPUTY-SPEAKER  I  cannot
 help.

 SHRI  H  M  PATEL:  Well,  Sir,  it
 is  very  difficult  to  race  agaimst  time
 in  thig  manner  I  woult  tather  not
 say  anything  more.

 sit  मुल्की  राज  सेनी  (देहरादून)
 उपाध्यक्ष  महोदय,  मै  महामहिम  राष्ट्रपति  के
 अभिभाषण  को  स्पोर्ट  करने  के  लिए  खडा

 हआ  ह।  अभिभाषण में  बतलाया  गया
 है  क  आयात  कान  में  शुरू  मे  ही  कि  मूल  में
 क्या  हा नान  ये  और  आज  क्या  हालात  है  ।

 मुल्क के  हालात  नाज  थे  1  रूह  जगह
 जलसे,  हुल्लड़बाजों,  बसों  को  फकना,  रेलों  मे

 स्ट्राइक,  से  हालात  थे  जिन  को  शांतिमय
 तरीके  से  हल  करने  की  कोशिश  की  गई  लेकिन
 विपक्ष  कुछ  नारू  था,  सड़कों  पर  लड़ाई

 (M)
 लड़ना  चाहता  था,  मुकाबिला  करना
 चाहता था  और  इसी  वास्ते  25  जून  को
 इमर्जेन्सी लाई  गई।  आई  नहीं।  कौन

 लाया,  यह  हमारे  विपक्ष  के  भाई  खद  अपने
 दिलों  को  खटोले  तो  शायद  उन  ना  फैसला  यही
 होगा  कि  बे  खद  इस  के  लिए  जिम्मेदार  हैं  ।

 महामहिम  राष्ट्रपति  ने  कहा  है--

 ab  उनका  यह  मकसद  था  कि  किस  तरह
 आर्थिक  अपर ध  रोकने,  पैदावर  बढाने
 और  बढती  हुई  इन्फेक्शन  पर  काबू  पाने,
 माल  को  सही  लग  और  तेजी  मे  एक  जगह
 मे  दुसरी,  जगह  पहुंचाने,  अर्थ  व्यवस्था  को
 पायदार  बनाने  और  लोगो  को

 राहत  पहुचाने के  लिए  सरकार  की  जोरदार
 कोशिशो  को  नाकाम  बना ा  आय  1

 तो  इन  हालात  मे  एमजीसी  झाई  बौर
 सारे  देश  ने  देखा,  इम  हाउस  मे  उस  की
 चर्चे  हो  चुको  हैं  कि  इमर्जेन्सी से  किम  तरीके  से

 सुधार  हुए  है।  आज  यह  बहा  जा  सकता  हें
 किरेलेठीक  तरह  से  चल  रही  है,  ढाई  ठोक
 से  हो  रही  है,  इम्तहान  ठीक  से  हो  रहे  हैं,
 चेन  पुलिंग  नही  है,  महिलाओं  की  टीचिंग  नहीं
 है,  गा दा गर्दी कम  हो  गई  है।  सभी  क्षेत्रो में
 सरकार  ने  जिस  तरह  बन  लिया  है  वह
 प्रशंसा  के  योग्य  ह  और  श्रीमती  इंदिरा  गाधी
 जो  हमारी  सर्वर  की  नेता  है  यह  उन  के

 नेतृत्व का  फल  है।  जिस  तरीके  से  उन्होंने
 20  मूतरी  प्रोग्राम  जो  जुलाई के  महीने  में
 दिया  उस  मे  पहला  आइटम  था  कि  किम

 तरीके  से  खोजो  की  कोने  गिराई  जायं।  वह
 कीमत  गिरी।  साथ  ही  साथ  उत  दन  का
 भी  एलान  किया  गया  और  यह  आती  कहा
 मया  कि  भनक  रहा  आय  वि  ये  कीमत  फिर
 से  ऊर  न  आ  जाय।  इसलिए
 आप  ने  देखा  कि  एजेन्सी  आने  के  आद

 पिछले  छ  महीने  मे  एक  रिसेशन  जिसे  कहते
 है  वह  आई,  कीमतों  मे  गिरावट  आई  ।  लेकिन
 साथ  साथ  एक  चिन्ता  क  विषय  भी  सामने
 खडा  हो  गया।  कीमतों  में  गिरावट  आई  1
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 लेकिन  किन  चीजो  में  ज्यादा  गिरावट  आई,
 विन  में  कक  आई  यह  सोचना  जरूरी  है।

 यह  सम्मानित  सदन  जानता  ?  फि  इस  देश
 के  अंदर  80 फ  सदी  आवादी  गावों मे  रहती

 कै  और  गाबा की  so  फीसदी  आजादी  क़षि

 के  काम  में  लगी  हुई  है।  उसी  का  कार्य  इंस
 देश  की  राजनीति में  समाज  नीति  गे  एक
 रीढ  की  हड्डी  का  स्थान  रखना  है।  आसान
 का  जो  पैदा  ग्या  हु  मान था  उस  का
 मुकाबिला  करने  है  तैयार  माल  के  साथ,

 कारखाने  के  माल  के  साथ  ना  कई  माननीय
 सदस्यो  ने  इस  क  बारे  मे  चिन्ना  व्यक्त  की
 है  और  अपने  भाषण  म  उन्होने  इस  चीज  को

 रखा  है।  सरकार  को  इस  चीज  को  सोचना
 चाहिए  कि  इतनी  बडी  आबादी  किसान  को
 सिर्फ  यह  कह  कर  वि  वह  हतक  है,  गद्दार  है
 टाला  नही  जा  सता  बिसात  के  लिए  यह
 कहने  का  मतलब  हैम  ने  किसान  को  समझा
 नहीं  अभी  ari  जैसा  कि  अभी  त्रिदिव
 अधर  सत्य  क्  रहे थे  चान्प्निशत  विमानों

 के  पास  वेडी  जोन  हो  सक्ती  है।  छे  एकड
 तक  का  किसान  दस  देगे  के  अदर  अतीत

 है।  10  एकड  तक  ने  लीजिए  ता  १  प्रति-

 शत  बैठू  जाना है  आर  सिलिच  तब  अग  जाये
 तो  शायद  or  दो  प्रतिशत  आसान  होगा

 जिस  का  बडा  उर्जा  सकना  है  1

 लेकिन  विमान  जब  पैदा  करता  है  तो
 उस  की  पैदावार  का  उचित  मय  उनको

 नहीं  मिलता।  राष्ट्रपतिजी ने  कहा  हैकि
 इस  साल  बहुत  अच्छी  खरीफ  की  फसल  हुई
 है।  ठीक  इसी  प्रकार  रबी  की  फसल  भी
 अच्छी  हुई  था  गमे  की  फसल भी  अच्छी

 हुई  है।  आलू  की,  जट  की  फसल  भी  अच्छी
 हुई  है।  लेकिन  हुआ  क्या?  जव  हम  क्लीन
 ज्यादा  पैदा  कसते  हैं  तो  हमे  उसका  उचित

 मूल्य  नही  मिलता  1  ह्म  ने  देखा  आलू  की
 दुर्गति हुई  कपास की  दुर्गति हुई।  हम  ने

 देखा  कि  गन्ने  की  इस  साल  अजीव  बात  चल

 रहें  हैं।  टर  सार  नवम्बर फे महीनें में के  महीनें  में  गले

 का  भाव  राज्यवार  तय  हो  जाया  करता  था।
 लेक्नि  अब  मिल  चल  रही  हे  i  जनवरी  का
 महीना  आ  गया  है।  पढने  को  मिला  है  कि
 पजाब  मे  सरकार  ने  मन्ने  का  भाव  14  रुपए

 35  पैसे  प्रति  क्विंटल  तय  किया  है  बिकिनी
 हमारे  उत्तर  प्रदेश  के  मेरठ  वमिग्नरी मे  सबा
 11  रुपए  क्विंटल  ता  आय  लिखा  गया  है

 और  साथ  मे  यह  भी  लिख  दिया है  कि  जो
 आव  भारत  सरकार  तय  करेंगी  वह  मिलेगा 1
 इसके  अलावा  गन्ना  उत्पादकों  का  गत  वर्षो
 का  20  करोड  स्प या  बकाया  पडा  हुआ  है
 और  उसको  देने  के  लिए  सरकार  की  तरफ
 से  कोई  योजना  नही  है।  इसलिये  मै  निवेदन
 वरना  चाहता  ह  खास  तौर  से  जिमाना  की

 स्थिति  को  ध्यान  से  रखने  हा  योजना  बननी
 चाहिए  |  हमार  यहा  सहारनपुर  मे  एव  लाड
 ऊष्मा  मगर  मिल  है  जिस  पर  70-71,
 71-72  शौर  72-73  का  37  लाख  स्प या

 बकाया  पाहुजा
 +  1  2  हजार  पिसान  अपना

 पाच  साल  पुर  ना  पैसा  नहीं  1  पा  रहे है।
 दस  तरह  से  1973-74  बौर  1974-75
 मे  सरकार  ने  उसको  ध  टावर  तय।
 1973-74  गा  पैसा  ता  चला  दिया  गया

 लेनी  1974-745  TOT  माल  बा  6]  लाख
 का  घाटा  दिखा  दिया  गया ।  ऐसे  अफसर

 वहा पर  लगे  है  कि  आज्विसान  आपने  पेस

 से  मोहताज  हा  रहे  है  1  मरा  निवेदन  है  वि
 विलानो  का  उचित  मुल्य  मिलना  चाहिए,
 मार्केटिंग  थ  पूरा  इन्तजाम  होना  चाहिए
 और  सही  वक्त  पर  खरीद  होनी  चाहिए  1
 आज  किसान  कम्युनिटी  जा वि  इम  देश को
 ग्रामों  की  आवादी  का  80  प्रतिशत है  उसकी
 उपेक्षा  करके  किसी  तहर  से  भी  हम  अपनी
 'एका नामी  गाव  की  ण्कोनामा  को  मजबूत
 नहीं बना  सबने  eo a  वान  को  ध्यान मे
 रखना  चाहिए |

 इमर्जेन्सी  की  जहा  बहुत सो  उपलब्धिया

 हैं  उसके  साथ  साथ  कुछ  कमियां  भी  रह  गई
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 हैं।  हम  कहते  हैं  कि  इंफेक्शन  पर  काबू

 पा  लिया  गया  है,  हम  कहते  है  ला  ऐड  आडर
 की  सिचुएशन  अच्छी  है  लेकिन  मैं  बड़ी  नता
 के  माथ  सरकार  का  ध्यान  श्ाकषित  करना

 चाहता  हू  कि  इमर्जन्सी  की  जो  उपलब्धिया

 हैं[वह.  केवल  शहरो  के  अन्दर  है।  गावी  के
 अन्दर  आज  भी  डर्क तिया हो  रही  है,  कोरिया

 होरही  हैं।  कहने  का  मतलब  यह  है  कि  शित

 के  स्तर  के  नीचे  अभी  इमजेन्सी नहीं श्राई है । नही  आई  है।

 आज  भी  जिले  के  थाना  मे,  तहसील मे  और
 दूसरे  दफ्तरों  मे  #रास्ते  ज्यो  की  त्यों  चल  रही
 है।  मझे  सरकारी  आदेश  की  जारी
 मिली कि  नाजायज  बनाई  के  सम्बन्ध मे,  मैने
 अपने  यहा  कलक्टर  से  बात की  तो  उन्होंने

 कहा  आर्डर  आया  हुआ  है  कि  जिन्होने  नाजा-
 यह  कुमारी  से  कोठी  और  जायदाद  बना  नी  है
 तो  वह  जन्म  कर  ली  जायेगी  लेकिन  अभी
 उस  पर  ऐक्शन  नही  हुआ  है।  तो  नीचें  के
 स्तर  पर  जो  रपट  कर्मचारी  हैं  उनको  भी
 निकालना  चाहिए  था।  ऊपर  के  दो  हजार
 बडे  अफ़सर  निभाने  गण  है-यह  भारत

 भर  को  रिपोर्ट  है  ।  स्मगल र्स  पकड  लिए  गए,
 गले  पकड  लिए  गए  (ध्यान)  मै  अपने

 यहा  यलगार  से  बात  करने  के  बाद  यहा  पर
 क्हरहाह। तो  इमरजेन्सी का नीचे के का  नीचे  के  स्तर

 पर  भी  पा  प्रभाव  पडना  चाहिए  और  ला
 पड  अडूर  सिचुएशन  ठाक  होनी  चित्त।

 जहा  तक  हमारे  देश  की  एक्सटर्नल

 पालिसीज  का  सम्बन्ध  है  उसने  लिए  हम  ह
 सकते  है  कि  पहने  हिन्दुस्तान  के  चारो  तरफ
 दुश्मन  मुमालिक  थे  लेकिन  आज  सिर्फ  तीन

 मुल्कों  को  छोड कर  जिनसे  कुछ  इस  तरह  की

 आते  चल  रही  है  बाकी  मुल्क  हमारे  दोस्त
 है।  तो  बाहर  की  पालिमीज्ष  मे  इस  देश  की

 बहुत  उपलब्धियां हुई  है।

 इन  शब्दों  के  साथ  मै  दस  अभिभाषण
 को  सपोर्ट  करता  हु।

 SHRIMATI  PARVATHI  KRISHNAN
 (Coimbatore):  Mr,  Deputy-Speaker,

 (M)
 Sir,  this  was  the  first  Presidential
 Address  that  we  have  had  after  the
 declaration  of  emergency.  I  must  say
 that  I  was  most  disappointed  becauge
 instead  of  reflecting  the  sense  of  ur-
 gency  that  is  required  in  the  emer-
 gency  tor  implementat.on  of  the  20-
 Point  Programme,  this  Address  has
 much  more  sentimenis  of  complacency
 and  I  think,  that  is  very  dangerous
 for  the  simple  reason  that  when  we
 look  towards  the  country  very  lttle
 has  really  been  done  dyrmg  the  last
 six  months  No  doubt  certain  very  good
 features  are  also  there  There  are  some
 of  the  ordinances  tha:  are  now  coming
 up  before  the  House,  to  be  turned  into
 statutes,  such  as  the  ordinance  on
 equal  pay  for  equal  work  and  the
 ordinance  on  the  abolition  of  bonded
 Jabour.  All  these  things  should  have
 been  brought  a  long  time  ago.  They
 have  been  welcomed  by  all  of  us  and
 they  have  to  be  really  implemented
 with  8  semse  of  real  emergency.  At
 the  same  time,  I  would  also  say  that
 during  these  months,  the  working
 classes  bave  really  had  quite  a  raw
 deal,  The  working  classes  were  called
 upon  to  work  with  a  sense  of  emer.
 gency,  imirease  production  and  he'p  in
 re-buuld¢  the  national  economy.  They
 have  not  faded  in  their  duty.  The  work-
 ing  class  did  and  has  come  forward  to
 cooperate  jn  every  possible  manner.
 What  1  the  reward  that  they  have
 got?  The  first  shock  that  was  given,
 was  the  bonus  ordinance,  taking  away
 even  what  they  had.  Bonus  has  a
 history  in  this  country;  but  I  do  not
 have  time  to  go  into  it.  This  is  a
 jolt  for  the  working  class.  All  sec-
 tions  of  the  working  class  and  al)
 sections  of  the  trade  union  movement
 speak  with  a  simgle  voice  din.  this
 matter  Why  was  it  done?  I
 want  the  workers  also  to  contribute
 in  whatever  way  they  can,  could  vou
 not  call  the  leaders  of  the  trade
 unions  and  the  working  classes  and
 find  out  where  and  how  can  econo-
 mies  be  effected?  To  be  told  again
 and  again  that  they  were  a  privileged
 section  and  therefore  they  should

 not  ask  for  more  but  should  think  of
 the  under-privileged,—how  do  these
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 things  help?  How  are  they  privile-
 ged?  Certainly,  they  gre  employed,
 but  they  are  also  giving  their  labour
 and  sweat  for  improving  the  economy
 and  increasing  production,  Today,
 there  1s  not  a  single  household  among
 bank  employees  and  the  Central  Gov-
 ernment  employees  which  is  not
 maintaining  the  unemployed  of  this
 country  Are  they  not  helping  thal
 way?  When  you  say,  “give  ail  that
 you  can”  and  when  they  do  u,  they
 expect  sppregabon  of  Py  You  may
 say  that  these  cconomies  are  neces-
 sary,  and  the  algument  ysed  15  that
 this  1s  necessary  to  fighi  inflation  But
 at  the  came  time,  why  is  it  that  vou
 do  not  have  the  same  sense  uf  urgency
 in  taking  action  against  those  शान
 ployers  who  to-day  are  sabotaginy
 production,  and  who  are  guilty  of
 measures  which  affect  the  national
 economy’  Only  this  moining  we  had
 a  Question  on  lay-offs  and  retrench-
 ment.  What  was  the  reply  given”  1
 was  said  that  quring  the  period
 following  the  Emergency,  increasing
 lay-offs  and  retrenchment  jin  several
 industries  in  the  private  sector  which
 hag  been  brought  to  the  notice  of  the
 Ministry  of  Labour  were  cius'ng
 Government  some  concern  Just  some
 concern!  Thousands  of  workers  are
 out  of  work,  production  1  affected
 and  the  Government  in  this  period  of
 Emergency  has  only  some  concern
 Again  and  again  we  have  been  de-
 manding  from  this  side  of  the  trade
 union  movement:  ‘Please  come  for-
 ward  with  a  legislation,  so  that  you
 can  take  action  against  those  em=
 ployers  who  are  declaring  these  lay-~
 offs,  who  ate  guilty  of  closures  and
 who  are  also,  now,  resorting  to  re-
 trenchmeat"  In  the  national  apex
 body  which  was  set  up.  there  was  a
 discussion  on  this  and  still  the  matter
 igs  pending.  I  am  amazed  that  the
 President's  speech  which  refers  to  so
 much  of  legislation  which  is  to  come
 before  us  in  this  session  makes  no
 mention  at  all  about  this  very  serious
 feature  in  our  national]  economy.  He
 does  pay  a  tribute  to  the  workers,

 What  he  says  in  one  part  of  the  speech ig  this:

 “With,  the  co-operation  of  wor-
 kers,  industrial  peace  bas  been  main-
 tained,  save  in  a  few  isolated  cases.
 Several  distortions  and  imbalances
 that  hag  developed  in  the  economy
 have  been  corrected.”

 “As  a  result  of  this,  the  privileges
 enjoyed  by  some  groups  have  been
 reduced.”

 क
 This  fs  a  eupfemustic  &Husion  pro-
 bably  to  bonus,  I  do  not  khow.

 “But  it  should  be  remembered
 that  no  single  group  can  further  its
 interests  ॥  isolation,”

 Are  not  the  employers  who  are  re-
 sorting  to  lock-outs,  closures,  re-
 trenchment  and  lay-off,  guilty  today
 of  betraying  the  national  interests?
 Then,  why  is  action  not  being  taken
 against  them?

 The  national  apex  body,  at  its  meet-
 ing  on  the  29th  November,  took  note
 of  the  continuation  of  the  prolonged
 closure  of  the  Laxmi  Ratan  Cotton
 Mill:  and  the  Atherton  West  Mills  of
 Kanpur  in  spite  of  the  efforts  of  the
 State  Government.  the  State  apex
 bodv  and  the  Nationa]  Industrial
 Committee  for  Textiles  Is  this  not  q
 very  sad  commentary  on  what  the
 Government  15  doing  about  taking
 steps  for  increasing  productign?

 Again,  large-scale  lay-off  and  re-
 trenchment  of  workers  of.sugar  fac.
 tories  in  Tamil  Nadu  are  continuing
 unabated.  I  can  give  a  few  examples,
 In  the  Sakt:  Sugar  Mulls  of  Erode,  600
 workers  have  been  laid  off  from  Ist
 October  1975  for  three  months,  350
 workers  retrenched  and  go  on.  This
 is  the  picture  of  the  sugar  industry,
 and  we  are  talking  in  terms  of  ex-
 Porting  sugar  in  order  to  increase  our
 foreign  exchange.

 MR,  DEPUTY-SPEAKER;:  The  hon.
 Member  has  two  minutes  mere,
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 _SHRIMATI  PARVATHI  KRISH.
 NAN:  This  Is  the  beginning  of  the
 International  Women's  Decade,

 आर  DEPUTY-SPEAKBR:  You  are
 nom  the  only.woman,  there  are  other
 women  too.

 SHRIMATI  PARVATHI  KRISH.
 NAN:  I  ‘hare  their  desire  for  more
 ume.

 The  Reserve  Bank  Bulletin  has  alsu
 shown  that  in  the  private  corporate
 sector,  1,650  companies  have  been
 spending  only  15.8  per  cent  on  labour
 costs.  and  yet  we  are  being  told  that
 the  worker,  are  asking  too  much,  that

 thev  are  being  given  too  much.

 Avart  from  the  problem  of  the
 workers,  there  is  the  problem  of  tlre
 peasants  also.  and  we  find,  particular_
 ly  in  a  State  like  Tamil  Nadu,  whose
 present  Government  claims  that  the
 twenty  point  programme  has  been
 zsmplemented,  only  a  few  days  ago,  on
 snd  Januar¥,  there  was  a  large-scale
 peaceful  movement  demanding  the
 implementation  of  the  twenty  point
 programme,  demanding  the  stoppage
 of  the  large-scale  eviction  that  18
 taking  place  and  demanding  that
 debt  relief  should  be  extended.  And
 what  happened?  That  wonderful
 Ministry  puts  10,000  people  into  jail—
 just  a  mere  ten  thousand!  For  what-
 for  demanding  that  this  twenty  point
 programme  be  implemented,  But  the
 President’s  Address  says:

 “The  new  spirit  that  has  been
 generated  over  the  last  few
 months  should  therefore  be
 maintained  unimpaired.  The
 25-Point  “Economic  Program-
 me  will  continue  to  be  imple.
 mented  with  zeal.  Govern.
 ment  invites  the  full  co-
 operation  of  the  people  ‘as  it
 is  a  peoples’  programme...."

 But,  when  the  people  come  forward
 demanding  the  implementation  of  the
 vrogramme,  this  wonderful  Miristry
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 in  Tamil  Nadu  puts  them  in  jail.
 Something  should  be  done  about  a
 Ministry  that  carries  on  in  that  way.
 A  conference  is  being  held  of  the
 party  at  the  State  level,  and  the  whole
 State  apparatus  goes  into  collecting
 money.  The  sales  tax  officers  go  and
 threaten  people,  small  shop-keepers
 are  threatened.  Is  this  the  way  8
 Government  should  function  during
 the  emergency?

 SHRI  ए.  क  DHANDAPANI  (Dha-
 rapuram):  I  object’to  fat.  I  was  one
 af  the  Secretaries  of  the  Conference,
 The  Member  should  not  make  false
 charges.

 SHRI  THA  KIRUTTINAN  (Siva-
 ganja):  This  is  highly  objectionable.

 SHRIMATI  PARVATHI  KRISH-
 NAN:  This  has  also  appeared  in  all
 the  papers.  So,  I  think  [  am  at
 liberty  to  talk  of  what  appears  in  the
 press  in  my  State.

 Lastly,  I  would  refer  to  what  my
 colleague  Shri  Indrajit  Gupta  said,
 about  the  bureaucrats  having  been
 given  such  enormous  powers  that
 they  are  running  riot.  We  find  that
 in  every  industry  large-scale  re-
 trenchment  is  taking  place  in  the
 name  of  emergency,  On  the  railways
 particularly,  casual  workers  who  have
 been  there  for  15  and  20  years  have
 been  thrown  out  on  the  streets,

 Similarly,  at  the  same  time,  about
 those  who  were  yictimised  during  the
 1974  strike,  we  have  an  answer  here
 that  nearly  a  thousand  of  them  con-
 tinue  to  be  on  the  starvation  line,  Is
 this  the  manner  in  which  Emergency
 is  going  to  be  implemented?  Is  this
 the  manner  in  which  the  working
 elass  is  going  to  be  moved  against,  to
 he  neglected,  to  be  victimised  all  the
 time?  Therefore,  I  say,  the  bureaw-
 cruts’  role  is  something  which  is  very
 serious  and  which  also  leads  to  a
 great  deal  of  consternation  on  the
 part  of  the  people.
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 One  last  point  which  is  extremely

 important.  Today,  we  were  told  by
 the  Health  Minister  about  the  great
 pyramid  he  1s  building  up  for  health
 seTvicés  in  this  country.  Today,  in
 this  country,  you  go  to  any  hospital,
 vou  go  to  any  clinic,  you  go  to  any
 nursing  home,  the  main  problem  that
 they  are  facing  is  the  shortage  of
 drugs  With  the  shortage  of  drugs,
 the  people's  health  is  being  neglected
 At  the  same  time,  the  multi-national
 corporations  are  raising  the  prices  of
 drugs  and  no  action  is  taken  against
 them  On  the  other  hand,  they  are
 sending  drugs  underground  for  the
 purpose  of  black-marketing,  I  would
 request  the  Government  to  see  that
 immediate  action  is  taken  to  see  that
 drags  position  is  set  right,

 SHRI  RAJA  KULKARNI  (Bombay
 —North-East):  Mr  Deputy-Speaker
 Sir,  unlike  the  earlier  speaker,  I  am
 not  disappointed  at  the  working  of
 the  Emergency  or  the  20-point  Eco-
 nomic  Programme.  I  am  not  one  of
 those  who  hold  that  during  the  last
 six  months,  the  measures  that  have
 been  taken  by  the  Government  on  the
 economic  and  political  fronts  can  be
 construed,  on  the  whole,  as  anti-
 working  class  There  are  a  number
 of  steps  which  the  Government  have
 taken  to  help  the  working  class  and
 als)  to  help  the  national  interest  as
 well.

 During  last  six  months,  the  infla-
 tionary  forces  have  been  contained
 and  the  increased  trend  in  prices  has
 gone  down  on  the  negative  side  This
 has  been  a  very  big  gift  to  the  work-
 ing  class  in  the  country  Its  signifi-
 eance  should  not  be  under-estimated
 by  those  working  in  the  trade  union
 Movement  In  the  whole  world,  it
 has  been  acclaimed,  that  India  is  the
 one  country  which  has  succeeded,
 within  a  span  of  9  to  10  months,  in
 controlling  inflationary  forces  Many
 newspapers  in  the  world  are  quoting
 India  as  an  example  which  has  shown

 significant  results  in  containing  infla-
 tionary  forces.  This  measure  has
 definitely  helped  the  working  class.

 In  the  20-point  Economic  Program-
 me,  there  are  some  items  which  are
 specifically  included  for  the  benefit
 of  the  working  class  8  a  whole.
 Abolition  of  bonded  labour  brings
 into  the  fold  of  the  working  class,
 those  under-privileged  who  were  not
 construed  as  the  working  class.  A
 large  sectioii  of  people,  under-privi-
 1४४१  peoplé,  who  were  not  given
 ¢ven  the  civic  or  political  or  any
 social  right  in  this  country  are  now
 brought  into  the  orbit  of  the  working
 ciass.  The  working  class  concept  has
 undergone  ह: ह  change  qualitatively  and
 quantitatively.

 Similarly,  there  is  an  item  like  the
 minimum  wage  for  agricultural  lab-ur
 by  statute  Where  the  statute  already
 existed,  minimum  wages  have  been
 increased  during  the  last  six  months
 to  a  large  extent  and  where  the
 statute  dif  not  exist,  the  minimum
 wages  have  been  given  This  has  also
 brought  into  the  orbit  of  trade  union
 movement,  a  large  number  of  people,
 probably  more  than  the  presently
 organised  labour,  The  trade  union
 movement  which  was  confined  for  the
 last  60  to  70  years  to  the  organised
 worker—the  industrial  worker—has
 now  got  bigger  dimensions  and  fron-
 tiers  to  bring  in  more  and  more
 under-privileged  class  of  workers
 These  millions  of  people  eniarged  the
 scope  of  the  trade  union  movement.
 I  think,  these  are  the  qualitative  and
 quantitative  gains  which  the  Indian
 trade  union  movement  has  secured
 during  last  six  months.  I  am  aware
 that  every  step,  that  is  being  taken
 might  not  be  in  the  interest  of  sections
 of  the  working  class.  Rut  every  action
 that  1s  taken  has  to  be  measured  in
 terms  of  national  interest,  Whenever
 an  Ordinance  on  bonus  comes,  no  doubt
 the  trade  unions  will  give  out  their
 views,  appreciation  or  suggestions  for
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 modification,  whatever  they  may  be.
 But  bonus  should  not  be  treated  as
 co-terminus  with  the  interest  of  the
 working  class  but  with  the  national
 interest  88  a  whole.

 15  hrs.

 We  also  know  that  the  organized
 working  class  has  been  given  a  specific
 place  in  the  20-point  programme,  and
 that  is,  labour  participation  in  manage-
 ment.  This  has  been  specifically
 mentioned.  A  scheme  has  been  drawn
 up.  No  doubt  there  might  be  cefects
 @r  lacunae.  But  it  is  under  discussion,
 and  the  apex  body  is  going  to  discuss
 it  in  the  next  meeting  on  the  10th  and
 llth  of  this  month.  Whatever  scheme
 might  emerge,  taking  into  account  the
 lessons  of  labour  participation  in  the
 past,  whatever  changes  might  be  made
 in  it,  the  fact  remains  that  labour
 participation  is  a  definite  gain  which
 has  been  given  to  the  workers  in  the
 organized  industries  of  this  country
 Therefore,  these  gains  should  not  be
 under-estimated  by  any  Member  of
 this  House,  and  we  would  request  that
 no  such  impression  should  be  created
 ‘that  the  working  of  the  20-polnt  pro-
 gramme  and  the  steps  taken  after  the
 fimergency  have  acted  against  the
 interest  of  the  working  class  as  such.
 I  would,  in  fact,  go  further  and  say
 that  this  is  a  necessary.  Of  course,
 everybody  is  free  to  make  construc-
 tive  suggestions  with  a  view  10  im-
 plement,  successfully  implement,  the
 20-point  programme.

 I  would  like  to  make  one  or  two
 Suggestions  for  the  successful  and
 quick  implementation,  so  that  ali  the
 benefits  of  this  20-point  programme
 go  to  all  those  under-privileged  and
 Weaker  sections  of  the  society  for
 whom  they  are  meant,

 Regarding  the  20-point  programme,
 it  has  been  stated  that  this  is  not  the
 whole  and  sole  of  it,  it  is  only  a  step
 in  the  directlon  of  socio-economic
 transformation,  I  definitely  fee]  that
 this  is.a  step  in  the  right  direction,  at
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 the  same  time,  this  is  a  step  taken  by
 a  democratic  methog  also.  The  Presi-
 dent  hag  rightly  drawn  attention  and
 emphasized  these  measures  in  vara  12,
 page  4,  of  his  Presidential  Address.
 He  has  said:

 “Measures  to  improve  administra-
 tive  efficiency  will  continue  and  will
 be  expanded.  Our  administrative
 procedures  and  attitudes  have  re-
 mained  laregly  unchanged,  specially
 in  the  field  of  financial  admin:stra-
 tion,  aw

 According  to  me,  this  15  a  very  big
 step,  a  significant  slep.  ‘lhis  step,  by
 itsell,  might  not  be  a  very  big  one,
 but  it  1  a  very  Significant  step,  it  is
 changing  the  whole  character  of  the
 onward  march  of  democracy  in  our
 society,  it  starts  becoming  un  active
 catalytic  factor  in  changing  the  socio-
 economic  structure  of  our  sociely  in
 changing  the  attitudes  as  well  ४5
 procedures,  especially  the  financial
 procedure,  Because,  it  was  here  that
 the  Government  was  being  accused,  it
 has  been  said  that  the  Govern.
 ment  has  a  good  policy,  their  Resolu-
 tions  are  good,  the  policies  are  good,
 their  intentions  are  good,  but  imple-
 mentation  is  not  taking  place  because
 the  bureaucracy  are  not  well-intention-
 ed,  they  have  no  sense  of  social  outlook
 and  urgency.  In  the  185  25  years,  the
 attack  of  the  Opposition  parties  has
 been  on  non-implementation  of  good
 policies.  Now  here  is  a  step  taken  in
 that  direction.  Therefore,  it  should
 be  acclaimed.  One  step  taken  in  the
 right  direction  has  much  more  effect
 than  all  the  psychological  and  other
 things  that  have  been  spoken  during
 the  last  25  years.  I  do  feel  that  by
 this  step  democracy  is  now  transcend-
 ing  from  the  realms  of  psychological
 orbit  of  ideas,  farther  from  the  insti.
 tutional  forms,  and  farther  away  trom
 the  decision-making  power  structure
 into  the  field  of  human  relations
 Ultimately,  these  procedures  and  atti-
 tudes  which  need  to  be  changed-
 what  exactly  are  they?  They  are
 codificafions  of  experience  of  handling
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 human  affairs.  They  are  human  rela-
 tions  woven  into  a  form  of  experience
 coditied.  These  are  purely  procedural
 things.  My  suggestion  further  would
 be  that  this  experiment  which  is  good
 and  which  is  a  right  step  should  fur-
 ther  be  extended  not  only  to  financial
 administration  but  also  to  all  govern-
 mental  work,  and  not  only  to  the  gov-
 ernmental  work  but  even  to  public
 sector  undertakings.  In  public  sector
 labour  participation  in  management
 has  been  given,  but  implementation  is
 yet  to  begin  and  in  the  proper  spirit.
 Tht  bureaucratic  attitude  of  the
 public  sector  management  must  .  lso
 Change.  Therefore,  there  is  a  need  of
 large-scale  change  in  the  attitudes  and
 procedures  in  the  public  sector
 Management  also  without  which  labour
 participation  in  the  management  would
 not  succeed.

 There  15  also  a  need  to  exter  |  this
 experiment  into  all  other  social  wel-
 fare  measures  which  are  being  imple-
 menied  whether  departmentally  or
 with  the  co-operation  of  voluntary
 organizations,  Whether  it  is  in  fami-
 ly  planning  or  in  rural  development
 or  in  any  other  field,  the  implementa-
 tion  is  halted  because  the  representa-
 tives  of  the  voluntary  organizations
 are  treated  as  rivals  and  competitors,
 by  the  government  officials  and  this
 kind  of  attitude  needs  to  be  changed.
 A  role-playing  attitude  needs  to  be
 taken.  If  that  1s  done,  a  lot  of  pur-
 Pose  will  be  achieved  and  the  20-point
 programme  can  be  implemented  suc-
 cessfully.

 SHRIMATI  M.  GODFREY:  (Nomi-
 nated—Anglo-Indians):  We,  particu-
 larly,  Anglo-Indians  and  the  Chris-
 tian  community  who  are  interested  in
 educational  and  social  work,  welcome
 emergency  wholeheartedly.  Since  we
 are  specially  interested  in  education,
 we  find  that  the  frustration  and  lack
 of  discipline  which  existed  in  schools
 and  colleges  is  now  a  thing  of  the  past
 ang  with  the  implementation  of  the  20-
 point  formula  has  corne  a  new  vigour
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 and  a  ray  of  hope  that  much  can  be
 achieved  now.  With  the  discipline
 and  security  that  prevails  now  in  the
 academic  field,  we  have  no  fear  about
 the  security  and  future  of  our  chil.
 dren  as  we  could  see  that  they  can
 prosecute  their  studies  in  a  calm  at-
 mosphere.  I  often  felt  greatly  con-
 cerned  what  our  next  generation
 would  be.  But  thanks  to  God  and  to
 our  Prime  Minister,  things  have  been
 controlled  in  time  and  normalcy  has
 returned  in  the  field  of  education,

 Now,  Sir,  although  the  prices  of
 essential  commodities  have  not  come
 down  very  much,  by  and  large,  prices’
 of  certain  articles  of  food  have  come
 down  perceptibly  and  the  poor  at  least
 will  now  have  food  to  eat.  Rome
 was  not  built  in  a  day  and  since  the
 emergency  is  only  six  months  old,  per-
 haps,  after  a  few  months  more  the
 people  will  get  accustomed  to  this  way
 of  life  ang  things  will  go  on  smoothly
 even  after  the  emergency  is  lifted,  We
 will  than  have  more  suitable  people
 working  at  the  helm  of  affairs,

 Another  great  and  redical  change  is
 the  punctuality  seen  in  the  offices  and
 the  prompt  care  that  is  now  taken  in
 every  case.  So  many  inefficent  offi-
 cers  have  been  dismissed  from  service.
 With  this  efficiency  has  increased  and
 we  hope  that  this  kind  of  efficiency
 will  continue  even  after  the  emergen-
 cy  is  hfted.

 About  those  who  have  been  put  into
 jail,  |  would  hke  to  say  it  is  not
 because  of  the  twenty-point  program-
 me  or  emergency  but  because  of  the
 bureaucrats  working  in  the  States.
 Too  much  power  has  been  given  to  the
 magistrates  and  to  the  police  so  much
 so  that  the  police  inspectors  can  put
 anybody  into  jail.  I  think  this  power
 should  be  restricted  to  the  higher.
 officers  only  so  that  things  may  work
 better  and  there  may  not  be  so  much
 misuse  of  power  that  the  emergency
 has  conferred  upon  them.

 I  would  like  to  touch  upon  the  point
 to  which  Shrimati  Parvathi  Krishnan
 made  a  reference.  It  is  about  the
 medical  care  in  the  rural  areas.  I
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 would  suggest  that  enough  medicines
 should  be  distributed  among  the  poor
 people.  Many  of  the  people  come  and
 tell  us  that  in  the  hospitals  injections
 even  for  titanous  are  not  available.
 Patients  are  asked  to  pay  for  them,

 I  think  such  essential  drugs  should  be
 available  in  smaller  hospitals.

 Certain  drugs  which  are  very  essen-
 tial  for  human  life  are  not  available
 in  big  hospitals  too.  I  would  request
 that  to  take  care  of  our  people  medi-
 cines  in  sufficient  quantity  should  be
 made  available,

 Once  again  J]  would  like  to  say  till
 the  emergency  continues,  the  power
 granted  to  the  officers  and  bureaucrats
 should  be  so  streamlined  that  there  is
 no  misuse  of  it  and  that  they  should
 not  feel  that  they  are  all  powerful.

 With  the  elimination  of  the  bonded
 labour,  persons  working  under  the  big
 landlords  now  feel  that  they  have  the
 same  freedom  and  _  liberty  and  that
 they  can  work  like  other  people  and
 can  claim  and  get  that  much  of  wages
 too,

 With  these  words  I  thank  you  for
 giving  me  this  opportunity.

 ,  SHRI  DHARNIDHAR  DAS  (Mangal.
 dai):  Mr.  Deputy-Speaker,  Sir,
 the  President's  Address  has  raised
 certain  basic  points  for  discussion  in
 so  far  as  the  process  of  implementa-
 tion  of  policies  is  concerned.

 In  the  last  sentence  of  the  Presi-
 dent’s  Address,  it  has  been  said:

 “There  is  not  a  minute  to  waste.
 I  am  sure  you  will  provide  the  clear,
 bold  and  firm  lead  which  the  people
 expect.”

 It  means  that  whatever  we  have  not
 been  able  to  do  in  the  last  28  vears
 we  must  now  finish  that  unfinished
 work  in  the  shortest  span  of  time.

 He  said:  ‘Clear,  bold  and  firm  lead
 is  necessary’,  Clarity  means  the  clarity
 of  conception  also.  We  are  at  the
 crossroads  ‘of  Listory,  “In  which  direc-
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 tion  the  country  should  proceed  is
 the  main  question  now,  There  are  two
 roads,  one  is  the  capitalist  road  and
 the  bther  is  the  socialist  road,  Since
 So  Many  years,  for  28  years,  it  was
 not  very  clear  to  us,  which  way  to  move,
 Jawaharlal  Nehru  said:  ‘We  cannot
 move  along  two  parallel  roads.  sovial-
 ism  cannot  be  a  halfway  house.’  When
 there  is  clash  of  interest  which  hag
 taken  place  now  very  clearly  between
 the  haves  and  the  have-nots,  the  ex-
 ploited  and  the  exploiters,  the  inte-
 rests  of  the  haves  and  exploiters  must
 be  sacrificed  It  must  be  fought  out
 ruthlessly.  For  this  ideological  clari-
 ty  is  very  necessary,  That  means,  the
 clarity  of  socialism  in  a  gcientific
 way;  but  what  we  find  is  that  it  has
 been  vulgarised  and  distorted.  Even
 in  the  name  of  socialism,  Hitler  came
 to  power.  He  used  the  word  National
 Socialism  for  his  party.  Viewed  his-
 torically  large-scale  capitalism  payg
 the  petty  bourgeoisie  class  and  it  has
 ealled  the  tune  to  save  capitalism
 from  the  socialist  revolution,  It  was
 done  in  Hitler's  Germany.  Socialism
 is  the  only  popular  word  that  can
 attract  the  masses  and  the  masses  can
 be  deceived  by  the  word  socialism
 only,  So  Hitler  did  it.  Here  in  our
 country  also  the  word  socialism  is  be-
 ing  misused,  It  1s  used  to  save  capi-
 talism.  They  call  themselves  socialists
 just  lke  the  national  socialists  and
 play  up  all  communal  forces,  chauvi-
 nist  and  racial  forces,  as  Hitler  did.
 These  communal  forces  killed  Maha.
 tma  Gandhi,  the  Father  of  our  ration.
 Under  Mahatma  Gandhi’s  leadership,
 India  attained  national  independence
 through  a  mass  revolution  in  which
 he  gave  a  call  of  ‘Quit  India’  to  the
 British  Imperialists  and  at  the  same
 time,  a  call  to  the  people,  ‘to  do  or
 die’.  Prior  to  it  various  political  re-
 forms  prolonged  imperialism  and
 tightened  its  noose  around  the  neck
 of  Indian  people  Ultimately  the  im-
 perlalists  had  to  go.

 Similarly  at  this  juncture  8  socio-
 economic  revolution  is  a  must  for  So-
 cialism.  What  we  find  is  that  the
 reactionaries  have  launched  offensive
 against  democracy,  socialism  and  the
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 progressive  forces  in  this  country.
 They  are  on  the  offensive  They  want-
 ed  to  drown  the  country  mto  chaos
 and  anarchy  had  there  been  no  emer-
 gency  measures  In  other  words  they
 have  launched  a  counter  revolution  to
 save  capitalism  This  can  be  counter-
 ed  and  defeated  only  by  economic  and
 social  revolution  and  that  is  what  so-
 cialism  means  in  this  country  That
 is  why  this  twenty-point  programme
 is  the  lever  in  the  hands  of  the  masses
 to  defeat  this  counter  revolution

 In  the  name  of  mixed  economy,
 capitalism  developed  into  monopoly
 capitalism  Pandit  Jawaharlal  Nehru
 in  1962  said  ‘Monopolies  are  on  the
 increase  To  the  extent  they  have
 grown  in  recent  years,  to  that  extent,
 we  have  drifted  from  the  goal  of  so
 cialism’  This  1s  what  he  said  to  stop
 Monopoly  growth  He  warned  us
 against  the  danger  of  capitalism  He
 said  ‘Unless  the  process  of  socialism
 is  speeded  up  people  will  discard  the
 peaceful  methods  of  economic  trans
 formation

 Now,  this  15  the  time  for  us  here
 to  act  vigorously  for  the  1mplementa-
 tion  of  the  20-pomt  programme,  for
 a  socialist  transformation  I  would
 hke  to  join  issue  with  the  critics  of
 emergency  To  them  I  would  say  Yes,
 emergency  1s  bad  for  the  capitalists,
 for  the  exploiters,  the  blackmarkete
 ers  the  hoarders  smugglers  and  the
 mght  reactionary  and  fascist  forces,
 these  who  obstruct  the  march  towards
 socialism  those  who  want  to  stall
 radical  reforms  in  the  country  for  the
 benefit  of  the  masses

 It  1s  bad  for  them  It  1s  good  for
 the  masses  What  does  20  point  pro
 gramme  mean”?  It  means  economic
 revolution  in  the  country  for  the
 emancipation  of  the  Indian  proletariat
 composed  of  landless  agricultural  la-
 bour,  bonded  labour,  ete  They  con
 stitute  80  to  90  per  cent  of  the  work
 ing  masses  of  India  This  programme
 is  for  the  down.trodden  working

 Qmasses  of  India,  As  capitalism  18  for

 the  capitalists  and  upper  class,  social-
 ism  is  just  for  these  classes  of  people
 —the  working  peasantry,  landless
 peasantry,  agricultural  workers,  the
 poor  working  people,  etc.  The  State
 has  now  taken  side  of  the  exploited,
 down-trodden  masses  instead  of  its
 Previous  class  neutral  position.

 15.21  brs.

 [Mr,  Seeaker  in  the  Chair]

 Now  how  to  implement  this  pro
 gramme  is  the  main  question  §  Is  it
 possible  by  bureaucracy?  Even  Lenin
 failed  when  he  wanted  to  implement
 his  famous  ‘land  decree’,  The  hureau-
 crats  went  to  the  landlords  and  told
 them  that  they  need  not  be  afraid
 This  Government  will  collapse  very
 soon  and  again  they  will  have  their
 Government  He  called  the  bureau-
 cracy’  as  ‘lousy  bureaucracy  Here
 also  in  our  country  this  danger  is  ane
 herent  in  the  implementation  of  our
 programme  through  the  bureaucratic
 machinery,  So,  the  President  in  his
 Address  has  clearly  pointed  out  that
 through  bureaucratic  agency  it  1s  not
 possible  to  implement  this  20  point
 programme  which  means  launching  a
 soqjahst  revolution  in  the  country
 Changing  of  the  entire  capitalist  sys
 tem,  a  complete  changeover  from  the
 capitalist  system  to  socialism  is  not
 possible  through  bureaucratic  agency
 alone

 Sir,  here  I  want  to  furnish  the
 House  with  facts  as  to  what  we  have
 done  in  the  State  of  Assam  In
 Assam,  to  supplement  or  supplant  in
 some  cases  this  bureaucratic  machi-
 nery  in  the  matter  of  public  distribu-
 tion  system  there  is  one  very  impor-
 tant  thing  which  should  be  known  to
 the  Members  of  this  House,  that  15
 we  have  done  away  with  the  whole
 salers  and  all  private  traders  From
 the  wholesale  stage  down  to  the  fair
 price  shop  level  everything  has  been
 done  by  inass  cooperatives  The  en-
 tire  distribution  system  has  heen
 channelled  through  a  network  of  mass
 cooperatives,  They  are  not  usual  co-
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 operatives,  They  are  mass  coopera-
 tives  where  the  vested  interests  can-
 not  have  a  foothold  because  the  weak-
 er  and  the  poorer  sections  have  been
 given  the  double  representation  in  the
 executives.  The  entire  distribution  of
 wheat,  rice,  etc.  has  been  managed
 through  the  cooperative  system.  The
 other  day  Mr.  Indrajit  Gupta  made  a
 suggestion  in  this  House  that  for  im-
 plementation  of  this  20-point  pro-
 gramme  there  should  be  popular  com-
 mittees.  Now,  that  is  what  exactly
 has  been  done  in  Assam.  There  pro-
 duction,  procurement  and  distribution
 councils  at  district  levels  have  been
 formed  with  representatives  of  popu-
 lar  mass  and  pary  organisations.
 These  are  headed  by  representatives
 from  non-official  organisations,  A
 Minister  has  been  appointed  Deputy
 Chairman  in  each  council,  But  the
 Chairman  is  a  non-official,  These  are
 fully  representative  of  all  mass  orga-
 nisations  having  an  effective  role  in
 decision  making  and  for  implementa-
 tion.

 MR,  SPEAKER:  Please  conclude,

 SHRI  DHARNIDHAR  DAS:  Sir,  I
 crave  your  indulgence  to  give  me  five
 minutes  more,

 MR.  SPEAKER:  There  are  many
 hon.  Members  who  are  still  10  speak.

 SHRI  DHARNIDHAR  DAS:  I.  am
 raising  a  very  important  point.

 MR.  SPEAKER;  I  will  give  you  two
 minutes  more.

 SHRI  DHARNIDHAR  DAS:  Sir,  the
 question  is  whether  the  20-point  eco-
 nomic  programme  will  be  implement-
 ed  only  through  the  bureaucratic
 machinery  or  whether  the  people  will
 also  be  involved  in  the  actual  imple-
 mentation,  It  is  not  merely  a  question
 of  getting  their  cooperation.  This
 has  been  done  in  Assam  and  it  has
 succeeded  there.  If  we  want  to  fight
 capitalism,  we  must  fight  to  undo  the
 capitalist  law  of  demand  and  supply.
 “According  to  this  law,  if  there  is  less
 supply  and  more  demand,  prices  will

 (M)
 go  up,  without  any  relation  10  the
 cost  of  production.  Therefore,  we  will
 have  to  undo  this  capitalist  law  of
 demand  and  supply,  Assam  has  given
 a  bold  lead  in  this  direction.  There
 price  has  remained  the  same,  whether
 there  is  scarcity  or  abundance.  We
 will  have  to  understand  the  laws  of
 capitalism  and  capitalist  development
 us  well  as  the  laws  of  socialism  and
 socialistic  development.  For,  socialism
 mass  involvement  and  participation
 are  indispensible.  In  our  State,  we
 have  not  only  involved  the  people  in
 mass  meetings,  but  we  have  given  op-
 portunities  to  the  people  to  participate
 in  the  running  of  the  public  distribu-
 tion  system,  in  the  clistribution  of
 land  to  the  landless  people  and  so  on.
 People  are  involved  in  this  work.  not
 only  in  the  offices,  but  in  the  fields,
 Similarly,  the  Governmental  machin-
 ery  has  to  work  in  the  fields,  not  only
 in  the  offices.

 Therefore,  this  change,  this  undoing
 of  the  capitalistic  and  bureaucratic
 process  is  very  important  for  the  im-
 plementation  of  the  20-point  economic
 programme  and  this  is  how  we  have
 to  fight  the  right  reactionary  forces
 at  the  economic  base  by  undoing  the
 capitalistic  system,  which  is  the  bread-
 ing  ground  of  the  right  reactionary,
 and  fascist  forces.

 DR.  K.  L.  RAO  (Vijayawada):  Mr.
 Speaker.  Sir,  we  should  express  our
 deep  thanks  to  the  President  for  an-
 nouncing  that  a  National  Water  Re-
 sources  Council  will  be  set  up,  This
 is  a  very  important  step  and  it  is  long
 over-due.  Many  nations  have  accepted
 this  and  they  have  set  up  councils  and
 have  reaped  great  benefits.  The  de-
 elaration  of  water  as  a  national  asset
 will  create  a  large  amount  of  confid-
 ence  in  the  people  and  it  will  be  the
 best  step  for  bringing  about  integra-
 tion  among  the  people,

 Water,  Sir,  is  most  important  especi-
 ally  for  Imdia  for  the  agricultural  pur-
 poses  because  India  is  pre-dominantly
 agricultural.  It  is  by  doubling  the
 irrigated  avea  since  Independence  that
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 we  have  doubled  our  food  production.
 This  is  a  point  which  has  got  to  be
 noted  so  that  it  will  help  us  in  the
 critigal  t:mes  ahead.  We  are  assum-
 ing  that  for  the  rest  of  the  century,
 in  the  next  25  years,  we  should  double
 our  irrigated  area.  It  means,  bringing
 another  43  million  hectares  under
 irrigation.  This  is  a  very  huge  and
 atupendous  task  and  it  requires  a  very
 careful  consideration.  The  National
 Water  Resources  Council  must  be  in  a
 position  to  accelerate  the  pace.

 There  is  another  point.  India  is  cul-
 tivating  for  foodgrains  as  much  land
 as  the  USSR  or  China.  But,  we  are
 producing  only  half  the  amount  of
 foodgrains  and  this  is  due  to  want  of
 sufficient  irrigation  facilities.

 SHRI  R.  S.  PANDEY:  Is  the  area  of
 cultivation  the  same?

 DR,  K,  L.  RAO:  The  area  of  cultiva-
 tion  is  the  same  in  India,  USSR  and
 China.  Still,  we  are  producing  only
 100  million  tonnes  as  against  the  200
 million  tonnes  produced  by  them.  The
 reason  is,  apart  from  the  erratic  con-
 ditions  due  to  want  of  sufficient  irriga-
 tion  facilities  on  a  scale  that  is  neces-
 sary,  one-third  of  our  land  is  subject
 to  drought  conditions.  Therefore,  the
 effective  land  that  is  really  producing
 food  is  very  much  less.

 Therefore,  what  I  am  submitting  is,
 the  National  Water  Resources  Council
 will  be  of  greatest  he!p  in  tackling  the
 irrigation  problems  more  effectively
 apart  from  general  planning.  What

 we  should  first  do  is  to  look  for  areas
 where  irrigation  is  necessary  and  pro-
 vide  the  facilities  there.  For  example,
 in  Madhya  Pradesh,  the  area  of  culti-
 yation  is  about  20  million  hectares,
 19.7  million  hectares  to  be  more  ac-
 curate.  Of  this,  the  irrigated  area  is
 only  two  million  hectares.  Here,  it  is
 very  interesting  to  make  a  comparison
 with  Pakistan.  Pakistan  has  also  got
 under  cultivation  19.7  million  hectares,
 exactly  the  same  as  Madhya  Pradesh.

 But  it  is  producing  far  more  food  than
 Madbya  Pradesh  from  its  irtigated
 area  of  12  million  hectares  as  against
 2  million  hectares  in  Madhya  Pradesh
 —almost  an  absurd  proposition,  This,
 of  course,  is  because  of  the  irrigation
 system  of  Pakistan  which  was  formerly
 a  part  of  India.  Madhya  Pradesh  has
 got  a  high  potential  So  what  we
 should  do  is  to  take  up  a  special  pro-
 gramme  of  an  irrigation  scheme  in
 Madhya  Pradesh.  Then  only  it  will
 be  possible  to  increase  foodgrains  pro-
 duction  in  that  part  of  the  country.

 There  is  another  point.  That  is
 with  regard  to  Kerala.  It  is  very
 interesting  to  note  that  Kerala  has
 plenty  of  water  and  it  should  produce
 more  food,  but  it  is  not  able  to  do  80.
 That  is  because  of  the  dense  popula-
 tion  and  the  very  limited  availability
 of  land.  When  the  land  is  limited,
 you  have  got  to  adopt  other  techniques
 to  make  up  for  it  What  do  we  do?
 We  have  to  do  as  in  Bombay,  for  in-
 stance,  where  because  of  the  limited
 land  they  do  vertical  construction  and
 not  horizontal  construction.  In  the
 same  way,  in  Kerala  the  land  must  be
 made  to  yield  a  second  and  third  crop
 whereas  at  the  moment  we  are  doing
 only  one  crop.  That  means  we  must
 have  an  irrigation  system  with  stor-
 ages.  But  it  is  very  unfortunate  that
 in  Kerala  there  are  two  schemes,  the
 Pamba  and  the  Kallada,  which  had
 been  sanctioned  ten  years  ago,  but  not
 completed.  They  are  smali  projects,
 but  they  are  still  hanging  on,  The
 result  is  that  prices  are  going  up  and
 the  object  is  not  achieved,  Therefore,
 what  I  would  submit  is  that  if  we
 spend  an  additional  Rs.  25  crores,  we
 shall  be  able  to  produce  enough  food
 from  the  Pamba  and  Kallada  projects
 and  also  other  projects—food  which
 will  be  sufficient  to  meet  Kerala’s
 needs  at  the  present  time.  The  Water
 Resources  Council  should  look  inte
 these  special  problems.

 As  I  have  said  already.  there  are
 vast  drought  areas  in  the  country,
 One-third  of  our  country  is  drought-
 prone.  Thereore,  We  should  take  steric



 177  President's  Address  PAUSA  18,  1897  (SAKA)  President's  Address
 OD

 to  see  that  the  drought  areas  ‘are  pro_
 vided  with  irrigation.  This  is  most  im.
 portant.  But  we  have  not  done  it  so  ar
 There  has  been  no  comprehensive
 scheme  to  tackle  this  problem.  First,
 we  should  tackle  the  drought  areas  of
 Bihar,  1n  Palamau,  Gaya  and  Shah-
 abad  districts.  Plenty  of  water  can
 be  supplied  to  these  areas.  But  we
 have  not  done  that.  Similarly,  Madhya
 Pradesh  has  got  the  Rewa  plateau,  UP
 has  got  the  Mirzapur  and  Bundelkhand
 areas.  All  these  are  highly  drought-
 stricken  areas.  With  the  result  that
 year  after  year,  we  have  to  import  a
 large  quantity  of  food  and  a'so  spend
 a  lot  of  money  on  drought  relief.  We
 must  avoid  these  and  make  special
 funds  available  for  these  two  or  three
 areas.  Similarly  drought  areas  in
 the  rest  of  the  country  must  receive
 attention.

 Then  again,  this  country,  as  you
 know,  is  subject  to  serious  floods.  The
 Council  must  take  notice  of  this  seri-
 ous-floods  problem;  it  does  not  matter
 so  far  as  other  floods  are  concerned
 because  they  can  be  dealt  with  by  thé
 States  and  the  Ministry  of  Irrigation-
 But  there  are  serious  floods  which
 occur  and  which  can  be  tackled  only
 by  alloting  svecial  funds  for  them  and
 by  taking  a  deeper  inferest  in  them-
 For  example,  in  Orissa  there  are  thé
 Brahmin{i  and  Baitharani  rivers.  They
 cause  a  lot  of  trouble  When  something
 happens,  we  just  meet,  discuss  about
 it,  but  nothing  happens,  These  tw?
 rivers  must  be  contro‘led.  Also  if
 UP,  the  Rapti,  the  Sarda  and  thé
 Ghagra  are  rivers  which  have  beef
 Causing  a  lot  of  trouble  rendering  the
 eastern  parts  of  UP  completely  poof,
 though  they  have  the  richest  amount
 of  fertile  land,  because  all  that  is  taken
 away  every  year,  Likewise  in  North
 Bihar,  we  have  the  Burhi  Gandak  pnd
 the  Adhwara  system  of  rivers  which
 cause  a  lot  of  trouble  year  after  year.
 Then  in  the  Assam  Valley,  the  pro-
 blem  posed  by  the  Brahmaputra  and
 its  tributaries  is  a  most  difficult  pro-
 blem.  These  areas  have  got  to  be
 given  special  assistance  and  special
 ¢onsideration.

 I
 (M)
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 We  have  got  all  these  problems.
 The  question  is,  what  do  we  do  with
 these  projects?  Everything  requires
 money.  We  have  only  one  basket
 from  out  of  which  we  cannot  take  out
 money  for  everything.  What  do  we
 do?  For  this,  I  submit  we  must  adopt
 a  new  approach,  Here  I  would  sub-
 mit  a  few  points  for  the  consideration
 of  Government.  Prices,  have  gone  up
 steeply.  At  the  time  of  independence,
 the  cost  of  irrigating  one  hectare  was
 Rs.  500;  now  ॥  -costs  Rs.  5,000,  So
 you  have  to  have  a  new  approach  for
 solving  these  problems.  This  is  a  very
 serious  problem.  It  will  become  much
 more  serious  in  twenty  years  time  be-
 cause  by  then  we  would  have  so  many
 more  people  on  the  land.  If  you  are
 not  prepared  for  it  you  will  be  con-
 demning  the  whole  community  to  a
 condition  of  utmost  poverty.  ‘You
 must  take  people's  participation  and
 associate  them  as  they  have  done  in
 other  countries  hke  China  or  USSR.
 You  must  introduce  a  certain  amount
 of  compulsory  service  for  the  people
 of  those  areas;  they  must  be  associated
 in  the  construction  of  the  projects
 like  distribution  channels.  It  is  quite
 simple  but  one  has  to  organise  them.
 Similarly  we  have  to  spend  a  huge
 amount  for  overhead  and  _  establish-
 ment  charges  for  managing  our  irriga-
 tion  system;  we  have  to  spend  crores
 of  rupees.  We  should  think  of  ap-
 pointing  irrigation  committees  as  was
 done  successfully  in  the  United  States,
 consisting  of  non-officials.  They  have
 got  to  manage  the  irrigation  system,
 We  can  reduce  considerably  the  cost
 element  involved  in  this.  Similarly  in
 the  irrigation  charges  also  some
 changes  can  be  made.  For  the  second
 crop  storage  of  water  is  necessary.
 For  such  lands  they  charge  less  in
 the  country.  For  the  second  crop  they
 should  charge  irrigation  charges  as  for
 the  first  crop.  You  have  to  tackle  this
 problem  by  adopting  such  measures.
 There  is  a  serious  problem  ahead  of
 us;  in  the  next  19—20  years  India  is
 going  to  face  a  critical  situation,  heavy
 population  and  inadequate  amount  of
 food  production.  Therefore  it  is  neces-
 sary  that  we  should  take  up  the  vari-
 ous  points  that  I  have  mentioned.
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 I  find  that  there  is  uo  mention  about

 power  in  the  President's  Address.  I
 am  afraid  that  we  should  pay  more
 attention  to  the  problem  of  power.
 Power  supply  is  utterly  inadequate  in
 this  country;  it  is  20  million  kw  for  a
 country  of  this  size  and  population
 it  is  nothing.  We  should  increase  the
 quantum  of  power  in  our  country.  We
 have  adopted  five  year  plans  for  power:
 it  should  not  be  so;  it  should  be  ten
 year  or  20  year  plans  for  power,  Then
 only  we  can  tackle  the  power  problem.
 In  2000  AD  what  should  be  our  plan?
 The  target  should  be  150—200  million
 kw.  We  are  now  having  20  million
 kw;  it  should  go  up  by  ten  _  times.
 Otherwise  there  will  be  complete  dark-
 ness  in  all  sectors  of  life.  Power  15
 most  important  and  essential.  In  our
 country  more  than  fifty  per  cent  or
 even  70  per  cent  of  energy  is  got  from
 burning  wood,  vegetable  waste,  cow
 dung  which  are  called  non-commercial
 fuels.  Those  can  be  used  as  manure
 and  fertilisers.  In  many  other  coun-
 tries,  in  the  United  States  for  example
 only  five  per  cent  of  the  energy  comes
 from  non-commercial  fuel;  all  the  rest
 is  produced  from  commercial  sources.
 We  should  take  a  comprehensive  view
 of  our  power  problem  and  see  that  the
 quantum  is  increased.  There  is  no
 meaning  in  saying  that  reducing  the
 loss  in  transmission  or  better  manage-
 ment  of  distribution  will  give  the
 needed  power;  never.  We  want  power
 in  a  big  way.  There  should  be  an
 emergency  power  plan  in  the  country,
 apart  from  the  other  emergency
 created  in  the  country.  For  instance,
 Maharashtra  is  well  developed  and  in-
 dustries  have  come  up  and  are  also
 coming  up  daily.  I  was  surprised  to
 learn  that  last  month  when  hyde!  sta-
 tions  were  full  of  water  and  hydel
 production  was  quite  good,  there  was
 power  cut  imposed  in  Maharashtra
 because  the  demand  is  much  more
 than  what  we  are  able  to  produce.
 When  I  was  there  I  heard  a  proposal
 was  there;  the  Tatas  had  a  power  sta-
 tion  at  Trombay  and  the  Government
 of  Msharashtra  and  the  Tatas  have
 decided  to  jointly  increase  the  power

 production  there.  I  should  say:  do
 not  depend  upon  ideologies;  go
 straight  ahead  with  that  project  and
 create  500  mws  of  power,  because  ag
 facilities  are  already  available  it  will
 mean  an  advance  of  two  years  in  the
 commissioning  of  project;.in  the  next
 three  years  it  will  be  possible  to
 create  500  mws  for  the  State  of  Maha.
 rashtra  which  has  a  great  demand  for
 power.  Similarly  in  Tamilnadu  there
 is  heavy  power  shortage  and  they  are
 thinking  in  terms  of  Neyveli  and
 Tuticorin,  They  are  long  term  plans.
 They  should  develop  power  in  the
 Singareni  coal  fields  and  transmit
 power  to  Tamilnadu  and  that  is  the
 only  way  and  it  should  be  done  on  a
 priority  basis.  Apart  from  whatever
 general  plans  that  you  may  have  for
 power,  there  should  be  emergency  plan
 for  power  also.  Just  as  there  is  an
 emergency  for  discipline,  etc,  you
 must  have  an  emergency  power  pro-
 gramme,  People  do  not  realise  this
 priority  need  in  our  country.

 People  should  recognise  the  vast
 shortage  of  power  in  some  areas.  Take
 for  example  Bihar,  particularly  North
 Bihar.  We  are  talking  of  these  areas
 where  the  power  per  capita  is  10  kw
 hrs.  aS  against  an  average  of  100  kw
 hrs.  in  India,  Whafever  reforms  you
 ean  start  it  is  important  that  Bihar
 should  improve  in  power  generation.
 It  is  the  less  power  fed  area.  I  would
 therefore  submit  that  we  should  take
 note  of  these  areas  and  see  that  power
 is  supplied  on  an  emergency  basis.  So,
 you  must  have  a  plan  of  programme
 for  10,  20  years—a  target  plan,  There
 is  a  general  plan  for  generation  of
 power.  There  should  be  a  special  emer-
 gency  plan  for  giving  electricity  for
 the  highly  deficit  areas,  Otherwise  it
 will  create  a  considerable  amount  of
 hardship.

 Finally  I  would  like  to  caution  that
 very  often  here  and  elsewhere  the
 solar  radiation  is  referred  to  for  gene-
 rating  power.  But  we  are  not  sure
 of  it,  Research  is  going  on,  It.  will
 take  many  years  to  come  before  it  is
 available  for  use.  But  the  main  im-
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 portant  requirement  is  that  we  must
 try  to  produce  power  from  proved
 commercial  sources  We  do  not  want
 it  in  terms  of  kilowatts  but  we  want
 it  in  terms  of  thousands  of  kilowatts.

 Therefore,  I  would  submit  that  in
 respect  of  power  and  water,  necessary
 step  should  be  taken  to  see  that  na-
 tional  water  and  power  Commissions
 are  set  up  as  early  as  possible.  Some
 thing  om  an  emergency  basis  must  be
 done  1  power  sector  for  generating
 power  in  those  areas  which  are  badly
 in  need  of  it  1  would  only  say  that
 this  is  the  best  period  for  us  to  adopt
 new  approaches  and  see  that  muni-
 mum  needs  of  the  country  in  respect
 of  power  and  water  are  provided,

 आ  स्वामी  बह्ानन्द  जी  (हमीरपुर) :
 अध्यक्ष  महोदर,  राष्ट्रपति  जी  के  अभिभाषण

 पर  जो  धन्यवाद  का  प्रस्ताव  पेश  किया  गया
 है  उसका  मैं  समर्थन  करता  ह।  मैं  कहना
 चाहता  ह  कि  राष्ट्रपति  जी  ने  एक  बहुत  बडी
 बात  अपने  भाषण  मे  कही  है  और  वह  है
 शहरी  सम्पत्ति  पर  सीलिंग  लगाने  की  बात  |
 बिना  शहरी  सम्पत्ति  पर  सोलिड  लगाए
 बिजली,  पानी  आदि  किसी  भी  चीज  की  ठीक
 तरह  से  व्यवस्था  नही  हो  सकती  है  ।  शहरों
 के  अन्दर  अस्बाब  की  सम्पत्ति  पडी  हुई  है।
 देहातों  मे  अपने  सीलिंग  जगाई ।  18  एकड
 की  सीलिंग  आपने  लगाई।  एक  लाख  की

 भूमि  भी  वहा  लोगा  के  पास  नही  है।  आपने
 सीलिंग वहा  ही  नही  लगाई  आपने  जमी-
 दरिया भी  खत्म  की,  राजाओं को  भी  खत्म
 किया।  अब  शहरों  के  अन्दर  जहा  पर  प्रश्नों
 और  अरबों  की  सम्पत्ति  है  उस  पर  सीलिंग
 लगनी  ही  चाहिये  जिस  की  ओर  राष्ट्रपति  जी

 ने  अपने  अभिभाषण  मे  इशारा  भी  किया  है
 और  कहा  है  इसके  बारे  मे  प्रस्ताव  यहा
 पर  आएगा  3  मैं  समझता  हू  हमे  भेदभाव  से

 काम  नहीं  लेना  चाहिये।  जैसे  हमने  भूमि  पर
 सीलिंग  लगाई  है  उसी  तरह  से  हमें  शहरी
 सम्पत्ति  पर  भी  सिल्ली  लगानी  चाहिये।
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 अगर  हमारे  पास  सम्पत्ति  आती  है  तो  हमारे
 सब  काम  हो  जाएगे।

 विपक्ष  को  मैं  कुछ  कहना  नही  चाहता
 है  वैसे  तो  विपक्ष  है  ही  नही  और  जो  है
 भी  वह  भी  एक  दूसरे  की  बात  को  काटता

 रहता  है।  विपक्ष  और  पक्ष  अगर  हो  तो  एक
 तो  पूंजीपतियों  का  समर्थन  करने  वाला  हो
 और  दूसरा  गरीबों  और  किसानों  का  if  यही
 दो  पार्टिया  होनी  चाहिये।  एक  देवों  की  और

 इसरा  असुरों  की और  उसको  आप  देव  और

 असुर  व्र  चाहे  तो  कह  सकते  है।

 विपक्ष  ने  श्रीमती  इंदिरा  गाधी  के  लिए
 जो  बाते  कही  है  उनको  मैं  क्या  उसका  उत्तर

 दू।  विपक्ष  को  तो  मै  यही  कह  सकना  हू  कि
 आती  इंदिरा  गाधी ने  काग्रेस के  लिए  नहीं
 बल्कि  देश  के  लिये  बलिदान दिया  है।  श्री
 गिरि  का  जब  चुनाव  हुआ  तब  उन्होंने  अपना
 संभव  दाव  पर  लगा  दिया  था।  उन्होंने

 काग्रेस  को  नही  बल्कि  देश  में  नई  जान  फूकी
 है।  जब  देश  आरोहियों  ने,  हमारे  विपक्ष  वालों
 ने  पुलिस  और  फौज  को  बरगलाया  तो  श्रीमती
 इंदिरा  गाधी ने  कांग्रेस  को  नही  बल्कि  भारत-
 वर्ष को  निन्दा  रखा  और  उनकी  चालों  को
 सफल  नहीं  होने  दिया।  अगर  श्रीमती

 इंदिरा  गाधी  यह  कदम  नहीं  उठाती  तो  भारत-

 वर्ष  मे  भी  बगला  देश  की  तरह  खून-खराबी
 होती,  चुकी  आज  कोई  विरोधी  पक्ष  तो  है
 नहीं  I  इसलिये  काग्रेस  के  लोगों  को  चाहिये
 कि  वह  प्रतिपक्ष  का  पार्ट  अदा  करे  |  जब  तक
 हम  अपने  संविधान  को  नही  बदलते,  तब  तक
 हमारा  देश  आगे  नही  बढ  सकता  है।  अगर
 उस  वी  सवारी  कोई  अच्छे  से  अच्छा  आदमी
 भी  करेगा  तो  वह  हिलेगा,  जब  कि  थोडे  की
 सवारी  करने  पर  कोई  नही  हिलेगा 1  प्रधान
 मंत्री  ने  कहा  है  कि  जनमत  के  आधार  पर
 संविधान को  बदला  जायेगा।  जब  हमने यह
 बादा  किया  है  कि  हम  गरीबी को  हटायेंगे
 ओर  गरीबी  को  हटाने  के  मार्ग  में  संविधान

 आधा  है  तो  क्या  जनता  कहेगी  कि  संविधान
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 [aft  स्वामी  अत्यानन्द  जी]
 नवदलिये?  जहा  तक  संविधान में  परिवर्तन
 करने  का  प्रश्न  है.  पूजीपति  तो  हर  स्थिति

 भें  उसका  विरोध  करेंगे।  इसलिये  आवश्यकता
 इस  बात  की  है  किं  संविधान  को  इसी  समय

 बदल  देना  चाहिये।

 मौलिक  अधिकारों की  बहुत  चर्चा  की

 जाती  है  ।  भगवान  ने  पृथ्वी,  जल  और  सू
 को  बनाया है,  यही  मौलिक  अधिकार  है।

 चाहे  कोई  राजा  हो,  प्रजा तन्न  हो  या  कोई
 धार्मिक  नेता  हो,  अगर  उसके  द्वारा  जनता

 का  हित  नही  होता  है  तो  उसको  सजा  मिलनी
 आाहिये।  अगर  एक  आदमी  चार  बदूक  लेकर

 डाका  डालता  है  तो  उसको  डाकू  कहा  जाता
 है।  लेकिन  अगर  लाखों  बन्दूकों  के  बल  पर

 एक  हकूमत  चलाई  जाती  है  तो  क्या  उसको

 डाक  नहीं  कहना  चाहिये
 *

 अगर  यह  हकूमत
 गरी ओं  को  कपडा,  भोजन,  दवा  और  न्याय

 नहीं  दे  सकती  है,  तो  वह  बडी  डाकू  है।

 आज  गरीबों  को  न्याय  नही  मिलता  है।
 क्या  हमारे  सुप्रीमकोर्ट  और  हाईकोर्ट  न्याय

 करते  हैं।  ये  काला  कोट  पहनने  वाले  वकील
 एक-एक  दिन  में  5,  5  हजार  रुपये  लेते  हैं,

 जब  कि  दिन  भर  मट्टी  खोदकर  मजदूर  केवल

 चार  रुपे  पाता  है।  इसलिये मेरा  मत  है  कि
 हाई  कोर्ट  और  सुप्रीम  कोर्ट  तथा  वकीलों  को
 खत्म  कर  के  देश  मे  पंचायती  राज्य  कायम
 किया  जाये।  लोक  सभा,  विधान  सभाओ,
 जिला  परिषदों  और  पंचायतों  को  न्याय  के
 अधिकार  दिये  जाये।  आज  किसानों  की  हालत

 मह  है  कि  लकडी  16  रुपये  मन  बिकती है
 और  उनके  द्वारा  पैदा  किया  हुआ  गन्ना  5
 पये  मन  बिकता  है।

 अं  यह  भी  कहना  चाहता ह  कि  मिनिस्टरों
 पर  भी  सीलिंग  होनी  चाहिये।  मिनिस्टरों
 की  इतनी  बडी  फौज  की  क्या  आवश्यकता

 हैं।  उन  लोगों  का  जनता  से  कोई  सम्यक
 नहीं है।  बारबार  टेलिफोन करने  पर  भी
 हमलोग  उनसे  बात  नहीं  कर  सकते  है।

 कुछ  काबिल  लोगों  को  शासन  चलाने  का
 कर्म-भार  दे  देना  चाहिये।

 मैंने  उत्तर  प्रदेश  में  श्री  बहुगुणा  से  कहा
 था  कि  जीना  परिषदों  को  कोई  अधिकार
 प्राप्त  नही  है  उनको  शिक्षा  और  सड़कों
 आदि  के  बारे  मे  अधिकार  देने  चाहिये।
 उन्होंने  कहा  कि  ऐसा  करूंगा  लेकिन  वह  नहीं
 कराये।

 आज  हमारे  देश  में  चुने  गए  लोगों  को
 कोई  अधिकार  प्राप्त  नही  है।  एक  दारोगा
 किसी  को  भी  पकड़  लेता  है।  लेकिन  जनता  का

 चुना  हुआ  प्रतिनिधि  उसमें  कोई  दखल

 नहीं  दे  सकता  ।  केन्द्रीय  स्तर  पर  10,  5

 चुने  हुए  आदमियों  की  एक  कैबिनेट  रहे।

 इसी  प्रकार  शवों  मे  भी  10,  5  काबिल  आदमी
 शासन  का  कार्य  चलाये  |  जिलों  और  पंचायतों
 को  भी  इसी  अकार  अधिकार  दिये  जायें।

 मने  एक  दारोगा  से  पूछा  था  कि  अमुक  व्यक्ति

 को  क्यों पकड  लिया  है।  उमसने  कहा  कि  उस

 पर  भष्टाचार  का  आरोप  है।  तब  मैंने  एस०
 पी०  से  कहा  कि  क्या  दारोगा  भष्टाचार से
 मुक्त  है,  क्या  किसी  दारोगा  को  भी  जेल  में
 भेजा  गया  है।  उस  प्रकार  अधष्टाचार  कैसे
 मिटेगा?

 7  मेंतोसारेप्रागियों  को  आहार  सनअती

 ह  मैं  जातपात  और  सभ्प्रराव  को  नदीं
 मानता  हू।

 जिन  लोगों  ने  यह  संविधान  बनाया,

 वे  जमींदारों की  वोट  से  चुने  गये  थे?  यह

 संविधान  पब्लिक  के  वोटों  से  चुने  हुए  लोगों
 द्वारा  नही  बना  है।  हम  लोग  यहा  पर  पब्लिक
 के  वोटों  से  चुने  हुए  हैं  इस  लिये  हम  इस
 संविधान को  बदलने  मे  समय  हैं।

 प्रतिपक्ष का  एक  सिद्धान्त,  एक नेता
 और  एक  क्षमा  होना  चाहिये,  इसके  बिना

 कोई  भी  दल  प्रतिपक्ष  का  कांस्य  नहीं  निभा
 सकता  है।
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 खस  की  जनता  ने  लेनिन  और  काले-

 मार्क्स  के  सिद्धान्त  को  हिंसा  के  द्वारा  अपनाया

 और  उसके  परिणामस्वरूप वहां  गरीबी  मिटी
 हां  पर  महात्मा  गांधी  ने  कहा  हम  रहिसा

 के  दवारा  समाजवाद  लायेंगे।  प्रधान  मंत्री

 आगामी  इंदिरा  गांधी  ने  भी  भ्रमरा  के  दवारा

 ही  देश  को  बचाया  है।  इन  तमाम  देशों  हितों
 को  जेलों  में  बन्द  किया  गया  है,  मगर  उनको

 कोई  ताड़ना  नही  दी  गई।  उनको  खाने के
 लिये  मक्खन  दिया  गया  और  सब  प्रकार

 की  सहूलियतें  प्रदान  की  गई।  प्रधान  मंत्री
 ने  गांधी  वादी  तरीके  से  देश  के  शासन  को

 चलाया  है।

 हमारे  राष्ट्रपति  ने  अपने  अभिभाषण

 में  सीलिंग  की  बात  कही  है।  उन्होंने  पारसाल
 कहा  था  कि  देश  के  गरीब  इलाकों  का  विकास
 किया  जायेगा  और  पिछड़ी  हुई  जातियों के
 उत्थान  के  लिये  कदम  उठाये  जायेगे।

 इसलिये  सरकार  को  पिछडे  हुए  इलाकों  को
 पानी  देने  और  वहां  पर  बांध  आदि  बनाने की
 व्यवस्था  करनी  चाहिये  1  इसी  प्रकार  पिछड़ी

 हुई  जातियो  को  ऊंचा  उठाने  के  लिये  कदम
 उठाने  चाहिये। हमारे  देश  में  आज  जांच-

 पांत  के  लिये  कोई  स्थान  नही  होना  चाहिये।
 आज  हमे  जात-परस्ती  और  कुनवापरस्ती
 से  बरबाद  है।  अगर  किसी  अधिकारी का
 लडका  बेईमानी  या  अत्याचार  करने  के  आरोप
 भें  पकडा  जाता  है  तो  कुनबा-परस्ती के  कारण
 उसको  पजा  नही  मिल  पाती  है।

 अंत  मे  मैं  फिर  कहना  चाहता  हुं  कि  काग्रेस
 को  विपक्षी  लोगों  का  काम  करना  पड़ेगा।
 जिस  तरह  अन्य  दल  सिद्धान्तों पर  न  चलने
 और  कुछ  व्यक्तियों  के  पीछे  चलने  के  कारण
 खत्म होग ये, गये,  उसी  तरह  अगर कांग्रेस ने  भी
 वही  व्यवहार  किया  तो  वह  भी  खत्म  हो
 जायेंगी।

 THE  MINISTER  OF  EXTERNAL
 AFFAIRS  (SHRI  YESHWANTRAO
 GHAVAN):  Mr.  Speaker,  Sir,  I  amon
 my  legs  for  a  very  brief  intervention

 (M)
 on  the  discussion  on  the  Motion  of
 Thanks  to  the  President.  I  must  first
 of  all,  thank  many  of  the  Members
 who  1  the  course  of  their  contribution
 referred  to  some  of  the  important  as-
 pects  of  the  foreign  policy  matters,
 They  have  certainly  made  a  useful  con-
 tribution  and  some  constructive  sug-
 gestions.  Some  times  they  were  gome-
 what  critical  also.  But  looking  to  the
 contents  of  the  speeches  on  the  major
 issues,  I  get  a  very  pleasant  impression
 I  think,  all  of  you  will  share  it  with
 me  that  as  far  as  the  aims  and  objec-
 tives  of  the  foreign  policy  of  this  coun-
 try  are  concerned,  there  appears  to  be  a
 genera]  consensus  and  that  I  think  is
 one  of  the  assests  of  our  national
 strength,

 Mr.  Speaker,  Sir,  in  the  course  of
 my  brief  intervention,  I  would  like  to
 deal  with  two  aspects  of  the  debate;
 one  naturally  deals  with  the  foreign
 policy  matters  but  ultimately  foreign
 policy  in  way,  is  a  reflection  of  inter-
 nal  political  and  economic  policy  as
 well.  If  1  mention  those  subjects,
 certainly  I  will  be  dealing  with  both
 the  subject  together.

 As  far  as  the  important  matter
 referred  to  in  the  speech  of  the  Presi-
 dent  is  concerned.  I  think,  we  have
 practically  taken  a  review  of  the  entire
 world  situation.  We  have  tried  to
 refer  some  of  the  positive  aspect  and
 positive  positions  that  are  developing
 in  the  world  today.  And  we  have  also
 made  a  reference  to  certain  elements
 or  forces  which  can  be  said  to  be  of  a
 negative  character.  [  regard  to  the
 positive  points,  we  have  welcomed  the
 successful  culmination  of  the  Helsinki
 Conference  where  the  European
 countries  had  met  to  consider  pro-
 blems  of  their  security.  We  have
 welcomed  it  as  one  of  the  very  posi-
 tive  elements  among  recent  develop.
 ments  in  the  world,  where  two  groups
 of  Powers  have  accepted  the  principle
 of  peaceful  co-existence.  They  have
 committed  themselves  to  make  an
 effort  to  relax  the  tension  both  in  poli-
 tical  and  economic  matters  as  also  to
 seek  areas  where  they  can  cooperate
 with  each  other.  Looking  to  the  his-
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 tory  of  the  last  two  decades,  this  is
 certainly  a  very  positive  development
 which  we  have  welcomed.  The  other
 important  development  in  the  world
 situation  is  the  successful  end  of  the
 people's  strggule  in  South-East  Asia,
 particularly  the  people's  struggle  in
 South  Vietnam,  Cambodia  and  Laos
 which  have  struggled  for  decades  with-
 out  the  help  of  any  big  power.  I  was,
 really  speaking  a  demonstration  of  the
 very  bad  inherent  strength  of  the  pev-
 ple  against  the  forces  of  imperialism
 and  colonialism,  when  they  depend  on
 themselves  and  not  on  any  other  out-
 side  force.  I{  has  been  demonstrated
 that  if  people  fight  with  determination
 and  patriotism,  they  can  ultimately
 succeed,  This  certainly  is  some  thing
 not  only  good  for  the  people  themselves
 in  those  countries,  but  it  certainly
 gives  a  sense  of  confidence  to  the
 people  at  large.  I  would  say  that  it
 gives  a  sense  of  confidence  to  the  suf-
 fering  humanity,  that  they  certainly
 could  have  a  bright  future,  provided
 the  depend  on  their  own  =  strength,
 on  their  own  strategy  and  on  their
 own  efforts.  This  is  one  more  impor-
 tant  development  that  we  see  there.
 Another  major  political  event  to  which
 we  have  made  a  reference—J  am  try-
 ing  to  categorize  them,  but  they  have
 been  individually  mentioned  there—is
 the  African  continent.  There;  ‘the  pro-
 céss  of  de-colonization  started  after,  I
 would  say,  the  defect  of  fascismin  Por-
 tugal  itself.  So,  as  a  matter  of  fact,
 the  process  of  de-colonization  started
 at  home  in  Portugal;  and  then,  this
 wave  of  de-colonization  started  in  the
 Afican  continent;  and  we  see  that  a
 number  of  countries.  So  which  men-
 tion  has  been  made  in  the  speech  of
 the  President,  have  declared  their  in-
 dependence  and  have  come  into  their
 own—which  is  a  positive  factor.  But,
 Sir,  if  it  were  only  these  three  factors,
 I  would  certainly  have  said  that
 things  were  very  rosy  and  that  we
 should  sit  back  relaxed  and  say:  ‘Very
 well  done  and  now  very  little  remains
 to  be  done  as  far  as  our  nation  is  con-
 cerned.”  But,  unfortunately,  that  is  not
 so.  When  these  things  are  making

 progress,  when  nationalism  hag  suc-
 ceeded  in  certain  areas,  those  forces
 which  were  defeated,  have  not  accept-
 ed  their  defeat  with  any  grace.
 They  cannot,  because  it  is  not  the
 forces  but,  really  speaking,  it  is  the
 interests  which  are  defeated:  and  the
 vested  interests  never  accept  defeat so
 easily.  That  is  the  basic  thing;  and,
 therefore,  they  have  now  changed  their
 fronts.  They  have  changed  their  tacties
 and  methods,  they  have  changed  their
 ways  of  doing  fhings  and  changed  the
 areas  of  functioning;;  and  they  have
 changed  the  instruments  also.  That
 1s  what  we  have  to  see,  because  they
 are  not  going  to  accept  that  as  the
 final  word,  because  they  are  not  only
 nations  or  only  groups  of  people,  they
 are  dominating  world  interests  which
 can  depend  only  on  their  capacity  to
 exploit,  and  if  at  all  have  to  under-
 stand  these  world  forces  ultimately,
 we  must  understand  them  in  their  cor-
 rect  perspective.  Therefore,  they  are
 trying  to  find  out  some  other  ways,
 some  other  methods.

 16  ष,

 When  they  saw  that  their  army
 itself  could  not  succeed,  and  would
 never  succeed—that  is  one  thing
 that  is  very  clear  now—they  have  found
 out  some  other  ways.  The  other  way
 is  trving  to  divide  the  developing
 countries,  the  non-alignel  countries,
 trying  to  get  those  elements  in  those
 countries  which  are  favourable  to
 them.  Here  I  would  lke  to  differ
 slightly  from  Dr,  V.K.R.V.  Rao,  if  I
 have  understood  him  correctly.  There
 is  nothing  like  internal  Fascism  alone,
 I  do  not  believe  in  that  sort  of  thing.
 Fascim  is  external  85  also  internal.
 External  Hascism  has  an  op-
 portunity  to  work  mainly  on  internal
 base  which  is  narrow,  ‘There  is
 always  some  base  of  vested  interest  in
 socio-economic  field  in  a  country  on
 which  they  try  to  build  themselves.
 They  make  use  of  these  forces  also,
 That  exactly  what  is  happening  in
 Angola  for  example.

 ‘We  have  welcomed  the  independe-
 nee  of  Angola.  We  have  welcomed



 189  President'y  Address  PAUSA  18,  1897  (SAKA)  President's  Address  9
 (Mf).

 the  independence  of  Mozambique.  But
 what  is  happening  in  Mozambique
 and  Angola  today  is  an  eye-opener.
 We  find~there  the  real  representative
 of  all  world  reactionaries,  all  reaction-
 arty  philosphies,  the  imperialistic  or
 neo-colonial  ecomomic  policies,  the
 racist  policy.  South  Africa  is  the
 epiteme  of  neo-colonialism.  Today,
 South  African  forces  are  making  an
 armed  intervention  in  Angola,  They
 afe  sending  their  armed  forces
 to  Angola.  This  is  what  is  happening
 in  Mozambique  for  example,  In
 every  colonial  country,  there  are  al-
 ways  cerlain  elements.  There  is  an
 army  trained  by  the  colonial  powers.
 If  that  can  be  made  use,  of,  they
 certainly  try  to  use  it.  There  are
 some  economic,  vested  interests  which
 can  try  to  assert  themselves.  Because
 they  have  no  further  opportunity,
 they  would  like  to  give  last  battle.
 That  is  what  is  happening,

 These  are  the  negative  elements  to
 which  I  was  making  a  reference,  and
 these  negative  forces  are  not  merely
 seen  in  the  distant  African  continent.
 They  are  in  the  Indian  Ocean,  they
 are  in  South  Asia,  on  our  sub-contin-
 ent.  What  is  happening  beyond  the
 borders  of  our  country  and  perhaps
 within  our  own  country?

 I  heard  arguments  for  and  against
 the  emergency,  why  it  was  necessary,
 why  it  was  not  necessary.  Let  us
 now  take  it  for  granted  that  it  is  a
 realty.  Now  we  will  have  to  find  out
 why  it  came  about.  When  you  ac-
 cept  that  it  has  come  because  of  cer-
 tain  basic  reasons,  political,  economic
 and  social  reasons,  we  have  to  accept
 that  reality  and  try  to  make  a  crea-
 tive  use  of  the  emergency.  प  would  like
 to  deal  with  that  aspect  along  with
 other  matters,

 What  was  happening  in  the  coun-
 try?  I  hearg  with  rapt  attention  the
 speech  of  my  hon,  friend,  Shri  Pras-
 ane>hai  Mehta.  He  said  that the  whole
 thing  was  linked  up  with  what  hap-
 Pened  in  Gujarat.  T  would  say,  not
 Only  Gujarat;  I  would  go  even  a  little

 (M)
 before  that.  What  happened  in  the
 last  few  years  in  the  country?  I
 think,  it  is  your  and  my  responsibili-
 ty,  as  representatives  of  the  people  and
 as  advocates  of  democracy,  to  look
 back  as  to  what  was  happening.  Let
 me  think  aloud  with  you.

 When  we  say  that  we  accepied  a
 new  Constitution  after  Indpendence,
 when  we  Say  that  there  was  a  tryst
 with  destiny,  when  we  fondly  quote
 our  great  leader  Nehru,  what  were  its
 implications?  Its  implications  were
 not  merely  the  transfer  of  British
 power  to  us.  But  it  was  a  commit-
 ment  to  our  own  people  for  a  socio
 economic  transformation.  This  is  the
 tryst  with  destiny.  For  that  matter,
 the  Parliament  was  created.  The
 soverign  Parliament  is  the  expression
 of  the  will  of  the  people.  About  some
 other  democratic  institutions  in  which
 all  our  members  have  faith,  we  have
 no  less  faith  than  what  others  claim
 to  have  in  those  democratic  institu-
 tions.  The  political  parties  as  such
 is  another  institution  of  democratic
 culture.  The  courts  are  in  institution
 which  is  necessary  for  the  functioning
 of  democracy.  I:  is  all  right.  But  are
 you  tu  go  by  only  the  forms  of  demo-
 cracy?  Are  you  going  to  take  shadow
 for  substance?  What  is  the  substan-
 ce  of  democracv?  What  is  the  basic
 objective  for  which  we  have  accep-
 teq  democracy  as  an  instrument  wn
 India.  It  is  the  snrin-economic  trans-
 formation.

 What  have  we  been  nhserving  in  the
 last  few  years?  Kindly  excuse  me
 if  my  phrase  is  not  so  elegant.  I
 think,  it  is  a  common  man's  phrase
 if  I  may  say  so,  At  least  I  have
 felt,  functioning  on  the  Treasury  Ben-
 ches,  functioning  as  a  citizen  of  India
 functioning  as  an  old  freedom  fight-
 er  that  there  was  a  game  of  ob.
 stacles  going  on  all  around.  This  was
 all  that  was  happening.  There  are
 many  plus  points  in  our  internal  situ-
 ation.  In  the  least  25  vears,  we  cer-
 tainly  have  created  many  important
 assets  in  our  couptry.  we  have  built
 up  great  talent  in  all  fields,  in  the
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 tecnnical  neid,  in  the  scentine  nela,  in
 the  agricultural  uelg  and  so  Ou.
 we  nave  created  new  igira-struct-
 ure.  We  have  built  a  very  big  diver-
 sified  indusirial  base  in  our  country. We  have  developed  some  iumportan,  in-
 Stitutiong  to  which  I  made  8  rerezence.
 But  having  done  all  this  ultimately; one  was  feeling  that  we  were  not  ex-
 pleiting  or  making  use  of  all  the  pot-
 ential  strength  and  assets  that  we
 have  built  in  our  country,

 What  was  building  up  was  sense  of
 frustration  10  the  country.  ॥  we
 allow  a  sense  of  frustration  to  bud
 up;  1  would  say;  that  itself  means  un
 end  of  democracy  in  the  country.
 This  is  a  basic  thing.  17  people  reei  that
 with  all  their  strength  and  assets  with
 ali  the  democratic  institutions  they
 have  got,  with  all  he  political  sov-
 ereignty  that  they  have  got,  they  are
 mot  likely  to  make  any  progress  to-
 wards  socio-economic  transformation,
 that  is  the  end  of  democracy  itself.
 Democracy  means  faith  of  people  im
 themselves.  The  moment  they  feel
 that  they  cannot  make  any  further
 Progress  through  the  institutions  that
 they  have  created  and  to  which  they
 are  committed,  once  they  get  that
 sort  of  feeling,  that  is  the  end  of
 democracy,

 Some  people  tried  to  see  democracy
 in  a  particular  sense,  whether  they  are
 allowed  to  speak  what  they  want
 whether  they  are  allowed  to
 function  as  they  want.  I  think,
 the  phrase  4  Hindi  is  Manmani,
 This  is  8  very  expressive  and  a  very
 eloquent  phrase  that  I  have  found
 in  Hindi.  If  manmani  means  democra-
 cy,  well,  I  must  say,  the  time  had
 come  to  say,  stop  it.  Somebody  had
 to  say  it,  Somebody  required  the
 courage  to  say  it.  Fortunately,  in  the
 person  of  Prime  Minister,  we  found  a
 great  leader  in  India  who  could  say
 that.  So,  it  is  not  merely  a  question  of
 what  happened  in  Gujarat.  But  what
 happened  in  Gujarat  is  certainly,  an
 illustration  of  it....

 32

 An  Hon.  Member:  Stone-throwing

 SHRI  YESHWANTRAO  CHAVAN:
 Apart  from  stone-throwing,  the  violen-
 Ce  as  such  is  bad  enough,  and  I  ain
 sure  that  Mr,  Prasannabhai  Mehta
 will  not  justify  violence.  Now,  may
 i  85  him  another  question?  Even
 for  right  or  wrong,  can  an  elected
 Tepresentative  of  the  people  be  forc-
 ed  to  resign?  Can  you  gherao  a
 Member  somewhere  outside  the  House
 and  ask  him  to  resign?  ‘Will  it  be
 justifiable?  If  that  happens,  that
 is  the  end  of  democracy.  What  was
 happening  was  an  organized  attempt
 by  very  eminent  people,  because  they
 were  accepted  as  eminent  people  by
 some  people,  they  had  their  own  place
 in  the  political  life  of  our  country....

 SHRI  P.  M.  MEHTA:  The  point  which
 I  made  was  this:  the  movement  was
 financed  and  encouraged  by  the  Cen-
 tre,

 SHR1  YESHWANTRAO  CHAVAN:
 You  have  made  your  point.  Now,  let
 me  make  my  point.  I  am  taking  this
 only  as  an  illustration.  An  organi-
 zed  effort  was  being  made  in  this
 country  to  create  a  political  vacuum.
 What  was  happening  in  Gujarat?
 It  was  not  happening  merely  in  Guja-
 rat.  It  was  intended  to  be  spread
 throughout  India;  it  was  supposed  to
 be  done  in  Bihar;  it  was  expected  that
 the  same  thing  could  travel  from  Ah-
 medabad  to  Bombay—a  shorter  dis-
 tance.  But  Bombay  proved  to  be  lit-
 tle  stronger  for  them.  I  must  con-
 gratulate  those  people.  The  idea
 was  not  merely  to  confine  themselves
 to  State  Legislatures,  but  if  they
 could.—and  they  wanted  to  they  had
 plans  to  ultimately  reach  the  major,
 important  sovereign  body,  this  august
 House.  If  a  yacuum  had  been  creat-
 ed  in  India,  can  anybody  with  hig
 hand  on  his  conscience  say  that  there
 would  have  been  democracy  in  this
 countrv?  And  this,  only  because
 some  people  wanted  it  to  happen  that
 way!
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 What  1  was  trying  to  draw  atten-
 tion  of  the  Holuse  to  was  this  ‘Lhe
 major  responsibility,  the  major  com-
 mitment,  was  to  achieve  the  socio-
 economic  transformation.  The  other
 things  are  imstrument,  of  that  trans.
 formation,  once  we  accept  this  basic
 position.  We  must  realise  this.  It  is
 not  merely  that  we  are  in  the  times
 of  Emergency  Certainly  there  are
 gome  good  advantages  which  have
 come  out  of  this  there  18  more  dig-
 cipline,  there  is  more  production,
 there  15  more  orderliness  These  are
 umportant  things  as  they  are,  hut  I
 would  say  that  these  are  elementary
 things.  They  have  to  be  there,  be
 cause  without  these  things  no  demo.
 Cracy  can  ever  succeed  We  were
 thinking  of  democratic  planning,  and
 we  have  made  an  attempt  at  it  we
 have  partly  succeeded,  and  partly  we
 lay  not  have  succeeded  What  are
 the  resources  when  we  are  planning?’
 There  are  some  trangible  resources
 and  there  are  some  intangible  resour-
 ces  Money,  men,  electricity  and  water
 are  tangible  resources  and  they  are  to
 be  made  use  of  But  the  intangible
 resourcég  are  equally  important,  and
 they  are  the  unity  of  the  people  10
 make  use  of  these  resources  in  a
 planned  manner  and  the  determina-
 tion  to  go  in  a  particular  wa,  with  a
 particular  speed  with  the  determina.
 tion  to  achieve  those  targets  1  think,
 because  of  this  game  of  obstacles
 these  intangible  resources  which  ere
 more  vital  than  the  tangible  resources,
 were  becoming  scarce  in  our  coun
 try  Discipline,  and  as  a  result  of
 which  J]  was  very  pleased  to  hsten
 for  the  first  time  the  Steel  Minister
 getting  up  and  saying  that  the  targets
 that  we  have  fixed  for  this  year  have
 been  completely  fulfilled  Jt  was  a
 moment  of  joy,  a  moment  of  pride
 and  I  hope  we  get  opportunities  to
 Say  that  for  every  achievement  in
 every  field,  in  the  economic  as  well
 as  the  political  field

 This  was  the  situation  that  was
 ‘developing  in  the  country  and  if  we
 hei  allowed  this  to  proceed  further
 ‘Teg  LS  —7

 (id)
 what  sort  of  an  image  you  could  have
 in  the  international  ‘field?’  If  at  all
 you  want  to  be  effective  in  the  strom
 ternational  world,  you  must  be  in  a
 position  to  say  that  this  1  what  we
 are  able  to  achieve  in  our  Own  couns
 try  and  this  is  what  we  are
 trying  to  acheve  During  the  last
 few  weeks,  a  few  months  I  would
 say,  1  had  occasiong  to  visit  a  few
 of  the  western  democratic  countries
 or,  if  1  may  be  permitted  10  say,
 the  so-called  western  democratic  coun-
 tries  and  1  had  occasion  many
 times  fo  discusg  thus  question  of  em
 ergency  with  them  and  I  saw  4
 sort  of  frenzied  criticism  a  complete
 ly  malicious  and  mis  informed  critic.
 ism  and  sometimes  they  used  to  ask
 ‘We  are  saying  so  and  you  do  not
 think  what  we  think  about  you  is  1m-

 portant’  I  had  to  tell  them  very
 respectfully—naturally  our  Foreign
 Minister  has  to  be  very  respectful
 when  he  talks  with  others,  even  with
 you  Gentlemen,  he  must  be  respect.
 ful

 SHRI  VASANT  SATHE
 That  is  natural

 SHRI  YESHWANTRAO  CHAVAN'™
 Perhaps  yes  I  told  them  ‘Certainly,
 yes  What  vou  think  about  us  is  im-
 portant  und  we  should  care  for  it  but
 in  our  priority  what  we  think  about
 ourselves  15  more  important  tor  us  You
 may  think  whether  we  are  democratic  or
 not  or  whether  we  have  got  the  free.
 dom  of  speech  or  whether  we  have
 got  the  so-called  free  Press  or  not
 This  is  what  you  think,  but  let  us
 go  and  see  what  the  large  masses  of
 India  think  about  it  Ultunately,
 that  is  the  final  proof  May  be  an  in-
 dividual  here  or  there  or  some  group
 of  people  here  or  there  may  criticise
 us  But,  like  a  magic  it  was  seen
 by  the  people;  who  said,  ‘Well,  this  is
 exactly  what  was  needed  to  be  done’
 Sometimes,  the  pobticians  learns  from
 the  people  I  think  all  the  time
 the  politicians  learns  from  the  peopls.
 In  a  democracy,  people  are  the  great
 teacher  and  when  this  emergency  was
 declared,  we  saw  people  saying,  ‘This

 (Akola)
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 ‘was  exac  7

 ae! ie eee mae ee this 15  done,  That  was  the  final  verusct
 8nd  a  more  important  verdict  against which  you  are  complaining.  आ  the
 speeches  that  I  have  heard  on  the other  side  are  not  speeches  against what  the  Government  has  done,  but,
 really  speaking,  they  are  complaining
 that  the  verdict  ot  the  people  has
 gone  against  them  and  they  just  can-
 not  be  justified,  ‘hat  18  the  basic
 thing.

 ‘.nereiore,  1  would  say,  what  we
 are  passing  iMiough  according  to  jue,
 Ibu  very  impOrlant  phase  of  histury
 or  period  ५  the  post-independence
 India,  a  vely  imMpdllant  phase  ot  lus-
 tory.  it  can  be  a  great  phase  ol  his-
 tory,  tus  ume  we  took  a  ratner  very
 haia  look  at  Ourselves,  a  hard  1005  ul
 Our  Metnods,  a  nurd  look  at  vur  ii
 Slilutiuns  and  a  hard  look  at  our  means
 and  methods  ana  as  to  how  they  should
 change  ‘Lins  is  the  time  As  1
 told  you,  1  am  only  thinking  aloud
 with  you  The  emergency  is  contimu-
 ing.  Now,  we  have  to  see  it  we  ule
 prepared  to  get  the  results  ot  this
 thing.  It  1s  not  just  an  emergency
 Emergency  15  just  an  occasion  to  have
 another  look  al  things  Many  mem-
 beis  have  said  that  and  many
 others  would  have  said  it  that  if  we
 had  not  done  that,  what  happened  in
 Bangladesh  would  have  been  repeated
 in  this  country.  What  has  happened  in
 Angola  or  Mozambique  or  any  other
 country  would  have  happened  here.  I
 tell  you  from  my  experience  in  the
 last  one  year.  Let  us  take  for  ex-
 ample  tif  non-alignment  move-
 ment.  What  has  happened  to  the
 non-alignment  movement  which  is
 the  most  potent  weapon  of  the
 progressive  forces  in  the  world
 today?  Thanks  to  our  great  leaders
 hke  Pandit  Jawaharlal  Nehru,  Tito
 and  his  colleagues  who  thought  of
 this  movement,  thought  of  this  prin-
 सफ़  They  could  do  it  because  1
 think  ¢hey  had  made  a  very  correct
 judgment  about  the  type  of  world
 that  was  going  to  emerge  after  the

 Second  World  War,  there  were  pro-
 gressive  forces  which  were  expanwung
 and  asserting  themselves,  They  had
 created  new  Dopes  in  mankind  and
 there  were  forces  which  were  atter
 distributing  the  world,  interesied  10
 status  quo.  At  that  tume  it  was
 neceysary,  for  hiberateg  countries  and
 independent  countries,  if  they  had  to
 succeed  in  their  achievements  and  in
 their  strategies  to  remain  independent,
 to  follow  their  own  methods.  In  order
 to  do  that  they  had  to  accept  the
 principle  of  independent  foreign  policy
 based  on  acceptanve  of  progressive
 socio-economic  objectives.  They  had
 to  transiorm  the  societies,  creale  new
 societies  based  on  social  justice
 and  equality,  remove  the  exploitation
 that  existed  in  the  colomial  world;
 and  7  they  had  to  do  thal,  they  had
 to  iollow  independent  national  pol-
 cies  They  had  to  assert  their  hb-
 erty  to  act  independently  of  others  on
 merit  and  that  1s  how  this  non-align-
 ment  movement  grew.

 There  were  countries  which  were
 Yaughing  at  non-aligned  countries  in
 the  beginning.  ‘lhere  wele  speakeis
 even  10  our  country  and  in  Parha-
 ment  and  you  can  tind  their  speeches
 ridiculing  non-alignment,  But,  अन
 dually,  we  10030  that  non-uhgnment
 policy  had  been  accepted  as  one  ot
 the  very  important  plan.  ot  more
 than  100  countries  in  this  world,  It
 is  something  very  interesting  that
 when  the  big  powels—big  imperal
 powers,  saw  that  this  is  making  «in
 impact,  they  have  resorted  to  some
 diflerent  tactics  now.  There  is  a9
 attempt  of  infiltration  श  the  non-
 alignment  movement.  There  1  an  at-
 tempt  to  dilute  the  principles  of  non-
 alignment.  One  has  to  be  very  care-
 ful  about  this.  We  find  that  the  non-
 algnment  movement  made  an  impact
 as  a  result  of  deliberations  in  diifer-
 ent  forums.  Whet  they  did  in  the
 six  special  sessions  in  U.N.,  for  ex-
 ample  They  gave  a  call  for  a  new
 economic  order  and  the  one  phrase
 that  really  speaking  frightens  the
 imperial  powers  in  the  world  is
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 ‘a  ‘new  ecotomic  order’,  We  are
 yer  to  put  content  in  it,  we  are
 yet  to  organise  it.  But  after  ihe
 very  acceptance  by  the  most  impor-
 tant  representative  body  of  the  world,
 ot  the  declaration  for  having  a  new
 economic  order,  they  think  there  is
 a  basic  challenge  now,  and  new  and
 different  tactics  have  been  started.
 We  have  to  be  very  careful  about  it.
 I  must  say  that  this  new  dialogue
 or  néw  movement  that  has  been  sup-
 ported  by  the  developing  countries  in
 the  world  today  of  having  a  new

 economic  order  is  something  where
 ye  are  taking  an  attitude  of  co-opers-
 ton.  We  are  trying  as  a  matter  of
 tact,  to  test  the  will  of  the  develup-
 ed  countries—whether  they  are  willing
 to  accept  certain  programme  of  new
 economic  order,  This  is  going  to  be
 the  final  test  for  them,  It  has  to  be
 proved  whether—besides  showing
 wish  or  mere  talk  of  co-operation,
 they  want  to  make  sacrifices  to  bring
 about  equality;  because  in  our  own
 country  we  are  fighting  for  removal  of
 the  distance  between  the  rich  and  the
 the  poor  and  we  are  emphasising
 equality  शा  the  country.  The  same
 problem  is  before  the  world  to-day.
 As  I  have  often  said,  to  the  world
 wrenda  to-day  the  first  item  is  econo-
 mic  equality,  removal  of  in-cquality
 between  the  rich  and  the  poor  nations.
 It  is  really  speaking  the  basic  problem
 of  world.  Is  the  basic  problem  of
 any  individual  country.  This  is,  really
 speaking,  the  major  problem  that  ‘ve
 face  today.  I  would  not  use  the  word
 ‘leaders’  because  that  is  a  sensitive
 word,  but  as  pioneers,  it  is  our  res
 ponsibility  to  see  that  the  non-aligned
 movement  remains  committed  to  its
 basic  principles  so  as  to  fight  the
 process  of  exploitation  the  process  of
 de-stabilisation  and  the  process  of  in-
 tervention,  This  is  going  to  be  our
 Major  policy.  The  negative  forces
 which  ate  qnerating  are  resorting  to

 rather  very  interesting  tactics.  I  do
 not  want  to  go  into  the  details  now.

 India  ig  trying  to  build  up  good
 Telations  with  our  neighbours  and
 this  is  the  basic  plank  of  our

 ४)
 policy.  We  want  to  develop  friendly
 relations  with  Nepal,  Bhutan,  Bangla
 Desh,  with  Sri  Lanka  Pakistan,  West
 Asia,  Aighanistan,  Jran—with  every-
 body,  What  some  of  the  big  coun-
 tries  aim  at  is  to  plant  the  seeds
 of  suspicion  in  the  minds  of  small
 neighbouring  countries.  This  is  their
 strategy.  India  is  big  and  we  can-
 not  shrink  because  somebody  wents
 us  to  shrink.  We  are  what  we  are,
 What  are  our  objectives?  We  do  not
 want  to  impose  our  will  on  anybody,
 We  do  not  want  to  invade  any  covn-

 uy.  If  at  all  our  army  was  used,  it
 was  used  for  the  liberation  of  a
 country.  If  at  all  we  had  made  use
 of  our  army,  it  has  been  used  tor
 peacectul  missions  in  some  countres.
 We  sent  our  army  ig  places  like  the
 Gaza  and  some  other  countries  waere
 there  were  wars.  They  functioned
 there  85  peace-keeping  forces.  This
 is  our  objective.  We  are  certainly  a
 nationalist  country  believing  in  our
 own  independent  foreign  policy.  We
 certainly  have  our  own  social  and  eco-
 nomic  objectives.  We  are  determin-
 ed  to  achieve  them,  whatever  may  be
 the  difficulties  in  our  way  and  I  am
 sure  we  will  succeed  in  this  matter.
 So  far  as  Bangla  Desh  is  concerned,
 we  were  shocked  by  the  brutal  mur-
 der  of  their  leadership  there.  But
 even  so,  we  said,  it  is  their  internal
 matter.  But,  a  malicious  campaign
 was  started  saying  that  India  was  inte-
 rested  in  ‘military  intervention  in
 Bengladesh.  I  would  just  give  this
 as  an  illustration.  This  malicious  pro-
 paganda  was  done  to  create  suspicion
 in  the  minds  of  neighbours,  among  the
 non-aligned  countries,  because  most
 of  our  neighbouring  countries  are  non-
 aligned  countries.  The  Delegation  of
 Bangla  Desh  had  come  here  and  we
 have  had  discussions  with  them,  We
 want  all  good  to  Bangla  Desh.  We
 want  their  independence.  We  want
 fferr  soveretgnty.  We  wad  then  बर
 have  progressive,  economic  and  foreign
 policies.  We  want  them  to  be  non-
 aligned.  We  want  them  to  be  their
 own  masters.  That  is  all  that  we
 want  We  want  them  to  remain
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 peucefully,  no  communalism,  no
 sectarian,  attitude,  Their  delegation
 js  in  India  today  and  in  the
 course  of  this  week,  we  are  dis-
 cussing  the  problems  of  economic
 cooperation  and  trade  cooperation.
 This  is  our  basic  policy.  But  how  the
 otber  countries  are  looking  at  it  is  the
 most  important  thing  now.  This  is  a
 very  complicateq  world  and  you  can
 face  this  complicated  world  by  vour
 clear  thinking,  your  clear  judgment  of
 the  world  situation  and  the  internal
 Situation,  with  determination,  with
 faith  in  the  programmes  and  the  poli-
 cies  which  we  have  accepted.  This  13
 the  only  way  to  get  what  we  want  to
 get.  When  I  said,  I  was  guing  to
 mention  basic  foreign  policy  issues,
 these  are  the  foreign  policy  issues
 which  I  meant,  But  they  are  so  organi-
 cally  linked  With  internal  policies  that
 sometimes  I  wonder  how  one  can  diffe-
 rentiate  between  foreign  policy  and
 interna]  policy.  They  are  practically
 the  same  thing.  It  is  an  indivisible
 entity.  It  is  said  conventionally  that
 they  are  the  two  sides  of  the  same  coin.
 I  would  say  that  15  rather  incorrect
 It  is  the  same  coin  and  the  same  side
 It  is  so  together  that  you  cannot  take
 One  position  jn  internationa]  relations
 and  another  position  in  interal  mat-
 ters.

 SHRI  VASA:  T  SATHE  You  can
 call  it  ‘Advaita’.

 SHRI  YESHWANTRAO  CHAVAN.
 1  do  not  know  thig  complicaticn  of
 ‘Advaita’  and  ‘Dvaita’,  I  bette:  keep  it
 aside,  I  quite  agree  as  far  as  tne  difle-
 rent  aspect  of  policy  of  the  nation  ure
 eoncerned  there  is  complete  ‘Advaita’
 You  cannot  make  distinction  between
 economic  policy,  political  policy  and
 international  policy.  These  are  not
 three  different  compartments.  They
 साह  three  faces  of  the  same  body—
 Trimurti.  Possibly  you  can  call  it  that
 way.  This  is  what  we  have  to  think
 about  at  the  present  moment.  The
 President's  Address  has  taken  the
 gefieral  réview  of  the  world  situation

 and  emphesised  that  we  want  to  pur-

 gue  our  basic  policies  of  supporting
 detente  supperting  non-aHgaed  move.
 mept,  supperting  our  neighbouring
 countries,  supporting  the  progressive
 causes  of  Araba,  the  cause  of,  justice
 of  Agabs,  build,  up.  friendship  with
 our  Arab  nds,  with  Iran,  with
 neighbouring  countries  and,even  with
 Pakistan.  We  have

 suid.
 that  Simla

 spirit  is  a  basic  plank  of  our  foreign
 policy,  We  have  made  attempts  and
 we  will  continue  to  make  attempts,

 I  would  say,  positive  effarts  to  improve
 the  relations,  Well,  I  hope,  as  I  said
 before  that  we  will  get  a  positive  re-
 sponse  from  our  Pakistani  friends  but
 it  seems  they  are  very  slow  in  their
 response  whether  by  result  of  sheer
 habit  or  by  their  deliberate  policy,  I
 do  not  know,  because  from  what  one
 can  see  from  the  speeches  that  the
 Prime  Minister  of  Pakistan,  Shri
 Bhutto  made  in  Sri  Lanka  ‘t  looked
 83  if  still  he  has  some  reservations
 ‘about  India.  But  we  have  got
 patience  because  we  believe  in  Simla
 spirit.  THat  is  the  only  way  we  can
 solve  our  problems,  Pakistan  and  we
 are  so  near  to  each  other  that  we  have
 no  other  way  but  to  cooperate  with
 each  other.  The  problems  of  the
 people  of  Pakistan  and  the  problems
 of  the  people  of  India  are  the  same
 problems.  Therefore,  we  have  no
 other  alternative  but  to  be  friends
 and  to  be  cooperative  with  eacn  other
 and  this  is  what  exactly  we  under-
 stand  by  the  Simla  spirit.  bv  cctente
 and  by  co-existence.  Ultimately  0४9
 are  different  mames  but  it  is
 the  same  policy  of  cooperation.  We
 want  to  follow  this  policy  in  the
 international  fleld.  But  let  me  warn
 the  House  again  that  this  foreign
 policy  will  succeed  provided  we  are
 strdng  in  economic  and  political  policy
 in  the  country.  A  country  which  is
 strong  at  home  can  have  better  image
 outside  India.  Same  people  come  and
 say  what  about  your  image!  This
 image  theory  is  a  very  interesting
 theory.  Your  image  can  be  what  vou
 aré.  Ags  some  great  map  told  the
 artist  to  paint  him  as  he  is.  Well,  we
 will  certainly  be  what  we  are  but



 zor  President's  Address  PAUSA  18,  1897  (SAKA)  President's  Address  202
 (id)

 what  we  are  is  not  what  we  are  cut.
 side  the  country.  We  are,  what  we
 are  inside  fhe  country.

 Therefore,  Sir,  with  the  other  mea-
 sures  of  policy  that  have  been  laa
 down,  and  I  think  by  making  use  of
 this  new  important  phase  in  our
 national  history,  trying  to  do  some
 creative  thinking,  and  trying  to  take
 some  creative  steps  so  that  this  gatne
 ot  obstacles  which  was  going  on  for
 some  time  and  endangering  the  demo-
 ecracy  will  disappear,  democracy  in  its
 real  spirit  will  succeed  ultimately

 SHRI  N  SREEKANTAN  NAIR
 (Quilon)  Mr.  Speaker,  Sir,  my  amend-
 ment  reads  as  follows

 “Inut  regret  that  the  measures  to
 check  the  outrages  by  the  bureau-
 crary  and  the  police  are  not  out
 lined  in  the  Address”

 Sn,  let  me  at  the  outset  admit  that  1
 am  one  of  those  who  accepts  this
 Emergency  us  a  reality  Iam  one  of
 thuse  who  wants  this  Emergency  to  be
 utilised  to  implement  the  twenty-point
 economic  programme  in  such  a  manner
 as  to  benefit  fhe  common  people  af  this
 country  Therefore.  I  am  pointing  out
 some  of  the  excesses  that  are  being
 committed  in  the  States  in  enforcing
 the  Fmergency

 1636  hrs
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 Sir,  as  the  hon  Minister  has  sa‘d,  I
 am  also  one  of  those  who  fought  for
 the  freddom  of  this  country  Sir  J
 have  spent  nearly  six  years  in  the
 cream  of  my  youth.  in  the  hellish
 prisons  under  the  Brntish  rule  After
 the  attainment  of  freedom,  I  was
 thoroughly  disappointed  over  the  in
 discipline,  the  inefficiency  and  the  cal-
 lousness  which  has  permeated  all
 aspects  of  sociaf  iife,  With  the  de-
 claration  of  ‘Emergency,  there  has  been
 3  yast  Change  in  fhe  country,  a  chahge
 tor  the  better  The  implementation
 of  the  20  point  economié  programme
 will  be  a  landmark  in  the  history  ef

 (M)
 out  onward  marcie-nit  We  succeed  in
 tackling  the  problems  eliect.vely,  But,
 for  this.  as  has  been  pointed  out  by
 the  President  in  Para  6.  Page  2,  of  his
 Address.  the  full  cooperation  of  the
 people  1s  a  must.  We  cannot  afford
 to  shove  on  the  responsibility  on  the
 shoulders  of  the  buregcracy  and  the
 police

 Sir,  power  corrupts  and  we  have
 now  got  unlimited  power.  Therefore,
 we  have  to  keep  a  close  watch  over
 the  machanism  which  has  been  set  up
 te  ferward  te  sechetties  af  cmoterten-
 tation  The  implementation  commit
 tees  at  all  levels,  the  apex  bodies  and
 the  watch  dog  committees  at  the  Cen-
 tre  and  at  the  headquarters  of  the
 States  are  intended  to  look  after  all
 aspects  of  administration  Apart  from
 the  two  States  which  ure  not  bound  to
 implement  the  programme  ॥  all  fields,
 are  al]  the  other  States  doing  it  with
 honesty,  integrity  and  impartiality?  I
 wi'l  say  ‘No'I  am  afraid,  criticism  and
 self-criticism  which  should  form  the
 backbone  of  this  scheme  is  badly  lack-
 ing  The  rights  of  the  common  man
 are  forgotten  Because  of  the  Emer-
 gency,  people  cannot  complain  The
 implementation  committees  doa  not
 generally  go  into  the  mis  deeds  of  the
 Mimsters  When  I  raised  these  issues
 in  the  implementation  committee  in
 my  State  1  was  told  by  the  hon  Chief
 Minster  of  the  State  that  a  high
 powered  committee  without  the  officers
 wi)]  be  formed  to  go  into  such  matters,
 But  no  such  committee  has  yet  heen
 formed

 As  régards  police  atrocities,  it  is  an
 admitted  fact  that  in  Trivandrum,  a
 Police  Inspector  entered  the  house  of
 a  poor  woman  and  battered  her  in  the
 open  He  was  suspended  by  the  In-
 Spector  General  of  Police.  But,  Sur,
 the  very  next  day,  he  was  re-instated
 in  the  same  police  station  and  he  has
 been  allawed  to  go  scot-free.  I  am
 also  reliably  informed  that  a  OSP  fn
 She  Mallapuram  district  shot

 ae
 a

 ™mad  man  on  the  spot  without  suffi
 cient  provecation  Qne  of,  his  aub-
 ordinates,  Sir,  went  to  a  brothel  and
 he  picked  up  a  quarrel  with  another
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 customer,  He  fired  three  shots  with
 his  revolver,  wounding  the  other  per-
 son  very  seridtsly.  Can  this  nappen
 in  any  democratic  country,  I  ask?  I
 could  not  raise  these  matters  in  the
 implementation  committee  because
 that  committee  has  not  met  for  the
 past  two  months.

 1  would  earnestly  plead  with  the
 hon,  Prime  Minister  and  the  hon.
 Home  Minister  that  the  intelligence
 agency  al  the  Centre  should  be  toned
 up  to  check  the  outrages  of  the  Police
 and  the  bureaucracy.  The  law  and
 order  situation  during  Emergency  is
 not  entirely  a  State  subject.  If  the
 Police  and  the  burenucracy  are
 allowed  to  strangle  the  rights  of  the
 people,  there  will  be  serious  conse-
 quences  in  future,

 I  may  also  point  out  that  in  spite  of
 the  functioning  of  the  apex  bodies,
 labour  is  getting  a  raw  deal,

 The  Ordinance  regarding  bonus  is
 being  misinterpreted  by  the  offivers  tc
 the  detriment  of  the  workers.  I  had
 to  appeal  to  the  hon,  Prime  Minister
 to  get  a  wrong  partially  redressed  in
 the  matter  of  the  workers  of  the  Flin
 dustan  Insecticides  Ltd.  1  suspect
 some  of  the  officers  have  a  diabolical
 motive  to  create  disaffection  among
 the  workers  and  to  bring  down  the
 tempv  of  production.

 In  the  Titanium  Products  at  Tri-
 yandrum,  owned  and  run  by  the  State
 Government,  a  set  of  workers  and  con-
 tractor  registered  and  Rave  been
 working  for  the  past  15  years,  have
 been  supplanted,  substituted,  by  a
 new  set  of  workers  and  a  new  con-
 tractor.  When  the  workers  protested.
 they  were  arrested  on  the  allegation
 that  they  were  threatening  the  integri-
 ty  and  solidarity  of  the  Indian  Union.
 What  a  heinous  attempt  to  cover  up

 eget
 action  by  the  officers?

 *  I  earnestly  request  the  hon,  Prime
 Minister  to  direct  the  States  to  set  up
 high-power  committees  to  take  note  of
 Yhe  criticisms  made  and  carry.  out  the
 ‘suggestions  made.  The.  implementa-
 ¢ton  committees  in-  he  apex  bodies
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 should  meet  regularly  and  thrash  out
 all  problems  arising  out  of  the  imple-
 mentation  of  the  twenty-point  pro-
 gramm€&  including  migcarriage  of
 justice  in  the  administrative  and  police
 departments,  Central  Intelligence should  also  be  alerted  to  nip  in  the
 bud  atrocities  by  the  administrators.

 SHRI  ANANTRAO  PATIL
 (Khed):  Mr,  Chairman,  I  rise  to
 support  the  Motion  of  Thanks  on  the
 President's  Address.  A  few  minutes
 back  our  External  Affairs  Minister
 very  ably  and  thoroughly  explained
 not  only  the  foreign  policy  of  the
 country  but  also  our  economic,  poli-
 tical  and  interna]  policies.  The  re-
 sults  of  the  Proclamation  of  Emer-
 gency  which  we  have  been  explerien-
 cing  are  very  encouraging.  Undoub-
 tedly  discipline  has  been  maintained
 and  production  in  the  flelds  of  agri-
 culture  and  industry  is  going  up  and
 up  slowly.

 The  most  important  part  of  the
 Emergency  from  the  point  of  view
 of  the  people  is  the  twenty-point
 economic  programme  put  forward  by
 the  Prime  Minister.  If  we  want  to
 make  it  successful  and  very  benefi-
 cial  to  the  people,  we  should  not
 depend  only  on  the  Government  ma-
 chinery  Of Dureaucracy,  but  party
 members  as  well  as  members  of  all
 other  parties  who  claim  that  they
 are  doing  work  for  the  welfare  of  the
 common  man,  all  of  us,  should  work
 for  the  implementation  of  this  pro-
 gramme.  If  we  do  justice  to  this,  if
 we  put  our  efforts  for  the  implemen-
 tation  of  this  programme,  from  what
 T  have  seen  actually  experiencing
 during  the  last  three  or  four  months
 of  the  change  in  the  rural  area,  the
 change  in  the  aspirations  and  expec-
 tations  of  the  common  people  in  the
 rural  area,  including  people  who  are
 agricultural  labourers,  people  with-
 out  Jand  and  also  workers in  facto-
 rigs,  the  results  will  be  really  benefi-
 cial  to,  the  people.  They  think  that
 this  Emergency.  and  the  economic
 ‘programme  have  come  as  a

 gift
 to  this

 country  in  time.
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 Now  many  of  our  friends  from  the
 opposition  have  criticised  the  Procla-
 mation  and  continuance  of  the  Emer-
 gency.  That  was  purely  from  the
 political  angle.  I  leave  aside  the  po-
 litical  angle  of  the  criticism.  I
 shoulg  like  to  lay  stress  on  national
 discipline,  national  character  and
 national  prosperity.  If  we  look  from
 this  point  of  view  Emergency  and
 the  20  point  economic  programme
 have  proved  very  successful.  All
 those  who  are  people’s  representa-
 tives,  whether  in  Parliament  or  State
 assembly  or  zila  parishad,  should  take
 the  lead  in  the  implementation  of
 the  economic  programme  and  we
 should  not  depend  entirely  on  the
 Government  machinery  such  as  the
 collector  or  the  commissioner  or
 other  officers  of  the  Government.  If
 we  join  our  efforts  with  them  and
 if  we  co-operate  with  them,  there  will
 be  a  great  change  and  a  useful  change
 in  the  rural  area  ag  well  as  in  indus-
 trial  centres.

 Bondeg  labour  system  has  been  in
 this  country  for  centuries  Do  you
 know  how  those  people  felt  when
 they  came  to  know  that  they  had  been
 freeq  fiom  that  system?  In  my  part
 of  the  country,  to  which  you  Mr
 Charman  also  Belong,  we  are  taking
 up  the  house  building  programme
 for  the  poor  who  have  0  houses
 We  not  only  give  money  and  house
 site;  We  actually  build  houses  for
 them  and  give  them  accommodation.
 The  Government  is  serious  and  sin-
 cere  in  piving  something  to  the  have-
 nots  Some  opposition  parties  were
 charging  that  we  are  interesteq  in
 some  vested  interests.  They  should
 ‘mow  that  we  are  attentive  to  the
 needs  of  the  have-nots  The  twenty-
 point  economic  programme  is  meant
 for  that  purpose.  I  do  not  want  to
 quote  the  20  points;  everybody  knows
 them.  If  the  Emergency  is  continued,
 We  must  take  full  advantage  of  it
 ang  try  to  contribute  in  implement-
 ing  the  twenty-point  programme.  I
 do  not  want  to  take  any  more  the
 time  «of  the  House.  I  support  the

 (M)

 motion  and  I  thank  you  for  giving  me
 this  opportunity.

 SHRI  P,  G.  MAVALANKAR  (Ah-
 medabad):  Mr.  Chairman,  I  am  glad
 in  a  way  that  I  am  able  to  speak  after
 the  intervention  of  the  Minister  of
 External  Affairs,  Shri  Y  B.  Chavan,
 because  I  could  say  that  it  was  the
 first  speech  during  the  last  three  days
 from  the  Congress  benches  that  I
 heard  which  gave  me  some  idea  that
 reasoned  speeches  can  still  be  made
 from  the  Government  benches.  Skul-
 ful  parliamentaman  that  he  js,  he
 tried  to  defend  naturally  the  entire
 gamut  of  national  and  international
 Policies  during  the  Emergency  for
 the  last  six  months.  He  used  what
 he  himself  called  a  very  expressive
 Hind:  word,  man  man:  |meaning,  doing
 what  pleases  one’s  mind]  and  said
 that  man  man.  was  being  done  by
 some,  not  all,  of  the  opposition  par-
 ties  I  am  prepared  to  agree  that
 some  people  from  the  opposition  side,
 even  before  the  Emergency,  in  fact
 during  the  last  28  years  of  our  free-
 dom,  not  only  from  the  opposition
 but  even  from  the  ruling  party,  from
 the  political  partie,  in  general,  had
 been  doing  a  lot  of  man  mani,  I
 should  respectively  ask  him:  if  man
 mani  is  not  to  be  done  by  the  oppo-
 sition,  is  man  mani  to  be  done  by  the
 Government?  Unfortunately  he  is
 not  here  now  to  reply  to  my  point

 MR  CHAIRMAN.  What  he  said
 was  that  what  the  Government  was
 doing  was  jan  mant,

 SHRI  P.  G.  MAVALANKAR:  इ
 may  be  jan  mani  1  am  coming  to
 that.  I  am  only  saying  that  if  man
 mani  is  wrong  it  is  wrong  for  every-
 body.  It  cannot  be  wrong  for  one
 set  of  people  and  right  for  another
 set  of  people  And,  secondly  you,  Sir,
 interrupteq  Me  and  interpreted  from
 the  Chair  that  it  wag  jan  mani  and
 so,  I  ask  if  it  js  there,  if  what  Gov-
 ernment  are  doing  is  jan  mani,  why
 close  down  fhe  free  channelling  of
 opinion  ds  exptessed  in  various  news-
 papers  and  in  the  platforms?  if
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 really  डंस्‍छेफाट  at  large  in  this  country
 of  onra  have  such  a  massive  support
 fer  Emergency  and  if  you  are  really
 eaying  tit  all  is  good,  why  जाते"  you
 do  it  before?  Then,  again,  why  are
 you  weeking  that  even  a  small  little
 opposition  point  of  view  which  may
 appear  in  the  newspapers,  not  oh  the
 Radio'  because  it  is  a  Government  or-
 gamisation  amd  not  a  public  corpora-
 tion,  must  meed  be  expressed?  Why
 don’t  you  allow  people  to  say  ‘hat
 the  Emergency  is  not  right?  Why
 don’t  you  allow  thig  if  a  jJarge  num-
 be:  of  people  are  with  you?  ह  is
 ail  very  well  to  talk  about  people's
 massive  and  enthusiastic  support  1

 iam  congratulating  Shri  Yeshwantrao
 Chavan  for  the  skilful  reply  he  pre-
 sented  on  behalf  of  the  Government
 But  is  it  an  honest  truthful  rep-
 ly?

 Now  coming  to  my  own  points,  I
 would  like  to  begin  by  saying  that  the
 Presidential  Address  over  a  period  of
 many  ‘years  had  already  bef¢ome  an
 annual  ritual  But  this  year  it  has
 been  both  more  and  less  than  an
 annual  ritual  It,  significance  Les  m
 not  so  much  for  what  at  says  but  ra-
 ther,  for  much  that  it  skilfully  leaves
 out!

 Sir  we  all  have  a  great  respect  for
 the  office  of  the  President  of  the  Re-
 public  of  India  I  would  hke  to  say,
 however,  that  the  Presidential  Ad-
 dress—specially  because  it  1s  writ-
 ten  by  the  Governinent  and  approv-
 ed  of  by  tne Cabinet  and  then  thereby
 read  out  by  the  President—I  am
 bound  to  say  so—is  factually  incomp
 Jete,  and  it  reveals  little  and  hides
 much,  .As  far  as  Sikkim  represen-
 tative  js  concerned,  I  also  jam  in

 wighing  him  well  and  also  wish  Sik-
 kim  well  ws  part  ef  the  Indian  Unwn
 हम  may  also  say  that  the  Premdent  has
 fightly  -expressed  grief  over  the  tra-
 ‘welly  Yuet  took  place  in  Chas,  Nala
 Mines,  उ  would  like  to  pay  my:bum-
 ‘dle  cordstanoce  to  the  bereaved  fami-
 Hes,  I  hope  that  we  all  as  Members
 of  Parliament  would  contribute  as

 much  अह  we  can  to  the  relief  fund.

 Sir,  an  impertanmt  powmt  a  -would
 like  to  mention  in  the  beginning  is
 that  in  the  last  Emergency  session
 our  mghts  were  curtailed,  not  only! of the  Members  of  the  Opposition  parties
 but  alsa  of  the  Ruling  party,  and  the
 rights  of  the  Independents  and  mndeed
 of  all  the  Members  of  the  House  were
 curtaled  Now,  durmng  thts  session,
 the  hon,  Speaker,  after  his‘election  in
 a  TV  interview  in  Delhi  has  said
 “This  ig  an  absolutely  normal  session
 and  I  look  forward  to  a  more  orderly
 and  business  like  session,”  that  is
 meaning  that  ४  particular  session
 we  are  श  Sir,  if  the  idea  of  a  nor-
 mal  session  13  that  some  of  the  Mem.
 bers  of  Parliament  on  both  sides  of
 the  House  are  to  be  kept  in  jail,  if
 rules  are  to  be  observeg  strictly  in
 letter,  and  rigidly  and  no  dissenting
 voice  1s  allowed  to  be  expressed  legi-
 timately  if  this  Ig  meant  by  an  order-
 ly  session—ang  I  see  particularly
 that  Firliaments  session  has  become
 an  orderly  session  this  week'—then  I
 want  to  know  singly  this  do  we  want
 an  order  which  js  an  imposed  one  or
 an  order  which  is  created  and  prac-
 tised  by  us  all  with  understanding,  to-
 ltrance  and  self-discipline?  You
 yourseéll  told  the  country  about
 Acharya  Vinobayis  ‘Anushashan"
 which  really  should  bind  not  only
 the  people  of  the  opposition  parties,
 Independents  and  the  citizens  but

 also  the  Government  and  the  Mem-
 berr  of  the  Ruling  Congress  party.
 Therefor®,  Sir,  it  1s  no  use  saying
 that  this  is  a  normal  session,  because
 what  wag  abnormal  in  the  last  ses-
 sion  has  now  been  sought  te  be  le-
 galiseq  and  w  this  being  institution-
 aliged  Part  of  the  emergency  regula-
 trons  have  already  been  institutional-
 ised  The  press  has  been  muzzled
 The  proceedings  of  Parliament  have
 not  been  permitted to  be  sent  out  to
 the  people  at  large  My  esteemed
 friend,  Shri  Indreiit  Gupta,  hes  ‘very
 rightly  asked:  “how  cas;  you  permit
 the  censor  to  sit  Were  in  Parliament?”
 Sir,  we  an  decide  here  what  must
 eo  to  the  people  and  not  go  to  the
 people.  But  how  can  भ  censor,  मे
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 nominee  tf  the  executive,  sit  in  the
 independent  Parliament  and  gay,

 ‘print  this  and  don’t  print  that;  have
 this  point  and  do  not  have  that
 point’,  and  so  on?  Therefore,  this

 3४  not  a  normal  gession  but  a  conti-
 nuation  of  the  Emergency  session
 with  the  freedoms  of  members  of
 Parliament  curtailed.  I  need  not  re-
 peat  what  J  said  in  the  last  session
 Moreover,  I  have  moved  21  amend-
 ments  to  the  Motion  of  Thanks  on
 the  President's  Address,  and  I  do  not
 want  to  repeat  what  is  contained  in
 them.

 The  President’s  Address  makes  no
 reference  to  elections  which  are  now
 constitutionally  due  in  February  or
 March  this  year  at  the  latest.  Can
 a  party  outside  Parliament,  although
 अ  may  be  the  party  in  power,  give  a
 call  to  Parliament  inside  to  extend
 the  life  of  this  Parliament  by  one
 year?  If  you  say  this  is  done  consti-
 tutionally,  my  reply  is,  constitution
 can  be  used  in  a  mala  fide  way  or
 in  a  bona  fide  way.  The  declaration
 and  subsequent  use  of  the  emergency
 during  the  last  six  months  and  more
 has  been  done  in  a  mala  fide  way,  We

 oppose  the  emergency  and  so  we
 chose  to  remain  absent  at  the  time
 of  the  President's  Address.  It  was
 one  wav  of  showing  our  opposition
 effectively.  There  is  an  atmosphere
 of  unreality,  a  climate  of  artificiality
 everywhere.  Where  is  ihe  free  de-
 bate.  where  is  the  reasoned  argument?
 And.  where  is  the  voice  of  dissent
 being  expressed  through  the  radio,  the
 newspapers  and  other  mass  media?  I
 only  smell  and  s¢e  a  sense  of  confor-
 mism  and  complacency  everywhere
 and  it  is  growing  everyday!  The  press
 ig  muzrled.  Freedom  of  the  press  is
 ttified.  Free  and  fair  reporting  bas
 been  banished,  Sir,  a  Free  Press  is
 not  only  the  “Fourth  Fetate”  in  a  de-
 mocracy,  it  is  indeed  an  extension  of
 al  free:Parliament.  If  the  preax  is  not
 free  to  ह...  to,  portray,  to:  reflect,  on.
 What de के  being  said.  kere  and  what  15  be-
 ing  done  in  this  House,  what  is  the  use
 then  of  having  this  august  House?

 (M)
 Why  should  we  come  and  sit  here
 anc  speak?  After  all,  the  entire  coun-
 try  is  our  constituency.  The  people
 outside  must  know  what  we  ssy  here,
 how  we  behave  here,  what  we  de-
 mand  here,  how  we  represent  the
 peoples’  anger  and  aspirations  here.
 But  all  that  is  stopped.  During  the
 last  session,  there  was  no  reporting
 in  the  press.  Now,  in  this  sesision,.
 there  is  reporting,  but  it  is  partial,
 biased  and  partisan  which  is  more
 mischievous  and  dangerous.  1  have
 already  referred  to  the  presence  of
 the  censor  in  Parliament  building.  I
 hope  the  new  Speaker  will  be  more
 strict  and  independent.  I  said  when.
 he  was  elected,  the  Speaker  must  re-
 mrair.  independent.  Once  a  Speaker,
 always  a  Speaker—that  is  #  well-
 known  maxim  But  if  the  Speaker
 were  to  become  a  minister,  as  in  the
 ease  of  Dr.  Dhillon,  what  happens  to
 the  independence  of  the  Speaker?  He
 will  look  forward  to  the  executive
 government  for  the  spoils  of  political
 office.  The  Speaker  becoming  a  Cen-
 tra}  Minister  has  never  happened  in
 our  country  in  the  last  25  years,

 As  I  said,  our  colleagues  on  both
 sides  of  the  House  are  behind  the
 bars.  If  they  are  really  culprits  and
 if  you  have  evidence  to  prove  it,  why
 not  try  them  in  a  court  of  law?  Un-
 til  then  you  should  at  195  ensure
 that  the  conditions  in  the  prisons
 which  are  appalling  are  improved.
 The  torture  and  the  inhuman  treat-
 ment  to  political  prisoners  must  stop.
 The  Draconian  law  of  MISA  is  being
 used  in  an  absolutely  arbitrary  man-
 ner;  it  is  a  veritable  example  of
 complete  manmani  conduct  by  the
 Government.

 As  regards  constitutional  Reforms,
 I  am  all  for  changes  in  the  Constitu-
 tion  if  they  are  for  the  geod,  But,
 can  we  honestly  say  that  the  Consti-
 tution  has  come  in  the  way  of,  the
 implementation  of  the
 policies  dufing  thége  last  25  years
 except  perhaps  in  regard  to  property?
 But  that  artiche  regarding  sorperty
 rights  has  been  amended  three  or
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 four  times.  Indeed  it  is  the  lack  of
 political  will  which  is  responsible  for
 slackness  in  proper  implementation
 rather  than  the  Constitution,

 My  point  is  that  the  Constitution
 must  not  be  impossible,  but  difficult
 tp  change,  and  even  when  it  is  chang-

 ved  it  must  be  for  the  better,  to  im-
 prove  upon  it,  to  make  the  Constitu-
 tion  more  democratic.  The  rule  of
 law,  judicial  processes  and  _  their
 independence  and  the  right  of  dissent
 are  the  pilJars  of  democracy  and  they
 must  always  remain  in  that.  In
 this  connection,  I  would  like  to  quote
 what  Pandit  Jawaharlal  Nehru  said
 about  the  judiciary:

 “We  must  respect  the  judiciary,
 the  Supreme  Court  ard  the  other
 High  Courts  in  the  land.  As  wise
 people,  their  duty  is  to  see  that  in
 a  moment  of  passion,  in  a  moment
 of  excitement  even  the  represents-
 tivesof  the  people  do  not  go  wrong;
 they  might.  In-  the  detached  atmos-
 phere  of  the  courts,  they  should
 see  to  it  that  nothing  is  done  that
 may  be  against  the  Constitution. ..
 it  is  important  that  judges  should
 be  people  of  the  highest  intagrity,
 if  necessary  people  who  can  stand
 up  against  the  executive  Govern-
 ment  and  whoever  may  come  in
 their  way.”

 This  is  what  Panditii  said.  There-
 fore,  I  am  saying,  den't  erode  and
 corrode  the  process  of  rule  of  law.
 In  fact,  I  ask  my  Congress  friends.
 what  do  you  want?  By  changing  the
 Constitution,  do  you  want  to  envisage
 and  ensure  an  irremovable  executive
 and  an  irresponsible  executive?  Is
 this  the  aim?  And,  further,  can  the

 Constitution  bind  only  the  govern.
 ed  and  not  the  Government?  A

 -Constitutional  Government  is  afterall
 a  limited  Government  and  if  it  is  a
 limited  Government,  then  the  Consti-
 tution  must,  limit:  the  powers  of  the
 Government,  Well,  Sir,  I  shall  leave
 the  question  of  Constitutional

 changes at  that’  Polat

 17.00  lars,
 Most  of  the  speechss  made  by  .my

 friends  from  the  Congres;  benches
 have  referred  to  Gujarat.  If  I  had
 enough  time  I  would  bave  gone  in
 detail.  My  esteemed  friends  Kumari
 Maniben  ४.  Patel  and  Shri  H  M,  Patel
 have  already  stated  the.  facts  well.
 But  I  tell  you  that  in  Gujarat  the
 direct  elections  for  the  Panchayats
 were  held  for  the  first  time,  while  there
 are  many  States  in  this  great  Republic
 of  ours  where  Panchayat  elections—
 direct  or  indirect—have  not  been  held
 at  all  for  the  last  five,  seven,  nine  or
 ten  years  Gujarat  at  least  must  get
 the  credit  for  holding  these  elections,
 and  for  the  first  time,  the  direct  elec-
 tions.  In  this  direct  election  670
 seats  for  District  Panchayats  and  3942
 seats  for  Taluka  Panchayats  were
 being  contested.  And  when  that  was
 done,  what  was  the  result?  More-
 over,  the  Congress  friends  are  talking
 about  incidents  of  violence.  But  the
 Gujarat  Government  rightly  said  that
 in  June,  1975  when  elections  to  tne
 Gujarat  Vidhan  Sabha  were  being
 hefd,  at  that  time  there  were  87  cases
 of  violence.  At  that  time,  there  was
 presidential  rule  in  the  State  and  no
 Government  was  there.  As  against  this,
 there  were  27  cases  only  this  time.
 My  friend,  Shr™Ram  Sahai  Pandey--
 I  do  not  see  him  here—referred  to  the
 two  murders  which  tovk  place.  He
 asked  what  about  the  two  Congress-
 men  who  were  murdered?  I  shall
 reply  to  my  friend,  Shri  Ram  Sahai
 Pandey  and  others.  The  Gujarat
 Government  have  already  ordered  a
 judicial  inquiry  under  the  Commission
 of  Inquiry  Act.  Therefore,  if  the
 Judicial  Inquiry  says  that  so  and-so
 is  wrong,  then  it  will  come  to  light.
 But  until  then  how  can  you  say  that
 there  wag  all  wrong  and  violence?  I
 see  that  Government  and  Congress  MPs
 are  trying  to  build’  up  a  case  against
 the  Gujarat  Government  in  order  to
 see  that  this  Government is  out  and
 Presidential  rule  is,  clamped  down,
 It  is  not  good  and  honourable  for  the
 Government  of  India  to  da  like  this.
 Their  allegations  are  politically  moti-
 vated,  and  they  want.  to.  see  thet  the
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 Gujarat  Government  which  is  legally
 established  by  the  consent  of  the
 people,  janmani  in  Gujarat,  is  out,  If
 in  future  the  janmani  says  let  them  go
 and  let  the  Congress  come,  we  will
 accept  it.  But  the  point  is:  let  the
 people  say  it,  You  also  cannot  do  it
 through  defections;  you  cannot  do  it
 through  false  and  fabricated  propa-
 ganda,  That  is  my  point,

 After  all,  Sir,  why  do  we  have  a
 concern  ‘for  democracy?  ‘You,  Mr.
 Chairman,  are  coming  from  an  area
 from  which  I  do  not  come.  But  it  so
 happens  that  you  and  I  know  and
 Speak  the  same  language,  Marathi.

 The  great  saint,  Tukkaram  said

 गनिव्काये  घर  बसाने  रोज  टी  ia
 “The  house  of  the  critic  should

 be  in  the  neighbourhood  The
 eminent  British  political  scientist.
 the  late  Professor  Harold  Lass
 said:

 “A  Government  always  learn:
 more  from  the  criticism  of  ifs  op
 ponents  than  from  the  eulogy  of  it»
 supporters.”
 Tam  not  in  the  hatut  of  making  per

 sonal]  attack  or,  individual  criticisms
 I  have  never  in  the  past  referred  to
 “Maruthi"  in  my  speeches.  Bui  let
 me  teil]  you  that  1  feel  both  आन
 sed  and  distresseq  when  I  see  Con-
 gfressmen  in  high  posts  and  at  lower
 ranks  remark  wildly  competing  in
 flattery  of  the  Prime  Minister  and  her
 20-Point  Economic  Programme  No
 less  a  person  than  the  Chief  Minister
 of  Maharashtra  says  that  this  20-Point
 Economie  Programme  is  the  Bhagvac
 Gita”  of  modern  times’  Sir  there  1s
 a  limit  to  flattery.  An  academician
 and  a  former  colleague  of  mine  in
 Ahmedabad  says  that  the  20-Point
 Programme  is  the  ‘Magna  Carta’  of
 India!  Sir,  have  these  gentlemen  read
 the  “Bhagvad  Gita”  or  the  “Magna
 Carta"?

 Democracy  essentially  means  a  dia-
 logue,  which  ig  taking  plare  right  now.
 Why  don’t  you  allow  this  dialogue  to
 take  place  “outside?  Mr.  Chairman.
 Sir,  democracy  esdentially  means.  3
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 dialogue  between  the  rulers  and  the
 tuled.  10  is  a  dialogue  between  the
 majority  and  the  minority,  It  as  a
 dialogue  between  those  who  agree  and
 those  who  don’t  agree.  Majority  rule is  just  a  means,  Democracy  is  not 8  synonim  for  majority  rule,  A  tacit or  explicit  consent  of  a  minority  15
 necessary.  Therefore,  I  would  like to  say  that  by  Silencing  different  opt. nions  and  opposite  views  and  by  silen-.
 cing  dissent,  you  don’t  necessarily  des_ troy  them.  You  don't  really  ‘elimi- nate  them.  They  go  underground, When  opposition  is  muzzled,  you  get a  distorted  picture.  The  best  course would  be  10  let  opinions  fight  with ५995  If  opmions  clash,  the  jan mani  will  decide,  which  is  right  and which  is  wrong,  I  entirely  agree  that the  Opposition  must  behave.  Not  only the  Opposition,  but  प  must  also  nehave; all  of  us  must  behave.  But  if  all  must behave,  should  government  misbehave? Should  a  government  mishehave---not
 only  this  government,  but  any  govern. men!  —the  governments  today  in  Gufa- rat  or  Tamil  Nadu  as  well?  If  Oppo- sition  parties  Misbehave,  should  gov-
 ernment  also  misbehave?  Should  not
 Government  also  learn  some  Jegsnns?
 Should  they  not  pay  head  to  the
 warnings  of  the  time?  I  am  conclud-
 ing,  Sir.

 MR.  CHAIRMAN:  You  were  con-
 cluding  two  minutes  back.

 SHRI  P  G  MAVALANKAR:  Gov-
 ernment  also  have  duties.  and  they
 should  observe  anusashan,  Anusashan is  the  need  of  the  hour.  Why  do  I
 say  this?  After  all,  I  do  not  belong
 to  any  party.  I  have  never  belonged
 to  any  party:  during  the  last  28  years
 of  our  Freedom,  I  have  belonged  to
 no  party,  no  group  and  no  bloc.  I
 have  remained  as  a  non-party-man,  in
 this  vast  republic  of  ours,  like  the
 average  Indians.  Thev  vote  for  a
 party,  but  they  don't  belong  to  any
 party.  ह  ask’  Whv  have  this,  sup
 pression  of  dissent?  Why.  should  you
 suppress  opposite,  differing  points  of
 view,  and  suppress  them  under  such
 dictatorial  powers?  Why  not  have  a
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 dialogue  which  goes  on  continuouslv
 amd  freely?  Let  the  minority  be
 there,  try  to  persuade  the  minority,
 attract  it  towards  the  majority,  so  that
 the  minority  also  may  have  the  right
 to  persuade  the  majority  and  reduce
 it  to  a  minority  throygh  the  Janmant,
 through  the  people  of  India.

 The  need  of  the  hour  is  not  confron-
 tation.  The  need  of  the  hour  18  a
 careful,  considered  re-concilation,  re-
 conciliation  in  the  national  interest.
 and  onahipna)  re-concilation  and
 national  endeavour  for  attacking  the
 colossal  problems  of  poverty  and  un-

 der-development.  Sir,  my  voice  may
 sound  feeble,  I  am  a  lone  individuai
 I  do  not  want  to  speak  in  arrogance
 I  am  speaking  ण  all  humlty.  Tagore
 had  said  “Ekla  Chalo  re”.  If  you
 and  I  have  to  go  aS  ‘Ekla  Chalo  re’,
 even  within  the  Congress  party,  you
 may  go  ‘Ekla’.  1  spite  of  the  majo-
 rity,  why  not?--We  should  be
 teady  to  ge  along  the  right  path
 alone,  for  it  1s  posmble  that  the
 majority  may  not  have  the  whole
 truth;  and  the  minority  may
 have  gome  valuable  portion  truth
 Therefore,  I  appeal  to  the  Prime  Minis
 ter  and  to  the  Government—if  my  ap-
 peal  has  some  substance  and  value—
 that  in  the  interests  of  the  nation,  we
 should  look  at  national  problems
 nationally  and  tackle  them  democia-
 tically;  and  let  her.  therefore,  end  the
 emergency,  external  and  internal  and
 restore  normalcy  in  the  right  sense
 because,  how  long  will  we  tolerate
 this  kind  of  untruth  and  fabrication”
 We  must  hear  the  people's  voice  and
 the  people’s  voice  as  reflected  here,
 and  we  all  must  constantly  hear  the
 Voice  of  the  Almighty  which  1s  guid-
 ing  us  all  in  our  lives  आते  on  this
 Earth!

 MR.  CHAIRMAN  Mr

 Pandey.  +.
 ओ  बीनी शर  पाश  (हजारीबाग)

 तसमा रति  की,  राक्यूरति  ी  ने-चिनाना  खात

 के  जो  मजदूर  कस  गये  हैं,  उनके  अति  ज

 सेना  वक्त  की  है.

 Damodar

 MR.  CHAIRMAN:  Before  Mf,  ‘Da-
 moder  Pandey  coritinues,  1  have  to
 say  that  I  have  a  list  of  nearly  30
 more  Members  from  the  Congress
 party,  and  about  5  from  the  Opposi-
 tion  parties.  If  you  want  me  to
 accommodate  the  maximim  number
 of  the  remaining  hon.  Members,  would
 you  agree  if  I  give  five  minutes?
 Would  you  restrict  to  that,  because
 after  all,  there  are  going  to  be  repeti-
 tions,

 SHRI  D  P  JADEJA  (Jamnagar):
 Very  few  Members  from  the  Con-
 gress  Party  have  (been  given  an
 opportunity.

 MR.  CHAIRMAN:  Your  name  15
 not  there  in  the  list  at  all,

 आओ  दामोदर  भाँडे  सभापति  महोदय,
 राष्ट्रपति जी  ने  अपने  अभिभावक  ऐ  चसनाला
 खान  मे  फरसे  372  मजदूरी  के  प्रति  बंदना
 ने  शब्द  'वक्त  किये  है।  उन  मजदूरों  के
 परिवारों  ही  ओर  मे  और  सभी  कोयला
 खदान  मजदूरी  की  ओर  मे,  उन  के अति निशि
 की  हैसियत  से,  मैं  राष्ट्रपति  जी  का  हृदय
 से  धन्यवाद  करता  ह।

 यह  बडा  द  प्रसंग  है  कि  देश  म  इस
 कह  की  भावनाये  उम  अवसर  पर  जगती  है,
 जब  बहुत  अधिक  हानि  हो  जाती  है।  यह  कहने
 में  कोई  अतिशयोक्ति  नही  होगी  कि  इस  समय
 जो  372  मजदूर  ऐसे  है.  उन  के  अलावा  करीब
 300  मजबूरों -की  जानें  पिछने  साल,  1975

 मे,  कोयला  खदानों  मे  गई  हं  1  कोर्ड इम  करह
 की  जड़ी  अडी  दर्षटताये  नहीं  हुई  रैंकिन

 बहुत  सी  दुर्घटनायें  हुई,  जिन 4  300  मज़दूर
 मारे  गरे।  इस  से  अरट  होता  है  कि  कॉंयजा
 खदानों  के मज टूर  कसी  खतरनाक  परिस्थितियों

 मे  काम  करने है,  किम  तरह  से  बे  देश-को

 लेवा  करते  हैं,  किम  तरह  से  जो-कुछ थे  पाने
 है,  उस  का  अदला  खर  से  बराने  हैं।

 अवंकिस्मती  यह  नह  पक  उन  की  आ

 कूबोंवं  , 'सैनी  है,  उ  का  बदला ,  हर  भ
 विचित्र  ग

 से  केते  कै+
 द

 हं  | ज  की
 सबसे, से  बई,  दुर्घटना  1965 में  दोहरी  कोयला
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 अदिन  ्  111  थी,  जिस  में  268  भादमी  मारे
 ब  थे।  आप  की  यह  सुन  कर  ताज्जुब  होगा
 कि उन  268  मजदूरों  के  परिवारों को  राज
 तक  एक  पैसा  भी  कम्पेन्सेशन  नहीं  मिला  है।
 हमें  पूर्ण  विश्वास है  कि  आज  के  जमाने  मे

 यह  सम्भव  नहीं  है  कि  जब  कोलियरी  सरकार
 के  अधीन  बल  रही  है,  तो  कन्सेशन  न  म्ह
 आजन  कम्पेस्सेशम  देना  इस  लिए  सम्भव  हो
 सका है  कि  कोयला  खदानों  का  राष्ट्रीयकरण

 कर  दिया  गया  है,  और  जिन  का  राष्ट्रीकरण
 नही  किया  गया  है.  वे  भी  सरकारी  तत्वाधान

 में  चल  रही  हू ।  खूकिन प्राइवेट सेक्टर  के
 जमाने  में  जो  एक्सीडेंट  हुआ,  अगर  दस  साल
 तक  उम  का  कप्पेन्सेशन नहीं  मिलता  है,
 तो  उन  मजदूर  परिवारों  की  क्या  दुर्दशा
 होती  है,  उस  की  कल्पना  की  जा  सकती  है।

 अगर  आज  कोई  हवाई  जहाज  की  दुर्घटना
 मे  मुरता  है,  तो  उस  के  लिए  एक  लाख  रुपया
 कम्पेन्सेशन  के  रूप  मे  मिलता  है।  अगर  कोई

 सैकड  क्लास  का  टिकट  ले  कर  ट्रेन  मे  यात्रा
 करे,  और  दुर्भाव वश  दुघंटनामभ्रप्त  हो  जाये
 तो  कम  मे  कम  पचास  हजार  रुपये  का  कम्पे-
 सेशन  मिलता  है।  लेकिन  कोयला  खदानों

 के  मजदूरों  की  क्या  हालत  है
 *

 बे  लोग  देश
 को  रोशनी  देने  के  लिए  धरती  के  अधेरे  मे
 कोयला  काटते  है,  मगर  कोई  दुर्घटना  होने
 पर उन  को  केवल  दस  हजार  रुपये  कम्पेन्सेशन
 मिलेगा।  अगर  कानून  पर  सख्ती के  साथ

 अमल  किया  जाये,  तो  जो  लोग  आज  चसनाला
 म  फंसे  है  उन  को  एक  पेसा  भी  काम्पैंसेशन
 नहीं  मिलेगा,  क्योंकि  जब  कम्पेन्सेशन  एक्ट
 1936 में  बना  था,  उन  समय  यह  कल्पना भी

 नहीं  की  जा  सकती  थी  कि  पांच  सो  रुपये  से
 अधिक  तनाव  ह  पाने  वाला  मजदूर  भी  हो  सकता
 है.  और  पाच  सी  रुपये  से  अधिक  तन्ख्वाह  पाने
 वले  मजदूरों  के  लिए  किसी  कम्पेन्सेशन  को
 उबर  नही  की  गई  थी।  इस  स्थिति  में
 आज  सन  लोगों  को  कोई  कम्पेन्सेशन  नहीं
 मिलेगा,  केवल  सरकार  और  जनता  की

 सहानुभूति  मिलेगी।  हम  इस  सहानुभुति  के

 कद,  कृतज्ञ  हैं,  लेकिन  देश  को  इम  आत  का

 (M)

 भी  ध्यान  रखता  चाहिए  कि  अब  मजदूर
 रोशनी  देते  हैं;  कले-कौरैखगों  कौर  रेन

 गाड़ियां  बचाने  के  सिए  कोयला  देते  हैं, तो
 उनके  निभ  देश  का  कोई  कर्तव्य  है।  इस
 लिए  मेरा  सुझाव  है  कि  कि  1996  को
 कम्पेन्सेंशन एक्ट  जिस् कुल  आउट-बेसिस हो

 चुका  है,  इग  लिए  उस  को  तुरन्त  अदल  देना
 चाहिए।  इस  मे  कोई  भी  डील  की  बात  नहों
 होनी  चाहियें.  |  जब  रेन  मे  सफर  करन  में
 पचास  हजार  मिल  सकता  है  तो  देश  की  सवा
 मे  जो  मजदूर  लगे  है  उनको  दस  हजार
 काम्पैंसेशन  मिले  यह  कल्पना  की  बान  नही
 हो  सकती i  इस  मे  किस  तरह  से  परिवर्तन

 हो  उसके  बारे  में  आप  स्वय  सोच  सकते  है
 और  देग  वे  जो  चने  उ  प्रतिनिधि  हैं  वे

 इसके  बारे  मे  विचार  करे।

 इसरा  पहलू  है  बढ़त  सोच  समय  के
 बाद  1952  का  जो  माइक  एक्ट  था,  1972

 मे  उस  मे  सोन  करके  एक  नया  बिल  लाखों

 गया,  उनके  काम  करने  के  तरीको  में  सुपर
 बे  लिए  ताकि,  उनकी  सुरक्षा के  नियमो  में
 कुछ  सुधार हौ  इसके  लिए  एक  ज्वायंट  कमेटी
 बनो  थो  7  इसका  प्रतिवेदन  भी  1973  मैं
 आ  गया।  आज  दो  साल  से  वह  मामला
 कोल्ड  स्टोरेज  मे  पडा  हुमा  है।  मालय
 जी  43  है।  वह  खदान  मंत्री  रह  बके  है।
 जानते  है  कहा  पडा  हुआ  है।  आप  भी  जानने  है,
 कहा  और  के  पडा  हआ  है?  सब  क्या  होने
 के  बावजूद  भी  सुरक्षा  के  नियमो  मे  परिवर्तन
 करने के  लिए  जो  कानून  बनाया  जाता है
 वह  भी  अगरहम  पास  नहीं  करेगे  तो  सिर्फ इस
 तरह  की  स्टेशन  से  हमारा  कल्याण  होने

 वाला  नहीं  है।  हम  चाहने  है  कि  यह  ओ
 कोल्ड  स्टोरेज  मे  प्रतिवेदन  पडा  हुआ  है  उसको

 जल्दी  लाया  जाए  और  पास  करवाया  जाए  |

 माइंस  एमेडमेट  बिल  उनका  नाम  है।
 आज  जब  हम  कोयला  उत्पादन  की  बात

 करते  हूँ  नो  यह  बात  हम  को  अपने  मन  में
 सोच  मेनी  चाहिये  कि  हम  और  अधिक  खतरा

 मोल  लेते  हैं।  इसलिये  कि  जितना  भी  सरफेस
 पर  कोयला  था  और  आसानी  से  निकलने
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 आला  कोयला  था,  बडे  बडे  पूजी गति  और
 अंग्रेज  उसे  निकाल  कर  चले  गए।  हम  को

 और  अधिक  धरना  के  नीचे  जाना  पडेंगी।
 उस  मे  रिस्क  इनवाह्व्ड  है।  उस  हालत  मे
 जो  कुछ  भी  आप  करे  उसके  अन्दर  खतरा
 निहित  है।  ऊपर  से  पानी  भरा  हुआ  है,  सिर्फ
 इतना  ही  नही  बहुत  सी  सरफेस  मे  आग  वर्ग
 हुई  है,  आग  के  नीचे  भी  हम  को  कोयल
 काटना  पडेगा  धरती  के  बहुत  नीचे  जाना
 पडेगा  अननोन  खतरे  जिस  को  कहतेहैं है
 धरती  के  नीचे  उठाने  पडेगे  धरती के  नीच

 पता  नही  है  किस  तरह  के  खतरे  वहा  मौजू
 है,  उनकी  कल्पना  आप  नहीं  कर  सकते  है।
 लेकिन  देश  को  कोयला  चाहिये  तो  काम  तो
 करना  ही  पडेगा।  इसलिए  मेरा  सुझाव  #

 कि  जहा  तक  हो  सबे  ओल्ड  वकील  कर  सब
 होना  चाहिये।  जितनी  भी  इस  प्रकार  क

 खाने  है  जो  पानी  से  भरी  हुई  है  या  ज'

 स्टोरी  किए  गए  ह  उन  का  सब  वा  सर्वे  किया
 आना  चाहिए।  बहुत  से  पुराने  मालिकों  ने
 क्या  किया  है  कि  ऊपर  से  बालू  भर  दिया  है
 नीचे  उस  के  कितना  खानी  है  इसका  का  पता
 नहीं  लगेगा।  मजदूर  नीचे  काम  करने  जायेगा,
 ऊपर  से  छत  दस  जायेगी।  इस  तरह की  जो
 हालत  है  कोयला  खदानों  मे  उमरा  पूरा  सर्वे
 होना  चाहिए  सर्वे  के  बाद  हम  चाहे  जितने
 डीप  जाये  उस  की  परवाह  नहीं।  लेकिन  इस

 की  गार डी  होनी  चाहिए  कि  सरफेस  हैंस
 जो  है  उन  से  उस  की  सुरक्षा  हो  सके  इस  की

 व्यवस्था  होनी  चाहिए  1  इस  के  लिए  यह  मेरा
 सुभाव  है  कि  जितनी भी  ओल्ड  वकील है
 उन  का  सर्वे  किया  जाय  और  सबे वे
 बाद  एक  मेरा  सुभाव  है  कि  जब  जब  भी  बडी
 दुर्घटना  हुई,  मेजर  डिजास्टमं  हुए  तो  कोर्ट
 आफ  इन्क्वायरी अभी  कौर  हर  कोर्ट  आफ
 एन्कवायरी ने  कुछ  सुझाव  दिए  सुरक्षा वे
 नियमो  का  पालन  करने  के  लिए  सुभाव  दिए
 लेकिन  उन  को  आज  तक  स  हे  जिम  किसी  भी
 कारण  से  हो,  पैसा  खर्च  करने  की  वजह  मे
 होयाजोपषीकारण  हो,  उन  सुझावों  को
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 आज  तक  लागू  नहीं  किया  गया,  मेरा  सुझाव
 हैकि  उन  सुझावों को  जल्दी  से  जल्दी

 लागू  किया  जाये।
 देश  मे  तीन  सेफ डी  कान्फरेमेंज  हुईं

 कोयला  सदा  y  के  लिए  |  उन  में  बहुतसे जो सै  जो
 सुझाव  हए  उन  की  वान  मै  नही  करता  लेकिन
 जो  यूनानी  सुझाव  थे  जिन  में  मर कौरी
 अधिकारी  ओर  मालिक  सब  काएक  मत  था

 कि  इन  को  मान  लेना  चाहिए  वे  सुआव  भी
 आज  जन  जहा  क  तहा  पडे  हए  है।  उन  पर
 अमल  नही  हुआ।  इसलिए  मेरा  सुझाव  है
 कि  जा  सम्पत्ति  से  सुरक्षा  नियमों  और

 सुरक्ष  के  उपाया  के  सम्बन्ध  मे  सूर्य
 दिए  गण  है  उन  का  पालन  करने  की  तुरत
 व्यवस्था  होनी  चाहए  ओर  उनका  पालन

 होना  चाहिए।

 उनके  साथ  ही  साथ  मै  चाहता  ह्  कि
 हम  जिम  खतरनाक  स्थिति  मे  काम  करत  है
 उसके  बार  मे  जितनी  भो  आपकी  दया-दुष्टि

 हो  बह  बनी  गहे  लेनी  यर  जो  माइन्स  अटेन्ड
 मनट  विल  पडा  हुआ  है  उनको  आप  जल्दी  से

 जल्दी  लाकर  पास  वारे--यह  मरा  सुआव  है।
 SHRI  G  VISWANATHAN  (Wandi-

 wash)  Mr  Chairman.  I  would  hke
 to  quote  two  or  three  sentences  from
 the  President's  Address

 “Groups  and  elements  of  widely
 differing  persuasions  joined  to-
 gether  to  paralyse  the  country’s
 economic  and  political  life  They
 clutched  at  every  opportunity  to
 create  confusion  in  the  minds  of
 the  people  and  to  foment  chaos  and
 disorder  Their  activities  seriously
 threatened  internal  security”
 The  President  has  pointed  out  the

 danger  before  the  country,  and  it  15
 our  duty  to  locate  and  identify  such
 forces  which  are  working  against  na-
 tional  sovereignty  and  integrity  I
 do  not  have  much  time  So,  let  me
 take  up  immediately  the  two  speeches
 made  at  a  recent  Conference  in  Coim-
 batore  which  was  held  by  the  ruling
 Party  in  the  State  of  Tamil  Nadu.
 This  speech,  which  was  delivered  by
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 Mr.  Asaithambi,  one  of  the  leading
 lights  of  the  DMK  and  Chairman  of
 the  Tamil  Nadu  Tourism  Corporation,
 was  delivered  in  the  presence  of  the
 Chief  Minister  and  other  Ministers:

 ‘We  must  announce  our  war
 plans  here  and  now.  I  have  soine
 suggestions  to  make.  We  must  con-
 vene  the  session  of  the  Tamil  Nadu
 Assembly  early  next  month  and
 pass  a  resolution  declating  Tamil
 Nadu  an  independent  State.  Mr.
 Karunanidhi,  should  announce  the
 programme  of  elections  immediate-
 ly,  He  should  hold  the  elections
 and  not  the  Centre  or  the  Election
 Commission.  For  convenience,  let
 him  hold  elections  to  Delhi  Parlia-
 ment  also,  but  this  should  be  with-
 out  prejudice  to  Tamil  Nadu  de-
 claring  it;  independence.”
 Again,  he  says:

 “We  should  remember  _  that
 Banglades,  became  independent
 only  because  its  q@emand  of  auto-
 nomy  was  not  conceded  and  was
 sought  to  be  suppressed.  We  should
 tell  Delhi  that  what  was  good  for
 Bangladesh  could  not  be  bad  for
 the  people  of  Tamil  Nadu.”

 This  was  the  speech  of  Mr.  Asai-
 thambi.  There  was  another  speech,
 and  the  speaker  happened  to  be  a
 Member  of  this  House  and  he
 threatened  civil  war  in  this  country.

 These  are  the  speeches  that  are  al-
 lowed  in  a  State  by  the  State  Govern-
 ment.  When  we  ask,  when  we  de-
 mand,  that  this  Government  should
 not  continue  after  the  expiry  of  its
 term,  there  is  a  pertinent  question
 put  to  us,  especially  from  this  side:
 ‘When  we  have  extended  the  term
 of  the  Kerala  Assembly  for  six
 months,  will  it  not  be  discriminatory
 to  refuse  it  to  the  Tamil  Nadu  Minis-
 try?"  But,  if  there  15  any  State  Gov-
 ernment  which  allows  such  nefarious
 activities,  anti-national  activities,  that
 State  Government  deserves  to  be  dis-
 missed,  whether  it  is  Tami}  Nadu  or
 Kashmir  or  Madhya  Pradesh  or  any
 other  State.  This  is  my  amewer....

 (ऊ)
 SHRI  R.  R.  ULAGANAMBI  (Vel-

 lore):  On  a  point  of  order.  We  pro-
 test  against  this.  He  is  mis-quoting.

 SHRI  G.  VISWANATHAN:  This  is
 a  tape-recorded  speech  and  I  am
 quoting  from  that  (interruptions),

 MR.  CHAIRMAN;  He  is  taking  the
 responsibility  and  is  quoting  it.

 SHRI  THA  KIRUTTINAN  (Siva-
 Banja):  We  strongly  protest  against
 this  He  is  mis-quoting.

 MR  CHAIRMAN:  You  can  say  this
 when  your  turn  comes.

 SHRI  R  क  ULAGANAMBI!  How
 can  he  claim  that  this  is  Govern-
 ment’s  statement?

 SHRI  G.  VISWANATHAN:  I  did
 not  say  that  1  was  a  Government
 statement.

 MR.  CHAIRMAN:  He  hag  not  said
 that  it  is  a  government  statement.  He
 is  quoting  and  taking  responsibility
 for  that.  You  can  contradict  him
 when  your  turn  comes  and  say  _  18
 what  he  hag  said  is  not  true,  if  you
 have  some  other  documentary  evi-
 dence.  There  is  no  point  of  order.

 SHRI  ७.  VISWANATHAN:  Madras
 has  now  become  a  centre  of  anti-
 national  activities.  I  would  like  to
 draw  your  attention  to  some  of  the
 recent  activities  of  foreign  agents  in
 Madras.  I  have  got  two  names?  If
 the  Chair  allows,  I  can  give  the  namea
 also  Two  agents  of  a  foreign  spy
 network  are  camping  at  Madras  and
 they  are  meeting  some  of  the  leading
 lights  of  the  DMK.  They  are  being.
 entertained  in  a  luxurious  hotel....

 SHRI  C.  T.  DHANDAPANI  (Dha-
 rapuram):  Let  him  give  the  names.
 (Interruptions)

 SHRI  R.  P.  ULAGANAMBI:  Why-
 are  you  afraid  of  disclosing  the
 names?  (  Interruptions)

 MR.  CHAIRMAN:  It  is  for  him  to
 disclose  it  or  not.  Please  do  not  dis-
 turb  him.

 SHRI  ७.  VISWANATHAN:  Not
 only  that,  the  Home  Minister  must  be
 aware  of  it,  otherwise  I  will  give  the
 names  to  him.  One  Mr.  Murasoli  Adi-
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 yar  who  ine  close  associate  of  the
 Chief  Minister  ang  q  keen  supporter
 of!  fhe  défiand'  fér  an  independent
 Tamil  Nadu  was  financially  helped  10
 hold  a  conference  on  indepetident

 ‘Tamil  Nadu,

 SHRI  है.  £#.  ULAGANAMBI:  It  is
 absolutely  wrong.

 SHRI  THA  KIRUTTINAN:  What  is
 this?  He  ig  making  all  sorts  of  non-
 sense.  How  are  you  allowing  him?

 MR.  CHAIRMAN.  Please  do  not  get
 up  every  time.  Please  resume  your
 seat  when  I  am  on  my  legs  Let  one
 person  stand  and  he  will  ask  my  per-
 mission  and  I  will  allow  him  I  will
 hear  him  if  he  has  any  point  of  order
 but  please  do  not  carry  on  a  dialogue
 and  please  do  not  interrupt  and  start
 a  running  commentary.

 Mr.  Dhandapani,  are  you  on  a  point
 of  order?  If  so,  under  what  rule?

 SHHRI  C.  T  DHANDAPANI-  Mr
 Murasoh  Adiyar  convened  a  meeting
 in  Madrag  and  as  soon  88  that  news
 came  to  the  notice  of  the  Chief  Min-
 ister,  Mr.  Murasoli  Adiyar  and  others
 have  been  arrested  and  put  in  jail

 MR.  CHAIRMAN:  There  is  ro
 point  of  order.  Please  do  not  get  up
 and  reply.  You  may  reply  when  your
 turn  comes.  Please  have  patience,
 make  a  note  of  the  points  he  is  mak-
 ing  and  then  you  reply.

 SHRI  R.  P.  ULAGANAMBI:  He  ‘is
 making  all  sorts  of  irrelevant  *hings.

 SHRI  G.  VISWANATHAN:  The  slo-
 g@n  of  Mr.  Adiyar  is  that  Mr.  Karuna-
 nidhi,  the  Chief  Minister  should  be-
 come  the  Prime  Minister  of  Tamil
 Nadu.  Why  we  demand  that  the  pre-

 ‘sent  government  should  not  be  allow-
 ed  to  continue  after  the  expiry  of  its
 term  is....

 SHRI  R.  P.  ULAGANAMBI:  Mr.
 Adiyar  was  arrested  and  the  cate  is
 sub  judice,

 MR.  CHAIRMAN:  Please  sit  down.
 I  cannot  tolerate  your  getting  up
 every’  fime  anti  disturbing  phim

 थी  ४
 SHRI 8.  P,  ULAGAN.  i;  He  was

 suspended  from  the  Party  and  the
 case’  fy*pending  in  the  edirt.

 MR.  CHAIRMAN:  He  is  not  referr-
 ing  to  thet.  He  is  referring  to  what
 he  said.

 SHRI  S.  A.  SHAMIM  (Srinagar):
 They  are  liable  to  be  charged  enter-
 tainment  tax.

 SHRI  G.  VISWANATHAN:  The
 Karunanidhi  Government  in  Tamil
 Nadu  hag  lost  the  confidence  of  the
 people.  It  has  been  amply  proved  by
 the  recent  bye-elections.  Not  only
 that,  in  1971  that  government  came
 to  power  with  the  support  of  the  Con-
 gress  Party  and  the  CPI.  Both  the
 Parties  have  now  withdrawn  their
 support.  Not  only  that,  the  rank  and
 file  have  jomed  Anna  DMK,  if  they
 say  that  they  really  have  the  confi-
 dence  of  the  people,  let  them  hold
 elections  to  the  municipalities;  and
 panchayats  which  are  being  postpon-
 ed  year  after  year.

 Sir,  when  we  talk  of  corruption,
 people  from  other  States  outsidé  Tamil
 Nadu  say,  ‘What  is  corruption?  It  is
 here  and  there.’  But  they  do  not
 know  to  what  extent  corruption  is
 rampant  in  Tami  Nadu.  In  Tamil
 Nadu,  not  only  corruption  is  justified
 but  new  theories  are  propounded  to
 justify  corruption  and  corruption  is
 being  legalised  and  Jlegitimised  I
 would  quote  only  one  classic  example,
 This  is  a  petition  which  we  presented
 to  the  President  of  India,  This  is  a
 company—Sakti  Pipes  Ltd.—whic},  is
 there  for  the  last  more  than  one  de-
 cade.  Their  paid-up  capital  is  only
 Rs.  2  crores.  Its  total  liabilities  now
 exceed  Rs.  10.75  crores,  The  annual’
 loss  is  Rs,  40  lakhs.  The  present
 working  capacity  is  19  per  cent.  Tan-
 gible  net  worth  of  the  company  13
 negative  and  is  on  the  minus  side  to
 the  tune  of  nearly  Rs.  1.88  crores,  The
 most  objectionable  fetiture  of  the  Bill
 which  hag  been  ‘passed  by  the.  Tamil
 Nadu  legislature  is  the  provisioh  made
 in  its  Chapter  mt  for  payment  of  an
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 amount  of  nearly  Rs.  2  crores  to  the
 owner  of  this  company,  obviously  as
 compensation  for  the  take-over.  In
 our  view,  this  company  is  not  worth
 any  payment,  leave  alone  such  a  high
 amount  as  compensation.  In  our  ciew,
 payment  of  amount  sought  to  he
 made  is  a  colourable  exercise  of  the
 power,  under  the  Constitution  taking
 advantage  of  the  word  “amount”  to
 pay  a  heavy  price  for  an  almost  dead
 and  worthless  company  from  the  tax-
 payers’  money,  whereas  the  constitu-
 tional  stipulation  regarding  payment
 of  amcunt  aimg  at  minima]  payment
 for  the  undertaking  which  i;  sought
 to  be  nationalised.

 The  net  working  capital  of  the  com-
 pany  is  minug  Rs.  3.46,  crores.  This
 negative  position  is  extraordinary
 and  needs  q  thorough  probe  by  the
 CB.I.  regarding  how  far  the  borrow-
 ings  of  this  cOmpany  from  credit
 institutions  and  the  Government  have
 been  utilised.  We  suspect  that  there
 has  been  a  systematic  siphoning  off
 of  the  funds  illegally  and  with  a  view
 to  cheating  the  institutional  creditors
 including  the  Government  of  Tamil-
 nadu.

 We  respectfully  submit  that  the
 company’s  financial  position  is  so  bad
 that  it  is  beyond  redemption.  Its  liqui_
 dity  is  extremely  adverse  and  its  cre-
 ditworthinesg  is  zero.  Over  and
 above  that,  the  arrears  of  dividends
 on  preference  shares  and  depreciation
 overdue  would  further  depress  the
 value  of  the  assets.  The  real  value
 of  the  fixed  assets  and  current  assets
 can  be  realised  only  on  a  distress  sale
 basis,  For  this  company  the  payment
 of  Rs.  two  crares  85  compensation
 and,  more  shockingly,  a  firm  commit-
 ment  in  the  Bill  under  Miscellaneous
 Chapter  for  a  payment  of  more  and
 further  sums  to  the  owner  if  advised
 80  by  the  Commissioner  of  Compensa-
 tion  is  most  obnoxious,  wholly  unten-
 able,  opposed  to  equity  and  fairplay
 to  the  tax-payers,  is  reflective  of
 squandermania  and  worse  stil]  a  poli-
 tical  design  at  the  time  of  elections
 to  siphon  off  funds  from  the  public

 1846  LS—8

 (M)
 exchequer  in  the  name  of  paying
 compensation  to  the  owner  to  finance
 and  further  the  political  aims  of  the
 ruling  party  with  the  help  of  Thiru
 अ.  Mohalingam,  who  is  an  ardent
 supporter  of  the  ruling  party.

 SHRI  अ.  K.  P.  SALVE  (Betul):
 What  do  they  manufacture?

 SHRI  G.  VISWANATHAN:  Pipes.

 Sir,  र  copy  of  this  petition  was  also
 presented  to  the  Home  Minister  Shri
 Om  Mehta  when  he  wag  present  in
 Madras.  In  the  same  evening  a  news
 item  wag  published  in  a  daily  paper
 ‘Makkal  Kural’.  <All  copies  of  the
 paper  were  geized  and  yet  Mr.  Karu-
 nanidhi  is  a  democrat.  He  opposes
 Emergency  in  the  name  of  democracy
 but  al  the  same  {ime  utilises  the  emer-
 gency  powers  to  suppress  the  opposi-
 tion,  false  caseg  on  hundreds  and
 thousands  of  people  are  foisted,  ar-
 rests  are  made,  seizures  of  newspapers
 are  made.  Not  only  that,  Mr.  Samar
 Mukherjee  referred  to  the  censor  in
 Tamilnsdu.  I  would  like  to  say  that
 censorship  is  there  only  for  the  oppo-
 sition,  The  Chief  Minister  never  be-
 lieves  in  censor  gs  he  can  print  papers
 and  pamphlets  and  _  circulate  them
 because,  after  all,  it  is  the  State  Gov-
 ernment  which  hag  to  take  action!
 Here  ह  q  pamphlet  published  by  the
 State  Government  without  going  to
 censor  and  there  is  not  even  the  name
 of  the  press  mentioned  on  it.

 MR  CHAIRMAN:  The  more  you
 oppose,  the  more  you  expose,  Mr,
 Kiruttinan.  Therefore,  please  keep
 quiet.

 SHRI  THA  KIRUTTINAN:  We  are
 not  afraid.

 SHRI  G.  VISWANATHAN:  Not  only
 the  Government,  but  particularly  the
 Chief  Minister  also  is  creating  all
 sorts  of  hatred  religious,  linguistic
 etc.—among  the  people.  He  defines
 people  who  can  live  in  the  State  and
 who  cannot  live  in  the  State,  people
 who  can  rule  the  State  and  who  can-
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 {Shri  G.  Viswanathan]
 not  rule  the  State.  He  wants  to  subs-
 titute  himself  in  the  place  of  the
 Indian  Constitution.  Yet  Mr.  Karuna-
 nidhi  is  a  democrat.

 Civil  servants  are  completely  frus-
 trated  because  honest  officials  are
 being  punished  and  corrupt  officials
 are  getting  promotions.  Not  only  that,
 ministerial  interference  is  not  only
 there  in  the  Administration  which  is
 pardonable  in  a  democracy,  but  it  has
 reached  judiciary.  From  Magistrate
 and  Munsif  court  ‘upto  High  Court,
 judges  are  pressurised  and  threatened
 to  write  judgments  according  to  the
 wishes  of  Ministers.  In  spite  of  it
 there  are  honest  and  straightforward
 judges  and  magistrates  to  whom  we
 should  pay  our  compliments.  Under
 tremendous  pressures  they  are  work-
 ing.  In  the  name  of  the  people  of
 Tamilnadu  whose  rights  are  suppress-
 ed  and  whose  wealth  is  robbed,  whcse
 fair  name  is  tarnished,  ang  whose
 future  has  been  made  bleak,  द  de-
 mand  a  firm  ang.  decisive  action  in
 the  national  interest  by  this  Govern-
 ment  and  the  Government  in  Tamil-
 nadu  should  not  be  allowed  to  conti-
 nue  even  for  a  single  day  after  the
 expiry  of  its  term  of  office,

 SHRI  ह  GOPAL  (Karur):  I  am
 thankful  for  the  opportunity  now
 given  to  me  to  participate  in  this  dis-
 cussion  and  support  the  Motion  of
 Thanks  moved  by  my  hon.  friend.
 There  are  no  two  opinions  about  what
 the  hon  President  hag  said  about  dis-
 cipline,  Discipline  is  something  which
 we  have  got  to  enforce  For  a  long
 time  7  used  to  wonder,  even  before
 I  came  to  Parliament,  why  discipline
 is  not  being  enforced  at  all.  It  is  to
 our  credit  that  we  have  not  only  con-
 tained  inflation  and  inflationary
 trends  in  the  economy  but  that  we
 have  brought  the  prices  down.  We
 have  launched  this  20-point  pro-
 grammc  and  the  emergency  hag  help-
 ed  ug  a  lot  in  regard  to  implementa-
 tion  of  this  20-point  programme.
 Qur  public  sector  units  have  done  ex-

 tremely  well.  I  would  like  to  take
 thig  opportunity  for  congratulating
 the  workers  also  and  they  have  cer-
 tainly  done  their  duties.  To  say  that
 they  are  being  forced  to  do  vork  is
 something  which  I  do  not  believe.
 That  is  not  correct.  We  are  happy  to
 say  that  a  thorough  overhauling  is
 being  done  in  respect  of  public  dis-
 tribution  system.  Yesterday  the  hon.
 Minister,  in  reply  to  a  question,  said
 about  the  manufacturers  of  certain
 essential  commodities  being  asked  to
 allot  20  per  cent  of  their  production
 to  or  public  distribution  system.
 There  is  no  point  in  having  a  system
 which  cannot  work,  Our  distribution
 pipeline  should  be  kept  full.  The
 manufacturers  vf  all  essentia]  com-
 modities  should  be  asked  to  supply
 the  full  requirements  of  the  public
 distribution  system.  Then  only  they
 can  go  to  the  private  sector.

 Sir,  we  are  glad  that  the  exports  of
 many  of  our  commodities  have  gone
 up.  With  regard  to  handloom,  handi~-
 crafts,  marine  products  ete  we  are
 doing  very  wel]  and  we  are  boosting
 up  our  exports.  I  am  happy  to  say
 that  industrial  controls  which  have
 been  hampering  production  are  being
 removed.  In  this  way  we  can  achieve
 a  lot.

 Coming  to  the  political  situation  in
 Tamilnadu,  my  friend  Mr.  Viswa-
 nathan  made  certain  points.  I  am
 very  sorry  to  say  that  there  appears
 to  be  no  effect  of  emergency  at  all
 there,  simply  because  the  State  Gov-
 ernment  doeg  not  like  to  see  that  the
 credit  of  emergency  goes  to  Shrimati
 Indira  Gandhi.  So,  deliberately  even
 MISA  is  being  made  a  mockery.

 SHRI  R.  P.  ULAGANAMBI:  They
 have  not  arresteq  anybody  under
 MISA.

 SHRI  K.  GOPAL:  Let  me  have  my
 say  please;  I  do  not  have  much  time.
 They  have  not  arrested  many  of  the
 blackmarketeers,  anti-national  ele-
 ments  etc.  under  the  MISA.  But  they
 arrested  hon.  Mr.  Viswanathan,  though
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 he  was  not  detained  under  MISA:
 but  he  was  arrested  and  he  was  let  an
 bail.  This  thing  happened.  There  is
 one  Trade  Union  leader  in  Madras
 City.  The  only  fault  committed  by
 him  was  that  he  was  against  the  rul-
 ing  party  in  Tamilnadu.  And,  as  a
 political  vendetta  they  arresteq  him.
 He  nct  only  supported  the  20-point
 programme  but  he  has  given  a  call  to
 the  workerg  that  they  should  prove
 this  by  their  action  in  increasing  pro-
 duction  He  took  the  lead  about  this
 increasing  production  in  the  units
 where  he  was  the  President.

 SHRI  VAYALAR  RAVI  (Chirayin-
 kil):  What  is  his  name?

 SHRI  K.  GOPAL.
 Mr.  Kuchelar,

 His  lame  is

 SHRI  N.  K.  P.  SALVE:  Is  he  stil!
 in  detention?

 SHRI  K  GOPAL:  He  has  been  re-
 leased.  As  perhaps  they  did  not  have
 valid  grounds  to  tell  the  Centre  so
 they  released  him.  Recently  many
 conferences  have  been  held  by  my
 DMK  friends  in  many  districts.  In
 Tirunelveli  district  conference  in  the
 Presidential  speech  the  gentleman
 who  presided  over  the  mecting  said
 that  in  the  matter  of  population  Tamil
 Nadu  will  be  sixteenth  among  the
 countries  of  the  United  Nations.  Then
 recently  they  passed  a_  resolution
 opposing  emergency.  Then  now  in  the
 State  conference  they  say  that  elec-
 tions  should  be  held  along  with  parlia-
 mentary  elections  because  they  had
 the  feeling  that  the  life  of  Parliament
 might  be  extended.  So,  they  want  the
 life  of  Assembly  to  be  extended.  They
 Oppose  the  emergency  on  the  one
 hand  and  on  the  other  they  want  to
 enjoy  the  fruits  ang  benefits  of  emer-
 gency.  Morality  demands  that  they
 should  quit.  In  any  case  it  is  all  in
 the  game.  Even  recently  there  was  a
 conference  of  Congress  party  (O)
 which  favoured  merger  with  my  party
 in  Tiruchi.  Effortg  were  made  to  see
 that  this  Conference  was  not  held  and
 a  Minister  had  camped  there  and  tried
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 his  best  to  see  that  the  Conference
 was  a  flop.  I  can  understand  their
 using  the  politica]  platform.  It  is  all
 in  the  game.  But  how  can  they  use
 the  Government  machinery.  Even  at
 public  meetings  after  10  O'clock  we
 are  asked  to  shut  our  mouth  and  go
 home.  They  go  to  the  extent  of
 calling  and  threatening  people  who  are
 in  favour  of  merger  of  Congress  (0)
 with  our  party.  They  have  threatened
 them.  They  have  managed  to  see  that
 our  meetings  do  not  take  place  peace-
 fully  This  is  the  way  they  are  be-
 having.  It  is  not  proper  on  their
 part.  In  any  case  they  know  after
 March  they  may  not  be  there.  I  do
 not  know  their  apprehensions  and
 fears.  But  this  is  not  the  way  Why
 I  am  saying  this  is  because  a  political
 party  has  got  every  right  to  exist  at
 least  in  the  proper  manner  it  deserves
 but  when  their  activities  are  sup-
 pressed  it  is  highly  objectionable.

 SHRIMATI  ROZA  DESHPANDE
 (Bombay  Central);  Sir,  I  rise  to  place
 few  important  points  and  I  would  not
 take  much  time  I  fully  agree  with
 the  views  and  opinions  expressed  by
 my  colleagues  Shri  Indrajit  Gupta  and
 Smt.  Parvathi  Krishnan.  So,  I  do  not
 wish  to  cover  them  again

 Sir,  this  emergency  was  brought
 about  to  check  sabotage  on  the  part  of
 the  fascist  forces  and  fascist  and  reac-
 tionary  forces  against  our  democracy
 any  many  conferences  were  held
 throughout  India  against  the  fascis+
 tendencies  in  this  country  and  a  de-~
 mand  was  made  to  ban  organisations
 like  Jan  Sangh  and  Anang  Marg.  I
 fail  to  understand  that  there  is  an  or-
 ganisation  in  the  State  of  Maharashtra
 which  is  called  Shiv  Sena.  This  is  a
 very  well  known  fascist  organisation
 and  the  leaders  of  this  organisation
 have  frankly  and  publicly  professed
 the  ideology  of  fascism.  In  fact,  we
 know  by  experience  that  theirs  has
 been  a  murder-gang  and  theirs  has
 been  a  gang  which  has  always  been
 supporting  the  monopolists  and  the
 saboteurs  in  this  country.  In  spite  of
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 [Shrimatj  Roza  Deshpande]
 all  this,  in  spite  of  the  demands  made
 by  the  Congress  leaders  also  publicly
 that  this  organisation  should  be  banned
 it  has  not  been  banned.  Why?  Not
 only  that.  This  organisation  owns  a
 building  in  Bombay  in  a  very  impor-
 tant  square  near  the  main.  road
 through  which  big  dignitaries  pass  and
 big  processions  pass.  How  is  it  that
 they  own  a  building  near  the  Shivaji
 Park?  Ido  not  know  why  the  Go-
 vernment  is  ignorant  of  this.  Why  are
 they  shutting  their  eyes  and  why  does
 not  the  Government  at  the  Centre  ask
 the  Government  of  Maharashtra  to
 take  note  of  this  and  ban  this  organi-
 sation?  I  would  like  the  Government
 benches  to  take  note  of  this.

 Secondly,  there  is  one  point  which  1
 would  like  to  mention,  with  your  per-
 mission.  The  President  has  mentioned
 the  fact  that  during  the  Emergency,
 the  working  class  of  this  country  has
 come  up  and  is  helping  in  the  produc-
 tion  effort  and  that  it  jis  supporting  thu
 Emergency  and  the  fight  against  the
 reactionary  forces  Sir,  we  expect  that
 the  public  sector  would  also  contribute
 to  this  and  we  know  that  the  workers
 in  the  public  sector  are  helping  in  this
 effort.  Since  the  hon.  Minister  of
 Petroleum  is  here,  I  would  like  to
 draw  his  attention  to  the  problem  in
 the  Hindustan  Antibiotics,  which  has
 been  lingering  on  for  a  Jong  time.  It
 was  agreed  in  the  last  Session  that  the
 Manager  of  this  company  would  be
 removed  as  the  production  there  is
 going  down  rapidly.  During  the  last
 Session,  a  few  workers  of  this  com-
 pany  presented  a  memorandum  to  the
 Prime  Minister  here,  on  the  situation
 in  Hindustan  Antibiotics  But,  these
 workers  were  charge-sheeted  by  this
 very  same  General  Manager  and  an
 enquiry  is  going  on.  Why?  Because
 they  came  and  exposed  the  activities
 of  this  Genera]  Manager,  the  involve-
 ment  of  the  vested  interests,  why  the

 production  is  going  down  and  why  the
 company  is  incurring  losses,  In  spite
 af  the  asiurance  given  by  the  then
 Minister,  Mr.  Ganesh,  nothing  has  been

 done.  If  the  Government  wants  to
 Protect  an  individual  and  sacrifice  the
 public  sector  unit,  I  would  not  bay ‘God  save  you’,  but  I  would  say ‘People  will  rise  and  the  workers  of
 this  company  will  also  rise  and  fight such  actions  on  the  ‘part  of  the
 Government.’  I  would  ask  the  Minis-
 ter  to  take  note  of  this.

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  (Guridih).  Mr.  Chairman,
 Sir,  I  thank  you  very  much  for  giving
 me  this  opportunity  to  take  part  in  the
 discussion  on  the  motion  of  thanks  to
 the  President  for  his  Address  By  x
 happy  coincidence,  Sir,  this  month,  on
 the  19th  of  January,  we  will  be  cele-
 brating  the  Indira  Decade.  on  that  day,
 our  Prime  Minister  completes  ten
 vears  in  office,

 Sir,  we  ure  now  passing  a  great
 divide  by  means  of  the  Emergency  anq
 the  twenty-point  programme.  This
 programme  is  really  trying  to  inject
 some  socialistic  content  in  the  political
 frame-work  of  our  democracy,  Noted
 political  commentaters  and  writers  had
 doubts  on  this  point,  I  would  mention
 Harold  Laski  here.  He  had  doubts
 whether  peaceful  transition  from  capi-
 talism  to  socialism  is  at  all  possible,
 voiced  in  his  books,  crisis  and  the
 constitution,  Democracy  in  crisis,  the
 State  in  Theory  and  Practice,  Where
 do  We  go  from  here?,  The  major
 landmarks  of  his  thinking  being  that
 whenever  we  go  ahead  for  political
 transformation,  for  socialist  transfor-
 mation  of  a  political  democracy—be-
 cause  it  is  implicit  in  the  logic  of  poli-
 tical  democracy  itself,—the  vested  कान
 terests  will  join  forces  They  will
 say  ‘Let  us  hang  together  or  we  will
 be  hanged  separately.  The  Right  and
 the  extreme  Left,  the  Communist
 Party  of  the  ‘Marxist  variety’,  the
 Jan  Sangh  plus  foreign  agencies  or
 their  supporters,  the  Anand  Margi,
 Jamaat-e-Islami  and  the  Shiv  Sena
 with  their  fascist  tendencies  wil]  corne
 together  to  a  queer  the  pitch,  to  pre-
 vent  this  transition  which  is  so  vital
 in  the  present  unfolding  of  Indian  de-
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 mocracy  and  polity  that  is  taking  place
 before  our  very  eyes.

 Why  Emergency  was  necessary  can
 be  summed  up  in  three  incidents,  Why
 did  the  Whitlam  Government  in  Aus-
 tralia  fall?  Why  was  it  dismissed?
 Well,  they  are  trying  to  have  a  world
 cartel  for  raw  materials  including  iron
 ore,  of  which  our  respected  Mr.
 Malaviya  himself  is  personally  aware,
 in  which  developed  countries  have  very
 great  stake  and  interest.  All  the
 media  went  on  harangujing.  The  press.
 the  TV  and  the  radio,  all  privately
 owned,  There,  saw  to  it,  and  Whitlam
 did  not  come  back,  although  he  had  a
 fine  record.  What  happened  in  Bangla-
 desh?  I  do  not  want  to  labour  the
 point.  In  the  context  of  North  Sea
 oil,  what  is  now  taking  is  place  in
 Great  Britain  itself,  with  a  demand  fur
 secession,  a  demand  for  a  separate
 Scottish  National  Assembly.  When
 our  Minister  of  Petroleum  is  bringing
 out  one  rabbit  after  another  like  a
 magician  out  of  his  hat,  Bombay  High,
 then  Kutch,  then  Saurashtra,  when
 with  Diego  Garcia  and  with  then
 satellites  they  have  mapped  the  णा
 resources,  its  flows  past  Madras,
 Vizag,  then  up  in  the  Bay  of  Bengal,
 then  it  is  trouble,  internationul
 trouble.  After  all,  six  international
 giants  own  more  money,  more  resour-
 ces  and  more  powers  than  any  other
 Government  excepting  the  USA,
 USSR  and  Japan.  Trouble  was  im-
 plicit  in  the  situation.

 So  we  underline  the  emergency,  At
 long  last,  our  friends  opposite  should
 understand  where  do  we  go  from  here.
 Do  we  split  up,  do  we  destabilise,  do
 we  fragment,  India  and  Indian  polity
 which  we  have  earned?  We  have  a
 five  thousand  year  old  civilisation.
 With  our  heritage,  we  have  supported
 civilisations  in  so  many  countries,  and
 God  willing,  We  will  do  so  again  and
 again  and  again.  The  voice  of
 Mahatma  Gandhi,  the  policy  of  Pandit
 Jawaharlal  Nehru,  is  a  guarantee  that
 India  cannot  exist  for  herself,  for  her,
 standard  of  life  alone,  but  she  will
 spread  her  deepest  thinkings  and

 (M)
 spiritual  values  all  over  the
 Provided  we  can  set  our  house  in
 order.  This  is  precisely  what  our
 Prime  Minister  has  been  doing  with
 consummate  skill,  determination  and
 fortitude  against  raucous  voices,
 against  character  assassination,  and
 smear  campaign  by  opposition.

 world,

 Yet,  we  are  calleq  upon  to  uphold
 the  prestige  of  Parliament  by  them.
 Did  we  uphold  the  prestige  of  parlia-
 ment  when  an  old  parliamentarian
 wanted  to  du  satyagraha  on  the  floor

 -Of  Parliament  itself?  Wag  it  serving
 any  ‘revolutionary  movement’  when

 on  18th  March,  the  day  of  Paris  com-
 mune,  the  students  of  Patna  went  out
 --they  are  our  boys  and  I  have  to
 hang  down  my  head  in  shame  at
 what  they  did—and  helped  themselves
 liberally  with  all  the  bottles  of  whis-
 ky  that  were  lying  there  in  Ambar
 Hotel;  it  was  finished  in  a  matter  of
 minutes.  They  were  on  a  ‘revolu-
 tionary’  course.  This  ig  the  unfortu-
 nate  part,  We  gave  our  best  years  of
 life  in  student  movement.  Some  of
 us  were  considered  to  be  good  stu-
 dents.  Who  were  the  leaders  of  those
 students?  One  of  the  student  leaders
 came  to  me  and  told  me:  we  _  have
 everything,  arms  and  ammunition,  to
 heat  the  Government.  I  told  him:  do
 not  use  the  sword;  those  who  kill  by
 the  sword  will  be  killed  by  the  sword;
 do  not  go  that  way.  And  I  asked  him:
 what  are  you?  I  am  an  honours  ‘Bra-
 duate  in  physics,  he  replied.  Did  you
 dg  your  home  work  properly  and  if
 so,  kindly  draw  me  what  is  called
 an  exponential  graph,  e  =  o.  He  could
 not  de  it.  This  is  what  is  happening
 to  developed  countries  who  are  going
 on  spiralling  up  their  economy  on
 ascending  courses  whereag  ours  is  a
 sinecure  going  up  and  down.

 MR,  CHAIRMAN:  Please  conclude
 now;  we  are  not  going  to  extend  the
 time.

 SHRI  C.  T.  DHANDAPANI:  What
 about  my  time  then?

 MR.  CHAIRMAN:  The  Speaker
 will  decide  tomorrow.
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 SHRI  C  T  DHANDAPANI  It  is
 very  unfair,

 MR  CHAIRMAN  उ  cannot  extend
 the  time,  and  at  6  O'clock  some  paper
 has  to  be  laid  on  the  Table  (In-
 terruptions)

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  If  tomorrow  there  is  a
 chance  I  should  be  given  time

 MR  CHAIRMAN  That  will  have
 to  be  decided  by  the  Speaker?  I  can-
 not  decide  You  may  please  conclude
 now

 SHRI  CHAPALENDU  BHATTA-
 CHARYYIA  I  support  the  motion  of
 thanks  which  has  been  moved

 MR  CHAIRMAN  The  hon  Dfputy
 Minister

 18  hrs.
 PAPERS  LAID  ON  THE  TABLE—

 contd,

 NOTIFICATION  UNDER  PROCLAMATIONS  OF
 EMERGENCY

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  F  भ  MOHSIN)  I  beg  to  lay
 on  the  Table,  under  clause  (3)  of
 article  359  of  the  Constitution,  a  copy
 of  Notification  No  GSR  16(E),  pub-
 lisheg  in  Gazette  of  India  dated  the
 8th  January,  1976  containing  the
 Order  of  the  President  suspending
 certain  rights  conferred  Wy  article  19
 of  the  Constitution  for  the  period  dur-
 ing  which  the  Proclamations  of  Emer-
 gency  made  under  clause  (1)  of  arti-
 cle  852  of  the  Constitution  $n  the  31d
 December,  1972  and  on  the  25th  Tune
 1975  are  both  yn  force  [Placed  in
 Library  See  No  LT-10033/76]

 1801  hrs

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Friday  1ith
 January  9  1976/Pausa  19,  1897  (Saku)
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